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LOK SABHA

Monday, March 2, 1964/Phalguna 12,
1885 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
External Publicity

+
 Shree Shri Narayan Dass:
Shri D, C. Sharma:
Shri P. C. Borooah:
LShri Sidheshwar Prasad

*372.

Will the Prime Minister be pleased
tn state:

{a) whether the arrangements for
India’s external publicity have
recent!y been reviewed; angd

(b) it so, the result thereof?

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): (a) ana (b) A statement is
laid on the Table of the House.

STATEMENT

Measures have been undertakon to
reorganise the External Publicity
Division at Headquarters and our
information posts abroad so as 1o
make out external publicity more
effective through all possible audio-
wv'sual media. Such measures are
aimed at achieving a better under-
standing of our publicity require-
ments on a regional basis and for
more rapid transmiss'on of our views
13 our information posts abroad.

Amongst other things, they have
resulted in the increase in publicity

2268 (Ai) LSD—1.
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posts in Africa, the doubling of our
production of pamphlets and bro-
chures during the last year, the
publication of a fortnightly paper in
English and French, projecting Indian
thinking on major political and eco-
nomic issues.

More emphasis is also now being
placed on dubbing our documentary
filmg in foreign languages and on
organizing exh.bitions, essay compe-
titions ete. It is also hoped to re-
organise our information posts abroad

so ag to make for more effective
personal conlacts,
Shri Shree Narayan Das: In the

statement it has been said that mea-
sures have been undertaken to re-
organise the External Publicity Divi-
sion at Headquarters. May I know
what are the important features of
such measures?

Sbri Dinesh Singh: It is largely an
administrative  r=organisation. We
have brought in a senior Joint Secre-
tary who will be co-ordinating the
work of Extrenal Publicity Division.

Shri Shree Narayan Das; May I
know whether the efforts made in
the direction of having a high power
transmitter have been finalised.

Shri Dinesh Singh: It is a matter
which has been discussed in the
House and the Minister for Informa-
tion and Broadcasting has already
given the details.

»ft Frgzav wang : faaor & saemar
war & £ fazal & g9 & fag swdt
AYT G ¥ afgen fear o7 @ § A
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Shri Indrajit Gupta: Is it & fact
that ‘the majority of our Legations
abroad have got no public reading
rooms or libraries attached to them
where the citizens of those countries
can freely avail themselves of litera-
ture on various aspects of Indian
life?

Shri Dinesh Singh, [ think most
of our Missions abroad have libra-
ries attached to them.

Shri I'ndrajit Gupta: "I asked about
public reading rooms also.

Shri Dinesh Singh: They have also
got reading rooms; they may not be
very large but they are there.

Shri H. N. Mukerjee: Have we any
mechanism for a ascertaining how far
our external publicity is producing
results particularly in view of the
apparent fajlure of our publicity in
comparison with what is being sought
to be done by Pakistan?

Shri Dinesh Singh: I would not
say there is any failure of our pub-
licity. Or stand is very well known.
I would like to mention, in this con-
nection, that it is always that a
certain country takes an attitude be-
cause of the publicity as such; there
are also national interests of coun-
tries which come in in determining
their policy. But the publicity work
goes on. We try to in"orm the pub-
lic at large of our points of view and
our policy on various matlers, and
1 think by and large we are daing
well. So far as the assessment of it
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is concerned, it is very difficlt to lay
down a machinery which will assess
it, because it is a long-term effort.
But we constantly review it in the
Ministry,

Shri Kapur Singh: Have the
causes of our publicily ineffectiveness
hitherto been assessed as merely
methodical or are human factors also
involved?

Shri Dinesh Singh: There is no
failure. The hon. Member is in-

s:nuating that it hag failed. It has
not failed.
Shri Hari Vishnu Kamath: The

statement says at the end that “it is
alsp hoped 1o re-organise our infor-
mation posts abroad so as to 'make
for more effective personal conlacts.”
Has this woeful deficiency been
brought to light only recently after
the mass.ve Chinese invasion of
October, 1962 and the successful
penetration on the diplomatic front of
not merely the Chinese Premier but
also of Chinese personnel intn Asia,
Africa and Europe?

Shri Dinesh Singh: There is no
woeful deficiency,
Shri Hari Vishnu Kamath: You

have admitted in the stutement that
it is a woefu] deficiency.

Shri Dinesh Singh: No. The point
is, we feel that the work we are
doing is never perfect, and we are
trying to improve upon it all the
time,

Shri Harl Vishnu Kamath: For 16
years you have been doing it,

Shri Dinesh Singh: Not only for
16 years in the past, but alsp in the
future we have to improve upon it
constantly.

Shri Harj Vishnu Kamath: But do
it more quickly, more expeditiously.

Shri Joachim Alva: Have you
really been able t, o to the bottcm
of this chronic complaint of dissatis-
faction in your Ministry, viz.,, the
bureaucrats have refused to enlist
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she aid of patriotic young journalists
and draft them for publicity work in
the External Affairs Ministry? Se-
enndly, they are never given good
posts, There are very few caseg in
which the,journalists that are there
have been given permanent jobs. All
of them are kept in a sort of perma-
nent dissatisfaction.

Shri Dinesh Singh: It is a sugges-
tion for action. It was mentioned in
this House, I think last year, that we
have decided to have a service and
we shall take young people in the
régular service on permanent jobs.

Shri S. N. Chaturvedi: Even when
our cause is so just and right why
do we find ourselves so forlorn on
international forums if our publicity
is successful? In the recent Security
Council meeting there was lack of
understanding eveén on the part of
the non-aligned Afro-Asian nations
on the Kashmir issue.

Shri Dinesh Singh, That has noth-
ing to do with publicity. That is a
political matter.

Rohini Gliders

+
373 [ Shri Bhagwat Jha Azad:
7\ Shri Hari Vishnu Kamath:

Will the Minister of Defence be
pleased to state:

(a) how the cost of Rohini gliders
ecompares with the cost of similar tvpe
of gliders imported from the UK.:

(b) the number of gliders produced
30 far by the Aircraft Manufacturing
Depot, Kanpur; and

of com-
and of

(c) the percentage value
ponents or parts imported
those made indigenously?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah). (a) No gliders have
been imported in recent years but in
1956, the landed price of a similar
glider imported from the UK was
Rs. 17,230. As against this, the cost
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of a glider manufactured at A M.D,
Kanpur, is Rs, 16,500 including pack-
ing charges of Rs. 1500,

(b) Forty gliders have been com-
pleted so far and 3/ others are at
various stages of completion.

(c) 10 per cent of the contents of
the gliders at present being produced
at Kanpur is being imported from
abroad, .

Shri Bhagwat Jha Azad: Can we
have an idea as to by what time it
wou!d be possible for us to increase
the percentage of indigenous parts to
be used in the manufacture of glider?

Shri Raghuramaiah: 90 per cent is
already being manufactured locally.
Out of the 10 per cent, 5 per cent
constitutes special alloy steel and the
balance certain proprietary items.

Shri Bhagwat Jha Azad: Xeeping
in view the manufacture of 30 and
40 gliders, are we to understand that
we are having more and more
demand for this type of gliders in
our country?

Shri Raghuramaiah: Yes, Sir.

Shri Hari Vishnu Kamath: I3 the
Defcnce Minister aware of a glder
made by an ingenious a€ronautical
engineer, Mr, Antonius Raab, in the
past in 1948 he was detained in India
by the Br'tish during the war, the
Dofence  Minister  was a Deputy
Minister in the Bombay Government
then, in 1948; the Prime Minister
knows the case; he made it in Baroda,
working under the then Baroda Gov-
ernment pract'cwily from serap at the
phenomenally low cost of Rs. 10,000
and, if so, are the records perlaining
to the manufacture of the glider
available in the Baroda district files
today and, if so, would they be re-
ferred to in this connection?

Shri Raghuramaiah: I have not
quite followed the question.

Mr. Speaker: There was a project
or design made by one engineer who
belonged to UK....
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Shri Mari Vishnu Kamath: No, Sir.
It is not so. May I know whether
a glider made by an ingenious
aeronautical engineer, Mr. Antonius
Raab in Baroda in 1948 under the
then Baroda Government,—t was not
part of Bombay State then—at a low
cost of Rs. 10,000 and, if so, whether
the records belonging or pertaining
to that project are available today?

The Minister of Defence (Shri Y.

B. Chavan): I remember to have
heard about it.
Shri HMari Vishnu Kamath: 1 saw

it r_n_vself.

Sari Y. B. Chavan: We have not
gone into the details. I think we car
certainly try to find out further
detals {from the Baroda files.

Shri Hari Vishnu Kamath:
an earnest now.

Shri S. M. Banerjee: The price of
gliders manufactured in AMD, Kan-
pur here js less than that of the im-
ported ones. May I know to what
extent the prices are likely to come
down if the production of gliders is in-
creased?

Make

Shri Raghuramaiah: It is wvery
difficult to say, but I may add that
it is certalnly cheaper than thase
produced indigenously elsewhere.
There are SOme privaté companies
who are producing them.

Mr. Speaker: Next question. Shn
P. C. Borooah—absent. Next ques-
tion.

Shri S. M. Banerjee: Sir, 1 would
suggest that Q. No. 380 may also be
taken up, along with Q. 375.

Mr, Speaker: I have no obijection
if the Minister finds it convenient to
do so.

The Deputy Minister in the Minis-
try of Labour and Employment and
for Panning (Shri C. R. Pattabhi
Raman): They are different subjects.

+Mr. Speaker: Yes. One is “con-
sumer co-opCrative societies” angd the
other ig ‘‘cheap grain stores”
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Shri S. M. Banerjee:
rent words are used.

Only diffe-

Mr._ Speaker: Al] right

T leat agwrdt afafaat

+
(it aTw qmig :
*\’- -
ag1ﬁ10f0m1:

T 5W W QIR At 98 a5
1 ogr adw far

(7) = 77 wv g fr s@d,
98EY & WA A WRILGE IUFEAT
¥ IiMEaT weaTd a@fufaat eafow
F &1 o= famr v @) o

(@) afz &, ar 3w & fraw o
QY I9FE & i o o IedT
2T atwlant sadie A S1aE 7

The Deputy Minister in the Min-
istry of Labour ang Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) The decision taken at
the last session of the Standing
Labour Committee was td> set up
either cooporative stores or  consu-
mers’ stores and fair price shops, to
be converted into cooperative stores
later, in the industrial “undertakings
by the end of February, 1964.

(b) The time-limit expired only a
few days back and we have not yet
got up-to-date reports from all States.
The information, when available, will
be laid on the table of the House.

Mr. Speaker: If it is convenient for
him to answer the other gquestion also,
he might do so.

Shri C. R. Pattabhi Raman:
other is 380.

The

Mr, Speaker. Then that might be
answered separately.

Shri Warior: In the Labour Con-
ference it was decided that if these
grains shops are not opened in the
factories upto 20th February, 1964
the Government itself would take
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aciion. May I know whcether the
Government ig still hoping to have
the grain shops opened or the Gov-
ernment is prepared to bring forward
statutory measurcs in this regard?

Shri C. R. Pattabhi Raman: It is
true that the 29th February, 1964 was
the last date, There has been a fairly
satisfactory  implementation. They
are pursuing the matter. I ecan, if
necessary, give the figures so far - as
the implementation is concerned. The
lalest position with regard to stores
is that there are 755 cooperatives
societies in th: Stales and the Union
Territories; cooperative socirties
opened by Central Government under-
takings—384; cooperative societies for
coal miners—166; cooperatives socie-
ties for mica miners—I12—it all comes
to about 1317 plus one wholesale
store. The implementation, 1 think,
covers roughly 60 per cent.

wft garare fag : fow qamatzg &
g ATHE A1E9 § |7 w7727 HE 9
X I a9 ST @ §, IwE are #
qLITT 4T T @ g, arfe wEfa
srefad &1 Trim T ?

Shri €. R. Pattabhi Raman: Actu-
ally, the fair price shops are also
there. But the advantage of these

cooperatives societies is that the lab-
ourers can purchase things on credit.
That is the main advantage here.
But there are always the central co-
operative slores.

Shri K. N, Pande: Is it a fact that
the purposs of opening these consu-
mer stores was to supply good
material at cheaper rates? As the
societies have to meet the require-
ments from the open market, is it not
defeating the purpose of such stores?

Shri C. R. Pattabhi Raman: That is
why there are wholesals cooperative
societies for the purpose.

Shri P. Venkatasubbaiah: May 1
know if the foodgrains that are sold
to the consumer cooperative societies
are being subsidised so as to make
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them cheaper for the
buy?

workers to

Shri C. R, Pattabhi Raman: Not
subsidised; we are buying them whole-
sale.

Shri A. P. Sharma:

The Indian

Railways are a big industrial under-
taking of the Government of Incia,
May I know how many such con-

sum:r cooperative societies have been
openad throughout the indian Rail-
ways and what is the reason that such
cooperative societies are the smallest
in number in that undertaking?

Shri C. R. Pattabhi Raman: - I Have
got the break-up so far as the public
sector is concern>d, So far as the
Railways are conccrned, there are 245
units employing 300 or more workers,
The number of existing cooperative
societies is more than 200. They sup-
ply various items of foodstuff.

Shri Bhagwat Jha Azad: May I
know if it is not a fact that these con-
sumer cooperative societics suffer
from one very great disadvantage
that even after depositing the money
for withdrawing wheat or other things
they have to wait a long time for the
withdrawal of the things as compar-

ed ta the private traders who get it in
24 hours?

Shri C. R. Pattabhi Raman: I do
not think it is quite correct. If that
is so, coming from the hon. Member,
we will make enquiries,

ot ORI 9gT & ITIn @
U T A HT 1 g0 T AR
fazut it frafa st &, o & wgend
T § | & g Sram wgar g R gwar
A & fg g Fr s aT & &1

vt ®gRw : qg Al faesw
qATGE qAA & |

Shri Daji: Has the Government
prepared any approved list of essen-
tial requirements and commodities
which will be sold in the stores, of is
it that only the grains wil] be sold?
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Shri C. R. Pattabhi Raman: We have
prepared it. We are actually increas-
ing the number of items.

Shri Bibhuti Mishra: May I know
whether it is a fact that the co-opera-
tive societies openend in the industrial
sphere sell their goods dearer than
what is sold in the free market?

Shri C. R. Pattabhl Raman: I do not
think it is quile correct.

Shri Bibhuti Mishra: Go to Barauni
and see.

Shri Man Sinh P, Patel; Am I to
understand that these consumer co-
operative societies in the industrial
undertakings will be located in the
industrial area itself or in the resi-
dential area and whether these will
be restricted to the industrial workers
only?

$hri C, R. Pattabhi Raman: Actually
the question was that in Bombay
where industrial workers come from
a long distance whether the stores
must be where they live, We are con-
cerned here with these stores in the
various industrial units.

Shrimati Savitri Nigam: May I
know whether the hon. Minister is
aware that these co-operative societies
are not getting tha co-operation of
Government themselves and also whe-
ther the sugar quota which was to be
released to these co-operative socie-
ties has not been released even to the
extent of about 50 per cent and has

becn released only to the extent of
about 6 per cent?

Shri C. R. Pattabhi Raman; It
covers both public and private sectors,
and there is no question of Govern-
ment not co-operating at all.

*it TAEE aTEa ;W g4 wRrEy
¥ T Fr IR e & aftier
A SEATENT T A A g qa
T g oA wEn g e d A
T g
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Shri C. R. Pattabhi Raman: The list
comes to about 80 to 90 items, We had
only 20 in the beginning, but now we
have increased the number.

Consumer Price Index

+
[ Shri Hari Vishna Kamath:
Shri P. C. Borooah:
Shri Warior:
Shri Vasudevan Nalr:
Shri Daji:
*367. ] Shri Shree Narayan Das:
Shri A. N. Vidyalankar:
Shri Sezhiyan:
Shri S, M. Banerjee:
Dr. Ranen Sen:
Shri Dinen Bhattacharya:
\ Dr. Saradish Roy:

Will the Minister of Labour amd
Employment be pleased to state:

(a) the cost of living or consumer
price index as on 1st February, 1963
and on 1st February, 1964; v

(b) whether decision has
taken to link dearness
with the sa'd index; and

(c) if so. the mode of operation of
the nexus?

been
allowance

The Deputy Minister in the Mink-
try of Labour & Employment and
for Planning (Shri C. R, Patlabhl
Raman): (a) The All-India Consumer
Price Index number for  February,
1963 and 129. Inforamtion for the
month of February 1964 is not yet
availab]e,

(b) In some sectors of employ-
ment the Dearness Allowance is al-
ready linkeq to te Consumer price
index in terms of Agreements or
Awards of Tribunals.

(c) The mode of operation varies
according 1o the termg of such Agrue-
mentg and Awards, the extent of
neutralisation of the rise in the cost
of living ranging from 60 per cent to
100 per cent.

Siri Hari Vishnu Kamath: 15 it a
fact that the hcon. Home Minister,
Shri Nanda, at a conference or semi-
nar or meeting—I do not remember
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which, because there are sp many
of them going on nowadays, and ]
am not able to put my finger on 1t—
in January last, that is, about two
months ago, admitted that the con-
sumer price index had beén wrongly
computed by someone, and if so, has
any inquiry been held in order to
ascertain who wag responsible for the
wrong computation of the «cost of
living index, and what action was
taken against him?

Shri C. R, Pattabhi Raman: It is
true that he admitted that so far as
some items were concerned, the
figures were not correct. That was
the allegation made by the workers
unon in Bombay, and the hon.
Minister had admitted that the figures
in respect of some items were not
correct. We are now taking steps to
correct the figures. Actually, we are
trying to get the figures for the 1960
series, ang they are being published
also. -Actually, the Maharashtra Gov-
ernment are at it. And the figures are
being published. Some State Gov-
ernments have not accepted the
figures, and we are in correspondence
with them.

Shri Harl Vishnu Kamath: I am
sorry the Deputy Minister has not
answered my question. He says that
for the future Government are doing
something. I want to know whether
any inquiry has been made to find
out who was responsible for the
wrong computation? What action has
been taken against the person respon-
sible for the wrong computation?

_Shri C_ R. Pattabhi Raman: As I
have stated, when possible the
al'owances have to be linked with
the new series. Actually, this was
the point that I was {rying to answer.
For the purpose of dearness aljo-
wance, the allowances have 10 be
linked with the new series, and the
defect has to be rectified in the old
series.
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Mr. Speaker: Because the Deputy
Minister has admitted that the Hcme
Minister did make that statement,
the hon, Member wants to know
whether the man responsible for guch
miscalcu)ation has been found out,
and whether any action has been
taken against him.

Shri C. R. Paitabhi Raman: Actu-
ally, it was not a case of one manm,
but it was really a bureau It was
the Labour Bureau.

Shri Harl Vishnu Kamath: The
bureau is manned by some men, I
helieve.

Mr. Speaker: The hon. Member
need not repeat his question, whea
tne answer is being given to it al-
ready.

Shri C. R. Pattabhl Raman: The
Labour Bureau is collecting all these

figures, and the figures are being
published. Actually, I have got the
figures up to December, 1963. But

it is true that so far as some areas
are concerned, the figures of the
concerned State were different.

Mr. Speaker: The hon. Member
says taht the Labour Bureau is also
composed of persons against whore
wme aclion can be taken.

Shri C. R. Pattabhi Raman: We
are already aving an inquiry, and
we are inquiring inernally.

Mr. Speaker: Shri Warior.

Shri HMari Vishnu Kamath: 1 have
not asked my second supplementary
question....

Wr, Speaker: He has asked two
supplementary questions already.

Shri Harli Vishou Kamath: But
the first question was wrongly ans-
wered, and I wanted your prottctirn,
and you were kind enough to agree.

Mr. Speaker: He has had his

chance already.
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Shri Hari Vishnu Kamath: [ was
able to ask only one supplementary
question.

Mr. Speaker: All right, I shall give
him an opportuni.y afterwards.

Shri Warior: In view of the find-
-ing of the Bombay Committee and
the Ahmedabad Committee, may I
know whether Government are in-
tending to have an all-India survey
of the index in order to ractify the
wrong computations wherever they
have occurred?

]

Shri C. R. Pattabhi Raman: The
survey is not only concerning the
industry, but we are also getting a
break-up for the wvarious areas, in-
cluding plantations, and those figures
are being published.

So far as the crror is concerned, 1
‘may assure thce House that if neces-
sary we shal] take action. It is being
inquired into.

Shri §. M. Banerjee: May [ know
whether the hon. Minister is aware
that the recent increase in dearness
allowance to the tune of Rs. 2 Rs. 5 and
Rs. 10 in the case of the Ccentral
Government emplovees has  only
neutralised the rise up to 125, which
was the figure in 19617 If that is
correct, may | know whether Gov-
ernment are taking a decision to
revise the dearness allowance further
in view of the rising cost of living in
19637

Shri C. R. Pattabhi Raman: The
neutralisa‘ion is 70 to 100 per cent.
In many cases, the neutralisation is
100 per cent. It is true that the
figure is 125. We tak~ note of it and
consider it. It is true that we arc
not able to provide it for all workers
because the whole population is con-
cerned and we cannaot pump in so far

as industria]l] workers alone are con-
cernad.

Shri S. M. Banerjee: My question
has not been answered. 1 have not
. asked for the whole country.
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Mr. Speaker: He says it is being
coneidered. Thev have taken noie of
it and they will consider it.

Shri Daji: Is it a fact that in the
tripartite conference .held, it was
A=rided that the dearness allowance
shoulg be linked to the cosl ul Liviug
index an the Government should
take steps to that end. What steps
have been initiated 1o get the dear-
ness allowance of industrial workers
linked to the cost of living index in
termg of that decision.

Shri C. R. Pattabhi Raman: The
general rule s to link it up. But
tnere are certain awards by tribuna)s
which vary. There ere also in cortain
cases agrecments between  workers
and emp.nyers. We have to taka into
account ail those things. Geoenorally,
we are keeping in touch with this.

Shri Nath Pai: Is the hon. Minis-
ter aware that the present all-India
djving cost index is totally urnrelated
to the realities of the price index
that prevails in the market and a
wrong index is arrived at because
the basis of compu ation is wrong?
Secondly, will the inquiry to arrive
at a nw formula be held publicly
and not secrctly as it is done today?

Shri C. R. Pattabhi Raman:

It is
not done secretly.

Bhri Nath Pai: It is done secretly.

Shri C, R. Pattabhi Raman: Actual-
ly, there is a Burcau collecting these
duta. It is at Simla, Most of the
findings are published in the labour

journals. It is open for anyone to
see.

Shri Nath Pai: My question was not
understood. He is labouring under a
misapprehension that the formulation
of the living cost index is done after
a public open inquiry in which those
who can come and give evidence are
invited. Today that is not so with

the result that wrong conclusions are
reached,
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Shri C. R. Pattabhi Raman: There
is a regular procedure for the colloc-
tion of these data. People who are
collecting these data are experts on
the subject.  They collect data at
various spots of the prices of certain
malerials. It is just possible that
there may be variations. For exam-
ple, Indian wheat may cost slightly
more than imported wheat. They

are keeping their fingers on the pulse,
as it were.

Shri Nath Pai: I seek your protec-
tion. He admitted in reply to Shri
Kamath’s question that a_mistake was
made, He is making 3 second mis-
take by not answering my question
directly.  The mistake was not acci-
dental. It was inevitable in the
mcthod adopted to reach their conclu-
sions. ‘Therefore, I am asking again
and again whether the new formula-
tion will be on the basis of an open,
public inquiry,

Shri C, R, Pattabhi Raman: 1t is
really not an inquiry in that sense.
They are collecting data. But whe-
ther it has to be done as a court of

inquiry is a different matter. We
have to consider it,
Shri Hari Vishnu Kamath: In

answer to part (a) of the question,
the Minister stated that the cost cf
living index as of February 1, 1964,
is not available. Is the Minister
aware that there has been a steep rise
in the index during the last six
months at any rate? If so, is this
Phenomenon, in gpite of the Very ex-
tensive powers with which Govern-
ment is armed under DIR, due
to the fact that the Government
is either unwilling or unable or
incompetent, or all the three put to-
gether, to deal with it?

Shri C. R. Pattabhj Raman: No
doubt, there has been a rise recently
in the prices of certain items, If
necessary, I can place on the Table
the details upto December 1963.

Shri Hari Vishnu Kamath: My
question is whether Government is

unwilling, unable or incompetent in
this matter?
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Mr. Speaker: Should Government
choose one of these three?

Shri Hari Vishnu Kamath: Let

them be frank. The Finance Minis-
ter said the other day. ...

Mr. Speaker: Siri Suraf.

Shri Sham Lal Saraf: May I know
what agency or agencies, official or
non-official, are being cmployed in
compiling these indices in order to
arrive at correct conclusions?

Shri C, R. Pattabhi Raman: The
Labour Bureau has got its own sct of
officers. They go to places. They
tan co-opt pcople locally, make in-
quiries and collect data,

Shri Igbal Singh: May I know whe-
ther there is a propesal to take the
consumer index in rural areas into
consideration, if not why not?

Shri C. R. Pattabhi Raman: No, Sir,
not to my knowledge,

Shri Igbal Singh: Why not?

Shri K. N. Pande; Is it not a fact
that at the last meeting of the Labour
Standing Committee it was decided in
principle  that dearness allowance
would be linked with the rising cost
of living, but that while recording the
proceedings, this aspect was not men-
tioned, and therefore the labour orza-
misations brought this to the notice
of Government? Has the necessary
correction been made?

Shri C. R, Pattabhi Raman: The
Wage Census and Labour Investiga-
tion Committee Surveys show that
the payment of dearness allowance
linked to the consumer price index
number is common in textiles, hicycle
manufacturing and repairing, petro-
leum  refineries, soap factories,
tobacco-curing works, coal mines and
coir industry. I have got a big list
here. Dearness allowance has gince
been linked with consumer price an-
dex numbers in sugar, cement and
jute industries and banking and in-
surance companies.
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Shri Shivananjappa: May 1 know
whether among the wurban areas,

Bangalore tops the list as the highest?

Shri C. R. Pattabhi Raman: I am
not able to say whether it tops the
list, ’

Shri Mohammad Elias: Since the
Maharashtra and Gujarat Govern-
ments have accepted their fault in
calculating these price indices, may
I know whether the Central Govern-
ment is proposing, and if so how long
it will take them, to rectify all the
price indices in the different States?

Shri C. R. Pattabhi Raman: Not
much, perhaps soon,

Overseas Broadcasts on ALR.

Shri P. Venkatasubbaiah:

Will the Minister of Information
and Broadcasting be pleased to refer
to the reply given to Unstarred Ques-
tion No. 1704 on the 16th December,
1963 and state:

— {Shr: Ko]la Venkaiah:

(a) the percentage of Telugu speak-
ing Indians in Burma and South-East
Asian countries;

(b) the duration of different langu-
age programmes broadcast to differ-
ent South-East Asian countries on
A.LR. each day;'

(¢) whether there is any proposal
to include some more regional !angu-
ages in the programmes broadcast on
A LR. to South-East Asian countries;
and

(d) if not, the reasons therefor?

The Minister of Parliamenlary
Affairs (Shri Satya Narayan Sinha):
(a) The requisite information is being
collected and will be laid on the
Table of the Sabha as soon as oossi-
ble.

(b) A statement is placed on the
Table of the House. [Placed in Li-
brary. See No. LT-2433/64.]

(c) No, Sir.
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(d) Al]l India Radio’s present re-
sources in technical equipment do not
permit the introduction of any new
programmes in its External Services.
Even programmes in certain foreign
languages, the broadcast of which is
considered necessary in order to pro-
ject India’s view-point to foreign
listeners, cannot presently be intro-
duced for want of resources.

Shri P. Venkatasubbaiah: From the
statement laid on the Table, we find
that Tamil has been allotted two
hours for these broadcasts that are
made to overseas listeners. May I
draw the attention of the hon
Minister to the fact that all the South
Indians, to whichever language group
they belong, are being grouped as
Tamilians, with the result that though
there are a number of Telugu-speak=-
ing people in that area, they are not
being given any facility from this
broadcast? If that is so, may I know
whether the Minister would consider
the desirability of introducing
Telugu?

Shri Satya Narayan Sinha: I do not
know whether all the South Indians
are considered to be Tamilians,

Mr. Speaker: It is a suggestion.

Shri P. Venkatasubbaiah: May I
know whether the attention of the
Minister has been drawn to the fuct
that many Telugu-speaking Indians
residing in Rangoon and other zreas,
where they have been running a
weekly in Telugu also, have sent rep-
resentations to this Government urg-
ing the desirability of introducing
Telugu in the time allotted for Tamil
broadcasts, and if so, what is the deci-
sion of Government?

Shri Satya Narayan Sinha: This is
a very old question. I find this ques-
tion has been considered ana recon-
sidered since 1955. Once, the Cabinet
also considered it in the vear 1455,
and they came to the conclusion that
it was not necessary that special news
reels in Telugu should be introduced.
I may tell the hon, Member for his
information that in the classical vocal
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music programme 1n Tamil, 50 per

Shri Nath Pai: Out of Tamil, 50 per
cent consists of Telugu, is a stale-
menl which®we cannot grasp,

Mr, Speaker: Though ostensibly It
is given out that the programme is in
Tamil, half of the actual broadcast
in music is in Telugu.

Shri Nath Pai: Thank you
much for the clarification.

very

Shri Satya Narayan Sinha: Classi-
cal music is mostly in Telugu langu-
ade, :

Shri Bhagwat Jha Azad: While
noting with regret the Government of
india's inability to widen the scope
for external broadcasts in other
languages, may I know whether the
broadcasts that are made at precent
are heard in the South-East Asian
countries even now? !

Shri Satya Narayan Sinha: The
House is quite aware that because of
our weak transmitter, it is not possible
and therefore we are in search of a
high-powered transmitter,

Dr. L. M, Singhvi: May I know
whether the VOA agreement can be
finally pronounced ag dead and if so
what is being done to acgquire mere
powerful transmitters in the light of
the reply that was given?

Mr. Speaker: It was answered iwo
days back.

Shri Heda: May I know whether
Government knows that most of the
labourers in tin mining industry,
plantations or paddy cultivation know
Telugu very well and only a little of
Tamil but the leadership of this rlass
is entirely Tamilian and if so would
Government think of switching a
major portion of their broadcasts into
Telugu?

Mr, Speaker: It is a suggestion for
action. '
st zorar fag @ o fr g @
wrew g @ e {2 i & 3wl 3

Oral Answers PHALGUNA 12, 1885 (SAKA)

Oral Answers 3218

TW WTE F SrET qomet efifwr Shr aq
gC & 1 3 g% forw wr domee wre-
Frfees &1 frams frar ar @y & 7

st weq Aaverawr Tag ;- §7 aoan f
ROGLT § | 59 999 Faq a7 T av
I WETHT & qreFTEe T4 #1 g At fw
a3 ez ofmar & 2wl § A1 ot &
aife g% farge &1 g &t gAar
weTs ¥ wwd g7 w6 | guE fawaw
Frferer #X W@ § 1| &w T4 Frdt qud
fErgaTHT WTaT #T ATSHTTET Y& FTAT

A g

Shri Hem Barua: May I know if
Government are aware that a secret
radio station is being mystericusly
operated from somewhere in Assam
broadcasting to neighbouring coun-
tries in South-East Asia and if so,
whether Government have tried to
find out how far the broadcasts of
this secret radio station operating
from somewhere in Assam interfered
with our broadcasts?

Shri Satya Narayan Sinha: 1 “am
sorry. 1 have no information. Hon,
Member can write to me and we will
have it examined,

Shri Hem Barua: I have given in-
formation. 1 can further tell him
that this secret station was operating
from Gauhati. ... (interruptions.)

Shri Indrajit Gupta: In view of the
importance of our publicity in neigh=
bouring countries, has the Govern-
ment explored the possibility of start-
ing broadcasts in Nepali, Pushiu and
Sinhalese languages?

Shri Satya Narayan Sinha: No, Sir.
So far as Nepal Government is con-
cerned, we are doing that: we have
got broadcasts in Nepali.

Shri Indrajit Gupta: What about
Sinhalese?

.
Shri Satya Narayam Sinha; That is
a different thing.
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Dr. Sarojini Mahishi: In view cf the
inad2quate arrangemecnts for some of
the South-East Asian countries may
I know when the Government intends
to get the necessary technical equip-
ment for broadeasting the viewpusin'
of India?

Shri Satya Narayan Sinha: Every-
body knows that we are trying for a
high power transmitter and as soen
as we get this all the difficulties will
be remedied,

Shrimati Savitri Nigam: The new
broadcast could not be started because
of lack of resources. May I know
whether adjustment is going to Le

made to ecnable the broadcast of
Swahili, Arabic and Lecbanese lan-
Euages?

Shri Satya Narayan Sinha: I do not
know if some broadcasts are done at
present even in these languages. As
I explained, the main difficulty is
technical resources,

Shri Joachim Alva: We are giving
7 hours and 15 minutes every day t»
the South-East Asian region. Have
we been able to monitor the broad-
casts from Pcking to this region und
if so what is the proportion of our
broadcasts to those of Peking?

Shri Satya Narayan Sinha: I am
sorry I cannot give the information.

Shri Hem Barua: Sir, may 1 seek
your gu.dance . . .

Mr. Speaker: I am not here to give
guidance, but only to decide the issues
as and when they arise,

Shri Hem Barua: It is a very im-
portant issue?

Mr. Speaker: What is the issue?

Shri Hem Barua: It affects the
security of the State, and so may I
request you to direct the Minister to
collect the information, because 1n
monitoring all these broadcasts our
security is involved. (Interruption).

Mr. Speaker: Now that he %has
“raised it, the Minister will take note
‘of it. Next question,

MARCH 2, 1964

Oral Answers

3220
Alleged Eviction of Muslims from
Tripura
+

*378. Shri Imdrajit Gupta:

Shri Krishnapad Singh:
Will the Prime Minister be pleased

to state:

(a) whether-his attention has been
drawn to the London “Times" des-
patch of §th December, 1963 from its
special correspondent in Comilla, East
Pakistan, alleging that thousands of
Indian Muslims have been forcibly
evicted from their homes in Tripura
and expelled to East Pakistan; and

(b) if so, Government's reaction in
the matter?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) Government felt that the report
carried by the London “Times” in iis
issue dated 6th December, 1963, on
the so-called -eviction' of Muslims
from andia was based on Pakistan
versions and campletely one-sided,
Government therefore instructed their
High Commission in London to take
this up with the editor of the London
“Times”. The Acting High Commis-
sioner in London sent a letter to the
“Times"”, prescnting the correct facts
and requesting the editor to publish
the letter in the columns of the
newspaper,

The New Delhi representative ot
the London “Times” was invited to
see an official of the Ministry of Ex-
ternal Affairs, for a discussion on the
problem of Pakistani infiltration into
Assam, Tripura and West Bengal, so
that he could get a correct picture of
the magnitude of the problem and iis
various implications. The corres-
pondent of the London “Times” call-
ed at the Ministry of External Affairs
on December 14, 1963 and after a full
discussion, sent another report to his
newspaper, giving facts and Hgures
and other details on the problem of
infiltration. His subsequent report
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corrected, to some extent, the one-
sided impression that had been creal-
ed by the report carried in the
London “Times"” dated 6th December,
1963. The segond report was publish-
ed in the London “Times” on 16th
December, 1963,

Shri Indrajit Gupta: May I know
whether the original letter or state-
ment which was issued in London by
our High Commissioner was publish-
ed by the Times?

Shrimati Lakshmi Menon; No, Sir.
It was not published.

Shri Indrajit Gupta: May 1 know
whether the Government are taking
any additional steps to ensure that
any marginal cases of error or mis-
taken identity which might occur -
advertently are minimised or elimi-
nated altogether in the case of ihose
people who have infiltrated and are
now being evicted?

Shrimati Lakshmi Menon: Every
precaution is taken and in fact a
Committec of Lawyers was appolnt-
ed, and they have found that there is
only one doubtful case among the
cases that were examined.

Shri Mohammad Elias: May I know
whether the tribunal which was
assured by the Home Minister, Shri
Nanda, will go into all these cases
where the people have actually miil-
trated illegally into India from Pakis-
tan and whether those cases will be

enquired into, so that no innocent
Muslim is put into trouble?
The Minister witliout portfolio

(Shri Lal Bahadur Shastri): So far as
the enquiry into the cases is concern-
ed the Government of India have
issued definite instructions to the
Tripura Government, and I might in-
form the House that immediately,
after sometimz thesz  people went
over to Pakistan, we had izsued ins-
1ruclions to stop evicting those people
unless full and proper enquiry was
made,

Shri Nath Pai: The hon. Minister of
External Affairs stated that the clari-
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fication given by our acting High
Commissioner in London was not
published; that the London Times
declined to publish it. But today, in
the newspapers, we have read alsv
that a clarification given by tne
Indian High Commissioner in Nairobi
stating that a letter alleged {o have
been  written by Bakshi Ghulam
Mohammed was a forgery,—this
clarification also was not published by
the same paper which published the
forged letter. May we know frum
the Prime Minister—where the offi-
cial representatives of the Govern-
ment of India issue clarifications, they
are voluntarily rejected by papers in
the capitals of the Commonweallia
countries—whether this is an indica-
tion of the unreality of the so-called
Commonwealth link or of the dwind-

ling influence of this Government
abroad?
Shrimati Lakshmi Menon: The

reason why this letter was not pub-
lished was because of its length.
(Interruption).

Mr, Speaker: It was not publisned
because of its length,

Shrimati Lakshmi Menon: They
said it should be reduced to 300
words. Tn 300 words, we could not
give all the information correcting ine
position.

Shri Nath Pai: I have raised a more

important matter; wider issucs, Why
do they evade the issue?
Mr. Speaker: He has put two al-

torna ives; the Government would be
prepared to accept neither of them.

Shri A, P. Jain; When the leiter
which was sent to the London Times
was not published by that paper, may
I know whether any attempt was
made to get that letter or a mst of
the contradiction published in other
papers in England?

Shrimati Lakshmi Menon: Not tnal
I know of But the hon. Member
knows that the correction has been®
made by the Ministry inviting the
London Times correspondent.
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Mr, Speaker: Members feel agitated
and want to know whether, if that
paper itself does not publish the con-
tradiction that was sent, we did not
make any attempt to get it published
in other papers? (Interruptions).

Shri Lal Bahadur Shastri: I hope
the hon, Members hearq that part of
the reply which clearly states that a
contradiction was issued and a state-
ment was published in the same paper

itself on the 16th December,
1963, Of course, we may not be
fully satisfied  with that state-
ment. Yet, the position was made
quite clear in the statement which

was published in the Times itself.

Shri Tyagi: It is a very serious
matter. While Pakistan makes all
types of propaganda against India and
as a result of the Pakistan Govern-
ment’s policy of “kill, convert and

compel to quit”, more than 75000
people have migrated to the Garo
Hills, including 35,000 Christians,

why is our External Affairs Ministry
failing to give due publicity to these
activities of Pakistan? Is it delibe-
rate? Why was it not publicised?

Shrimati Lakshmi Menon: How does
it arisc out of this guestion, Sir?

Shri Tyagi: I want to know what
is the publicity.

Shrimati Lakshmi Menon: 1t has
been publicised. Hon. Member is
aware that foreign correspondents as
well as our correspondents went
there, interviewed the refugees, the
migrants, and have given full publi-
city to what they have seen,

Shri Tyagi: Even in India, this was
not given sufficient pub’icity, (Inter-
ruptions). Is it the poliey to suppress
the publicity?

Mr, Speaker; No. Not at all. (Inter-
ruptions). Order, order. There ought
not to be speeches on this.

Shri Nath Pai: It reflects the an-
xiety of the House.

=} wETIET AR swT, & g
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Shrimati Lakshmi Menon: The first
letter published 47,000 as the number
of Pakistanis evicted, But the cor-
rect figure is only 20,000. This was
published in the second letter, ag 1
have mentioned in the reply.

Mr. Speaker: The representative was
called here by our External Affaics
Ministry and the whole situation was
explained to him as to how we are
evicting them after proper enquiry
and assessment. The question is, by
what method, in what manner, that
assessment was being made, afler
which those people are asked to
quit?

Shrimati Lakshmi Menon: I am
sorry 1 still do not understand the
guestion,

Mr, Speaker: I am sorry,
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Letter from Sheikh Abdullah
+
Dr. L. M, Singhvi:
Shri Bibhuti Mishra.
*379. / Shri Kachhavaiya:
3 Shri Prakash Vir Shastri:
Lshri Guishan:

Will the Prime Minister be pleased
fo state:

(a) whether Government have re-
ceived a letter from Sheikh Abdulian
seeking Central intervention in the
existing state of affairs in Jammu
and Kashmir; and

(b) if so, whether a copy thereof
would be laid on the Table?

The Minister without portfolio
(Shri Lal Bahadur Shastri): (a) A
tetter dealing with the present situ-
ation in Jammu and Kashmir was re=
cetved from Sheikh Mohd., Abdullan.

(b) It is not in the public inlerest
to disclose the contents of this letter.

Dr, L. M, Singhvi: May I know
whether after this letter and in view
of the statement attributed to the
new Premicr of Jammu and Kashmir,
Shri Sadig, to the effect that it would
‘be politically desirable to consider the
question of reicase of Sheikh Abdul-
lah......

Shri Raghunath Singh: He did not
say that.

" Dr. L. M. Singhvi: ........ the
G_ovcrnmunt of India have decided to
grve any fresh thought to this matter?

Shri Lal Bahadar Shastri; I think
he is trying to read too much into
this letter and what the new Premier
has said,

Dr. L. M. Singhvi: May I know
whether after this letter the Govern-
ment have been persuaded to consi-
der the question of repeal of the con-
stitutional provisions relating to the
gpecial status of Kashmir; if so, in
what manner, and whether the Gov-
ernment are appointing a jurist to go
into this matter as suggested by the
Kashmir Premier?
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Shri Lal Bahadur Shastri: How do
these matters, Sir, arise out of this
question?

Mr. Speaker: They do not arise . . .

Dr. L. M. Singhvi: The answer, SII‘
given to this question......

Mr. Speaker: The question put by
the hon, Member does not arise out
of this,

Dr. L. M. Singhvi: Because the con-
tents of the letter....

Mr. Speaker: The question is about
a letter received from Sheikh Mohd.
Abdullah. He wants to know whe-
ther article 370....

Dr. L, M, Singhvi: The contents of
this letter are not being revealed to
us in public interest. We want to
know whether on the basis of this
letter or on the suggestions contain-
ed in this letter any consideration is
being given to the question of repeal
of article 370 of the Constitution of
India?

Mr, Speaker; Should they reveal
the contents of the letter?
Dr. L. M. Singhvi: No, Sir. I am

only asking what their reaction is to
this letter.
ot frx far oy« oot nat T A
Foarar fu: I8 7 F1 ardi & &S
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Shri H. N. Mukerjee: The very fact
of the rececipt of the letter from
Sheikh  Abdullah by the Centre is
certainly evidence of the importance
of the matter, In view of that, may
I know if after what has happened
in Kashmir, in a more or less happy
direction, we may expect the Govern-
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ment to use its good offices to see that
in so far as Sheikh Abdullah’s de-
tention matter is concerned a really

pleasant outcome is expected in the
near future?

Mr. Speaker; “Pleasant” might have

different meanings with different per-
£0NS.

Shri H. N. Mukerjee: I want the

Government to give an idea of their
connotation,

Mr. Speaker: The hon. Member’'s
connotation might be different from
the Government’s connotation,

Shri H. N. Mukerjee: I am not ask-
ing for my connotation to be second-
ed by the Government. Let the Gov-
ernment say.

Shri Lal Bahadur Shastri: This is
a separate matter altogether from the
other matters which were re ently
decided upon or scttled in Jammu and
Kashmir, -However, in so far as
Sheikh Abdullah’s release is concern-
ed, during the last few months or
so it has been constantly engaging
the attention of the Jammu and
Kashmir Government.. It is for the
new Government to consider this
matter. But, however, I am sure, if
they consider over it they will cer-
tainly keep us in touch with it

Shri U. M. Trivedi: Sir, may 1 know
how this matter of receiving a letter
from Sheikh Abdullah leaked out to
those Wwho have put this guestion?

Some hon. Members rose—

Mr. Speaker:;
Shastri.

Shri Prakash Vir
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Dr. L. M. Singhvi: Sir, on a point of
order. It was claimed that it was not
i the public interest to reveal any
thing in respect of this letter. MNow
we have from the reply of the Prime
Minister the main purpose of 1tne
letter and the broad outlines of the
contents of the letter. Sir, we want
protection from you. The Mimster
without Portfolio says that it 1s not
1n the public interest to disclose the
contents of the letter and vet the
Prime Minister gives a detailed reply.

Mr. Speaker: It was for the Minis-
ter to claim the privilege and he did
claim it.  Probably the Prime Mims-
ter thought that there was no harm
in disclosing this portion. Therefore,
he disclosed only that portlon.

Shri Hari Vishnu Kamath: On a
point of order the Government func-
tions under the Cabinet system as =
composite whole and one Minister al-
ways speaks for the whole Govern-
ment, So, if the Minister Without
Portfolio speaks, we take it that he
does so for the whole Government.
The Prime Minister differs from him
in this respect and discloses some-
thing which, according to his col-
league, is not in the public interest.

How can you reconcile these iwo
viewpoints?
Mr. Speaker: Order. order. As

soon as that question was put, I al-
most disallowed it and at once passed
on to the next question. But, then,
probably the Prime Minister thought
that a portion of it could be disclos-
ed, and he did it, which is to the ad-
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vantage of the Members. They want-
ed information. So, when a part of
it has been given, why should they
object to it?

Shri Hari Vishnu Kamath: It shows
the malfunctioning of Government,

MM:, Speake:: Order, order, But
what is it that he wants me to do?

Shri Hari Vishnu Kamath: Sir, you
are glad about it, and we top are
glad, that some information has been
given. But it is a serious matler be-
cause the Cabinet is not functioning
in an effective manner.

Mr. Speaker: But what is it that he
wants me to do? Shri Nath Pai.

Shri Nath Pai: Is it not a fact {hatl
in {he Jetter, the contents of which
the Government is a good enough
Judge lo disclose, Sheikh Abdullah
after stating that he is in prolonged
incoveeration has repudialed any in-
sinuation that he ever held pro-
Pakistan views, and has offered to
co-operate completely with the State
Government and the Government of
India for the fuller integration of
1hat State?

Mr. Speaker: Shouid T ask for th2
contonts of the letter to be revealed?

An hon, Member: Yes, why nol?

Mr. Speaker: One Member puis a
question and another answers it,

Shri Nath Pai: I never
that answer,

accepted

Mr. Speaker; Every Member is also
giving his assessment.

Shri Nath Pai: What does this pro-
found silence in reply to my questisn
mean?

Mr. Speaker: That it is not in the
public interest to disclose it,

Shri Nath Pai: If that is so, let
them say that. The silence itself is
very eloguent.

Shri S, M. Banerjee: May I know
whether any reply was sent to Shiekh
Abdullah and, if so, the contents of
the reply?
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Mr, Speaker:
reply?
Shri S, M. Banerjee: At least wne-
ther a reply was sent.

Shri Lal Bahadur Shastri: It was
only natural that a reply should have
been sent to Sheikh Abdullah,

Shri Hem Barua: May I know if
the attention of Government has been
drawn to a news item this morning
1o the effect that there is a new dip-
lomatic move made by UK and USA
for the partition and autonomy of
Jammu and Kashmir on the lines. ...

The contents of the

Mr. Speaker: [s it connected with
this letter?

Shri Hem Barua: It is. I am com=-
ing to that. Ultimately, it is for you
to decide whether it is relevant and
connected or not. If not, you may
disallow it.

Mr, Speaker: What is the question?

Shri Hem Barna: Could it not be
interpreted as an attempt on the part
of UK and USA to keep Sheikh Ab-
dullah’s pot boiling? If so, there is
a remole connection within the letter
sent by Sheikh Abdullah to this Gov-
crnmend on this issue,

Mr. Speaker: That connection is too
loose. d

Y TR BEw qEE WA WU
qdy ot A @@rar & o ae A1 A
St g€ dr i TEy FreEe ¥ S
Teg-feafa wam g€ 41, 9@ wegedl
Iay wATfae 7y g ge F H Efae
Ieiv ag ua fomm a1 1 & gy @
e § f& wr IR EE e
i wrg qma o et 4w gEy,
$fr gRir = fama & faw s A
oY, Tafer #41 WA §TE 99 Hegedl
F SrEx & &g I
Mr, Speaker; It is again in the pub-

lic interest not to disclose. Next
question. !
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Shri C. R, Pattabhi Raman:
has been answered.

Shri Yashpal Singh: That was not
answered.

Mr, Speaker; That was not answei-
ed. At that moment the Minister saiwa
that it was connected with another
question. Therefore, that was not
answered,

Shri C. R. Pattabhi Raman: 1 am

That

sorry. I will answer it,
Cheap Grain Stores
+
Shri Yashpal Singh:
Shri Umanath:
"33&.{ Shri P. C. Barooah:

Shri Tridib Kumar
Chaudhuri:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether it is a fact that the
programme for opening up cheap
grain storgs in industrial units emp'oy-
ing over 300 workers has not made
much headway;

(b) if so, the reasons therefor; and

(¢) whether Government intend to
make the provision of such siores
obligatory on the part of the employ-
ers?

The Deputy Minister in the Ministry
of Labour and Employment and for
Planning (Shri C. R.  Patiabhi
Raman): (a) The progress made under
the Scheme for setting up cooperative
stores/fair price shops in industrial
establishments was reviewed by  the
Standing  Labour  Committee in
Deccmber, 1863 and the managements
were given two months' time. ie., till
February 29, 1964 to open them, There
arc now 1318 consumers’ cooperative
stores, and 364 faiy price shops operat-
ing for the benefit of the industrial
workers.

(b) and (c). The position will now
be reviewed since the target date
expired only a few days back, and
Jf it is still not satisfactory, legi:la-
tion may have to be considered for
the purpose.
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Shri C. R. Pattabhi Raman: The
idea is to have the same price. We
have got the break-up so far as the
various public-sector undertakings.
the private sector and the States are
concerned, The idea is to have the
whole-sale prices reflected on these
items,
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Shri C. R. Pattabhi Raman: In the
fair price shops, the cash is to be
paid, Here, they can buy on credit.
That is the main advantage, That is
why the labourers are asking for
these stores,

Shri S. M, Banerjee: I would like
to know whether these shops are fair
price shops as opened by the Ration-
ing Department or they are the cheap
grain stores and, if so, whether they
are subsidised by the Government,

Shri C, R. Pattabhi Raman: They
are fair price shops, not cheap grain
stores. !

Shri Daji: Is not the Government
aware that hboth the INTUC and
AITUC have expressed their dissatis-
faction over the setting up of the
stores? What is the Government’s
rcaction to the available data there-
of?

Shri C. R. Pattabhi Raman: As I
have already said, 60 per cent imple-
mentation is there, Actually, only
three days ago the date expired and
we are rushing through the informa-
tion,
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Air Space Violations by Pakistani
Planes
+

[ Shri Nath Pai:
| Shfi M. L. Dwivedi:
*381. ¢ Shri Kachhavaiya:
Shri D. C. Sharma:
Shri Vishwa Nath Pandey:

Will the Minister of Defence be
p]eased‘ to state:

(a) whether it is a fact that there
have been fresh violations of our air
space by the Pakistani planes over
the Tripura State border;

(b) if so, the action taken in the
matter;

(¢) the number of times such air
space violations by the Pakistani
planes took place in 1963; and

(d) the steps taken by Government
and result thereof?

The Deputy Minister in the Minis-
try of Defence (Shri D. R, Chavan):
(a) According to the information
available to Government to-date, the
last violation was on 2nd January

1964.

(b) Protest has been lodged witlh
the Gnvernment of Pakistan and tucit
re~ly is awaited.

(¢) ang (d). There were 13 viola-
tions of Indian air space over Tripura

border during 1963. Protest were
lodgeq with the Government of
Pakistan in respect of the viola-
tions. The reply of the Pakistan

Government in respect of five viola-
tions has been received and they have
denied those violations. The rép]y o!
the Pakistan Government regarding
the remaining  eight  wviolations it
awaited.

Shri Nath Pai: Do the Government
realise that these continued and well-
calculateg violationg by Pakistan are
not likelv to come 1o an end by the
number of protest notes ycu send but
by our ability to intercept the intrud-
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ing plane and punish it and, if so,
what progress has been made in that

direction?

The Minister of Defence (Shri Y.
B, Chavan): Sir, the hon. Membler
seems to be quite right. But at the
same t'me the operational priorities
will have to be considered. In this
matter I do not think it was feasible
last year to take any action about
that. But certainly this matter will
have lo be considered again.

Shri Nath Pai: Is the Defence
Minister aware and the Prime Minis-
ter also, that these blatant violations
by Pakistan not only spéak for her
aggressive intentions towards this
country but establish Pakistan’s aerial
superiority, and the world does not by
your refusal or inability to interecept
the plane, as an advertisement o!
peaceful setilement.

Mr. Speaker: Order, order. It should
not be prefaced by a long statement.

Shri Nath Pai: I have not yet com-
pleted the sentence. Grammatically,
no English man will object to ™y
sentence. I repeat it, if you lixe. The
sentence was one single cuherent
senience.

Mr. Speaker: I do not like that the
question should be repeated. I am only
requesting the hon. Member that t_he
question should not be prelaced with
such a long preamble,

Shri Nath Pai: T wish that the Trea-
sury Benches were as quick-witted as
vou, Sir, are. Son, we have to rcpeat

our questions.

Mr. Speaker: That is wy difficulty
that T am, not so ready-witted or quick-
witted as the hon. Member.

Shri Hari Vishnu Kamath: He said
you are, Sir, but the Treasury Benches
are not.

Shri Naip Pai: May T know whether
these repeated violations not ut_ﬂ\r
speak  for Pakistan's  aggressive
designs towards this country but in %
way they advertise not our peaceful
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intentions sy much 95 our aerial
weakness and  Pakistan's aer.a’'
superiority, and if so, ~ what steps

Government are taking to repair this
state of affairs?

Shri Y. B. Chavan: In no way do
these air space wviolations cstablisa
any air superiority of Pakistan. They
only indicate Pakistan's irritating
attitude.

WRITTEN ANSWERS TO
QUESTIONS

National Defence College

*374. Shri P. C. Borooah: Will the
Minister of Defence be pleased to
refer to the reply given to Unstarred
Question No. 1296 on the 9th Decem-
ber, 1963 and state:

(a) whether the National Defence
College has since reopened and, if so,
for how long it remained closed;

(b) the main reasons for its closurc:

(e) its training capacily at the time
of closure and whether the capacity
has been increased sincee its reopening
and if =0, to what extent; ang

(d) whether any  alteration  has
been introduced in the syllabi  and
duration of courses in view of the
present emergency?

The Minister of Defence (Shri Y.
B. Chavan): (a) The Nationa]l Defence
College reopened on the 151) January
1964 after a break of 8% months.

(h) As the College is intended
mainly for the training of senior
Service Officers and as there was an
acute demand for such officerg for
important duties elsewhere, it was not
possible to spare them to undergo
training at the College.

(c) At the time of closure of the
College the capacity was 34 officers
students, and the same capacity exists
tgwday.

(d) No, Sir,
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Conference of Commonwealth Defence
Scientists
Shri B. P. Yadava:
w383 Shri Dhaon:
") Shri Bishanchander Seth:
|_Shri Krishnapal Singh:

Will the Minister of Defence he
pleasad to state:

(a) whether it is a fact that a
symposium of Commonweralth Defence
Scientistz: was held in January, 1964;

(b) if so, the number of countries
which participated therein;
(c) the decisions taken; and

{d) whether any Report has been
submitted to the Government of India?

The Minister of Defence Production in
the Ministry of Defence (Shri Raghu-
ramaiah): (a) A symposium on corro-
sion was held under the aegis of the

Commonwealth Defence  Science
Organisation.
(b) Six Commonwealth  countries

participated.

(¢} Certain recommendations for
combating corrosion -were considered,

(d) Not yet. The report is being
finalised by the Commonwealth
Defence Science Organication and will
be issued by its sccretariat in London
to the respective governments for
ratification ang further action.

Employecs Provident Fund

%383, Shri Rameshwar Tantia: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) the total collection made by th_e
Employees Provident Funds Organi-
sation so far; and

(b) how much of it has been

invested and in what manner?

The Deputy Minister in the Ministry
of Labour and Employment and for
Planning °(Shri C, R. Pattabhi



3237 Written Answers PHALGUNA 12, 1885 (SAKA) Written Answers 3238

Raman): (a) Rupees 419.74 crores by
the end of November, 1963.

(b) On the 30th November, 1963, the
total sum of Rs. 340.63 crures stood
invested in respect of collections from
both the exempted and unexempted
establishments. 20 per cent of the
collections in respect of unexempted
establishments are invested in 12
Years National Defence Certificates
and Defence Deposits and the remain-
ing 80 per cent are invested in other
Government of India Securities (in-
cluding National Defence Bonds), In
respect of exempted “establishments
there is no set pattern of investment
but the collection from them are in-
vested in Central Government Securi-
ties in acvondance with the conditions
of exemption granted to these estab-
lishments.

Employees State Insurance Scheme

*384. Shrimati Renu Chakravarily:
Will the Minister of Labour and Em-
ployment be pleased to state:

(a) whether the high level Com-
mittee to review the working of the
Employees State Insurance Scheme
hag submitted its report;

(b) if so, the main recommenda-
tions of the Committee; and

(c) the decision taken thereon?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C, R. Patiabhl
Raman): (a) No.

(b) and (c¢). Do not arise.
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Accident at Singareni Collieries
Shri P. R. Chakraverti:

*386. { Shrimati Savitri Nigam:
Shrimati Laxmi Bai:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether three miners were
killed and four others injured from
the collapse of the roo! of Cautama
Khani, No. 8 incline of the Singareni
Colljeries on January 28, 1964;

(b) if so, whether an enquiry has
been held to find out if sufficient
safety measures had been adopted to
guard against such disasters; and

(c) the amount paid ex gratia to
the families of the deceased and in-
jured m'ners?

The Deputy Minister in the Minis-"
try of Labour and Employment (Shri
R. K, Mulviya): (a) Yes.
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{b) Yes. An enquiry was made into
the accident by an Inspector of Mines.
It was found that the coliiery had
taken all reasonable safety precau-
tions.

(¢) A sum of Rs. 100 has been paid
by the Company to the fumily of
each of the deceased towards funeral
ang other expenses.

Wage Board for Coal Industry

Shri Dinen Bhattacharya:
Dr. U, Mishra:
Dr. Ranen Sen:

| Shri P. R. Chakraverti:

*387.

Will the Minister of Labour amd
Employment be pleased to state:

(a).whether the Wage Board for
Coal Industry has submitted its re-
port;

(b) if not, the reasons for the delay;
and

(c) when the report is expected to
be submitted?

The Deputy Minister in the Ministry
of Labour and Employment (Shri R.
E. Malviya): (a) No.

(b) and (c). It is now inspecling
various colliery areas ang hearing the
submissions of the parties. The Boara
is trying to complete its work as ex-
peditiously ag possible.

Indian Mission in Rangoon

Shri Dinen Bhattacharya:
Shri P. R. Chakraverti:
*388. { Shri §. M. Banerjee:
Shri Swell:
{Shﬁ Dighe:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that Indian
Embassy building in Rangoon was

recently stoned and considerably
damaged by some Indian nationals;
angd

¢ (b) it so, the reasons therefor and
the extent of the damage caused to

the Embassy property?
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The Deputy Minister in the Ministry
of Extermal Affairs (Shri Dinesh
Singh): (a) A few brickbats wcre
thrown at the glass frontage of the
Indiap Embassy building in Hangoon
by some persons of Indian origin who
were slaging a demonstration in front
of the building.

(by The demonstration was started
by a person who had applicd for the
issue of an Emergency Certificate. As
the Emergency Certificate could not
be issueq 1o him without making
certain enquiries, he was dissatisfied,
collected a few of his friends and
started throwing stones at the Embassy
building. Most of the glass frontage at
the entrance to the Embassy building
was shattered.

Dragon Project

Shri Hari Vishnu Kamath
Shri Hem Raj:

’389.-{
LShri D. C. Sharma:

Will the Minister of Defence be
pleased to refer to the reply given to
Starred Question No. 175 on the 26th
November. 1963 and state:

(a) whether the investigation Dby
the Special Police Establishment into
the allegations against some of the
officers of the Chief Engineer’s Organi-
sation “Dragon” project has beecn
completed; angd

(b) if so, the result thereof?
The Minister of Defence (Shri Y.

B. Chavan): (a) No, Sir. The investi-
gations are still in progress.

(b) Does not arise.

Pit Safety Committees in Coal Mines

*390, Shri Indrajit Gupta: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether the Chief Inspector of
Mines was asked to ensure setting up
of_ Pit Safety Committees in the coal
mines;

_(b) if so, the number of such Com-
mittees constituted so far;
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(c) their and functions;

angd

powers

(d) whether the workmen's repre-
sentatives on these Committees are
nominated or elected?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K, Malviya): (a) The Chief Ins-
pector of Mines was asked in July
1959 to advise all pwners of mines,
whether coal or non-coal, to set up
safety  committees on a woluntary
basis.

(b) From the replies received so
far to the enquiry made by the Chief
Inspector in August 1963 it appears

that safety committces have been
constituted in 154 mines,
(c) and (d). No rules have yet

been framed in this regard. In his
circular letter to mine managements
lhe Chief Inspector of Mines suggest-
¢d that the rules pertaining to the
constitution and working of the
Works Committees under the Indus-
tria] Disputes Act, 1947 should be
followed in the case of these Com-
mittees and that all matters concern-
ing safety should be brought up be-
fore them and discussed.

Assam-East Pakistan Border

rShri P. C, Borooah:
Shri B, P. Yadava:
Shri Dhaon:
Shri Bishanchander Seth:
Shri Shree Narayan Das:
Shri D, C. Sharma:
Shri Subodh Hansda:
Shri §. C. Samanta:

Dr. P, N. Khan:
| Shri M. L, Dwivedi:
Shri 8. N. Chaturvedi:
Shri Hem Barua:
Shri Yashpal Singh
Shri 8. M. Banerjee:
Shri Maheswar Naik:
Shri Surendra Pal Singh:
Shri Narasimha Reddy:
Shri Kapur Singh:
Shri C, K, Bhattacharyya:
Shri P, R. Chakraverti:
Shrimati Savitri Nigam:
| Shri Nath Pai:
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Shri Rum Harkh Yadav:
Shri Kajrolkar:

|_Shri Swell:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that lhe
Indo-Pakistani talks cn border demar-
cation in the Lathitilla-Dumabari
area, held in January, 1964 between
the Surveyors General of the two
countries have failed; and

(b) if so, in what circumstances:

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) Apparently, the Pakistani dele-
gation came to Delhi with their mind
made up, and with no desire even to
discuss various tcchnical aspects of
the problem. This explains why the
talks ended abruptly. The Pakistani
delegation refused every proposal tn
thrash out the technical issues in-
volved, or to go to the ground, as was
suggested by the Indian delegation.
They even went back on their ear-
lier agreement to record the minutes
of the discussions, giving the views
of both sides, for the benefit of the
two Governments, and left without
signing any minutes.

New Jemehary Khas Colliery

Shri Umanath:

-
392. Shrimati Vimala Devi:

Will the Minister of Labour and

Employment be pleased to state:

(a) whether the Officer on Special
Duly and Regional Labour Commis-
sioner (IMP) Dhanbad, who conduct-
ed an on-the-spot investigation into
the wvarious charges of malpractices
against the management of the New
Jemehary Khag Colliery has submit-
ted any report;

(b) if so, the main recommenda-

tions made; and

(c) the steps taken to put a stop
to these malpractices?
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The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R, K, Malviya): (a) Yes.

(b) No recommendations  were
made. He has, however, found the
management responsible for non-im-
plementation of an agreement and en
award in respect of wages, annual in-
crements, leave wages and train fares

and non-payment of bonus in some
cases,
(c) The irregularities have been

taken up for rectification with the
management and the Indian Mining
Federation to which the management
is affiliated.

Bridge Blown up by Naga
Hostiles

" Shri P. C, Borooah:
Shri Himmatsinhji:

Shri Narasimha Reddy:
Shri Kapur Singh:

Shri Yashpal Singh:
Shri Kachhavaiya:

Shri B, P, Yadava:

Shri Dhaon: )

Shri Bishanchander Scth:
Shri Harish Chandra
| Mathar:

Shri S. M. Banerjee:
Shri €. K Bhattacharyya:
Shri S. N, Chaturvedi:
Shri Kajrolkar:
Shri Tridip Kumar
Chaundhuri:

*3083.

Will the Minister of Defence be
pleased to state:

fa) whether it is a fact that Naga
hostiles blew up the Karong bridze
linking Kohima with Manipur on or
about the 11th January, 1964;

(h) if sn, the particulars of the in-
cident; and

() the action taken
meat in the matter?

The Min‘ster of Defence (Shri Y. B,
Chavan': (a) and (b). Yes Sir. The
Karone bridge was hlown up‘ by Naga
hostiles on the nirht of 11th/12th
January. 1964 by using explosive. 1/2
Ib, of dynamite and 4 feet of electric

by Govern-
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fuse wire were later recovered from
tie area.

(c) Security measures have
tightened,

been.

Documentary on Lahaul and Spiti
v..“e,

917, Shri Hem Raj: Will the
Minister of Imformation and Broad-
casting be pleased to state the pro-
gress made so far in the preparation
of the documentary film on Lahaui
and Spiti?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):

The shooting of the film has been
completed. Commentary is being
written.

Recruitment in Technical Services

%18, Shri Hem Raj: Will the
Minisler of Defence be pleased to
state:

{a) the reasons for poor response
‘n the recruitment of technical ser-
vices in the Defence Forces;

(h) whether it is due to the paucity
of qualified technical personnel  or
low emoluments; and

fc) the steps taken
shortage?

to meet the

The Minister of Defence (Shri ¥. B.
Chavan): (a) and (b). Recruitment
to the technical services of the Armed
Forceg is, on the whole, satisfactory,
except in the case of recruitment of
graduate Engineers to the Army. The
reason appears to be largely the big
demand for engineers in the civil see-
tor.

(c) The following measures have
been taken:

(i) Grant of two years ante-date
to graduate engineers,

(ii) Grant of additional ante-date
upto two years to serving
officers of Central and State
Governments and public sec-
tor undertakings.
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(iii) For Engineering graduates
granted Emergency or Short
Service Regular Commissions,
reservation by the Central
Goverament and certain State
Governments of 50 per cent of
the permanent vacancies in
Class 1 and Class II Engi-
neering Services to be filled
by direct recruitment.

(iv) Grant of Short Service Regu-
lar Commissions on probation
lo selected Engineering stu-
dents in the final year of the
degree course,

(v) Acceleration and augmenta-
tion of existing training pro-
grammes and facilities in
Engineering  colleges  and
institutions to increase the
out-turn of Engineering Gra-
duates,

Employment Exchanges in Andhra
Pradesh

719, Shri E. Madhusudan Rao: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) the number of Employment
Offices in Andhra Pradesh as on the
31st December, 1963;

(b) the total number of uncmploy-

ed graduates post-graduates and
under graduates registered in {hese
employment offices as on the 31st

December, 1963; and

(c) the number of such persons who
have not been able to get employ-
ment for more than one year?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C, R, Pattabhi
Raman): (a) 23.

(b).

Category No. of
applicants

on the

Live .

Register

as on

31-12-63

1 2

Graduates (ircludir g post

graduates) . . 3,460
Under graduartcs 5,213
Matriculates . . 30,202
ToTAL 38,875

te) The information is not readily
available

Haj Pilgrims

720. Shri Hari Vishnu Kamath: Will
the Prime Minister be pleased to
state:

(a) the quota, if any, assigned to
each State for Haj pilgrimage, dur-
ing 1963 angd in each of the preceding
five years;

(b) the total number of applications
received from Madhya Pradesh from
intending Haj pilgrims during the
above period;

(c) how many of them were sanc-
tioned; and

(d) the principles or criteria by
which the applications were judged,
accepted or rejected?

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru);
(a) No statewise quota wag fixed for
Haj pilgrimage either during 1963 or
in the preceding flve years.

(b) No records are kept state-wise
of the total number of applications
received from Hajees.

(c) The number of passages avail-
ed of by Hajees from Madhya Pradesh
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during the last five years are as fol-
lows:—

pilgrims
1958 782
14959 822
1960 889
1961 644
1962 415

(d) The gencral principles followed
was on the first come first served
basis. Moreover, according to the
recommendations made by the Cen-
tral Haj Committec the following
categories of persons are not per-
mitted to proceed on Haj pilgr-
 mage:—

(i) Ladies, who were pregnant
for more than four months on
the date of embarkation from
Bombay.

(ii) Persons with less than Rs,
800/- in Indian currency in
their possession for the pur-
pose of going on Haj.

(iii) Persons suffering from the
following diseases/disabili-
ties:—

(a) Cerebral thrombosis
(b) Pulmonary tuberculosis
(c) Congestive Cardiac Failure

(d) Acute
ciency

Coronary  insuffi-

(e) Infectious Leprosy or

(f) Other
diseases.

serious  infectious

(iv) children between the ages of
5—14 years.

(v) Persons who had performed
Haj during the last five years,

(vi) The five year limitation also
applied to persons going on
Haj-e-Badal.

Radar at Srinagar Alrport

721, Shri Yashpal Smgh Will the
'Mlms.ter of Def pl d to
state:
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(a) whether Government contem-
plate to instal radar at Srinagar air-
port so that the Kashmir Valley is
accessible by air without any interrup-
tion; and

(b) if so, when it is likely to be
installed?

The Minister of Defence (ShriY. B,
Chavan): (a) and (b). The installa-
tion of Ground Control Approach
(radar) at Srinagar Airport is under

consideration, The date of actual
installation will depend wupon the
availability of the equipment from

abroad.
U.S, Peace Corps

122 Shri R. G. Dubey:
Shri Vishram Prasad:

Will the Prime Minister be pleased
to state:

(a) whether a seminar was held in
New Delhi of the U.S, Peace Corps
from Andhra recently in cooperation
with the Planning Commission ;and

(b) if so, the decisions arrived at?

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) Yes Sir.

(b) Thirty-two Peace Corps Volun-
teers from Andhra Pradesh attended
a seminar held in New Delhi from
December 29, 1863 to January 1, 1964.
As a rule such seminars are held to
enable the Peace Corps authorities
and the Planning Commission to find
out whether the Volunteers have been
correctly assigned and to plan better
utilization of the Volunteers.

Naval Dockyard, Bombay

723. Shri Vishram Prasad: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that Naval
Dockyard at Bombay is being
modernised; and

(b) if so, its estimated expenditure?
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The Minister of Defence (Shri X. B.
Chavan): (a) and (b). Under a
phased programme started in 1954,

the Naval Dockyard at Bombay 15
being cxpanded and modernised to
provide berthing, docking and repair
facilities for the Navy at an estimated
expenditure of approximately Rs. 30
Crores,

Chinese Spies in NEFA

724, Shri Hari Vishnu Kamath: Will
the Prime Minister be pleased to refe:
{0 the reply given to Unstarred Ques-
tion No, 10 on the 18th November.
1963 and siate:

(a) whether the trial of the Central
Reserve Police NCO and the personnel
<oncerned hag been concluded; and

(b) if so, the outcome thereof?

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
fa) and (b). The Guard Commander
and the Sentry on duty have both
been awarded one month's rigorous
imprisonment and dismisseq from
service,. Two more constables have
been punished with 28 days' confine-
ment under the C.RP, Act and for-
feiture of pay and allowances.

A Deputy Superintendent, CRP has
also been suspended and departmental
enquiries against him are in progress.

.Nl three Mishmis, who were ear-
lier absconding, have surrendered
with their weapons,

Coal Mines Welfare Board

Shri Warior:

725 Shri Vasudevan Nair:
* ) Shri Daji:

LShrI M. K. Kumaran:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether the Coal Mines Wel-
fare Board has kept a register of all
coal mine workers who are victims
of T.B; and

(b) if so, their number and ths
percentage of such workers in rela-
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tion lo the total workers employed
in mines?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
it. K. Malviya): (a) Yes—A Regis-
ter of ull T.B. cases reporting to the
Fund's hospital for treatment is main=
tained in the Fund's hospitals and
T.B. Clinics.

{b) The number of such Coal Mine
Workers ig 7,866, and their percent-
age in relation to the tota' number
of workerg employed in coa! mines is
18 per cent,

Indian Aid to Nigeria

r Shri Bishanchander Seth:
726. { Shri Dhaon:
LShri B. P. Yadava:

Will the Minister of Defence be
pleased Lo state

(a) whether it is a fact that the
Government of Nigeria have requested
for assistance from India in setting up
a Defenee Academy in that country:

(b) if so, the reaction of the Gov-
ernment of India thereto; ard

(¢) the number of officers that have
been deputed to Nigeria for setting
up the academy?

The Deputy Minister in the Mimis-
try of Defence (Shri D. R, Chavan):
(a) Yes, Sir.

(b) The request of the Government
of Nigeria was accepted.

(e) Six Army and two Naval offi-
cers have been deputed,

Heavy Vehicles Factory, Avadi

o7 Shri D. C. Sharma;
"1 Shri S, M. Banerjee:

Will the Minister of Defence be
pleased to state:

(a) the progress made in the cons-+’
truction of the heavy vehicles factory
at Avadi; and
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(b) when it is likely to start func-
tioning?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) and (b), 60
per cent of the building construction
of the Heavy Vehicles Factory has
been completed, Indents for plant
and machinery have been placed on
the Director General of Supplies and
Disposals, The Tool Room of the
Factory was commissioned jn Novem-
ber, 1963 as scheduled. Tt is engaged
in the production of g~neral shop
tools required for the factory. The
other shops are expected to  start
functioning on the basis of phased
programme. The first batch of pro-
duction tanks is expected to be ready
during 1965-66.

Bonus Demanded by Textiles Workers
in Bombay

728, Shri D. C. Sharma: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether the textile workers in
Bombay have demanded equal bonus
to workers of all textile units; and

(b) if so, the action taken or pro-
posed to be taken in the matter?

The Deputy Minister in the Minis-
try of Labour and Employment (Shri
R. K. Malviya): (a) and (b), As
the matter falls in the State sphere,
information is not availalis,

Tripura Industrial Institute

1‘29 Shri G. Mohanty: Will the
Minister of Labour ang Employment
be pleased to state-

(a) the number of persons who com-
Pleted training at the Industrial Insti-
tutes of Tripura;

tp) the arrangements made for
their employment; ang

(c) whether the successful trainees
are lgruvéded with implements of the
small industry in which the B
trained? Y v
&

The Deputy Minister in the Minis-
try of Labour and Employment and
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for Planning (Shri C. R, Pattabhi
Raman): (a) The number of trainees
passed out from Industrial Training
Tnstitutes in  Tripura under the
Craftsmen Training Scheme since iis
inception upto the Trade Test held in.
July, 1963 is as follows:

(i) Enpineering Trades .. 156

(ii) Non-Engineering
Trades .. B85
Total: .. 221

(b) All Employment Officer; estab-
lish contacts with emplovers who are
likely to require the services of such
personnel, Employment Officers also
visit Industrial Training Institutes to
meet the trainees before ‘hev  pass
out of the Institutes so as to explain
to them the facilities offerad by the
Employment Service and *o advise
them for registering their names for
employment assistance,

(¢) There is no such provision un-
der the Craftsmen Training Pro-
gramme, but the scope exists for
them to apply for loan under the
State Aid to Industries Scheme,

Guidance Notes to Press
730. Shri Hari Vishnu Kamath: Will

the Minister of Information and
Broadecasting be pleased to state:
(a) whether Government have re-

centlv issued “guidance notes” to the
Press;

(b) if so, the reasons therefor; and

(c) the details of the said “guidance
notes”?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
(a) Yes, Sir; '

(b) and (c¢). The Guidance Notes
which have been published in the form
of a pamphlet are intended to enable
the Press during the Emergency to
decide more readily whether a cer-
tain news item in their possession
should or should not be published
keeping in view the provisions of
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Defence of India Rules and the Secu-
rity of the State. The pamphlet is
:a confidential document.
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Immigration of Indians to U.S.A.

34 J* Shri Surendra Pal Singh:
) lShri Vishwa Nath Pandey:

Will the Prime Minister be pleased
to state the immigration gquota for

-
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Indian nationals {o settle in U.S.A
each year?

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Fnergy (Shri Jawaharlal Nehru):
100 per year.

Ammunition for Ex-Servicemen

735. Shri Krishmapal Singh: Wil
the Minister of Defence be pleased to
state:

(a) whether it is a fact that the
price of ammunition in the market is
too high to be within the reach of ex-
Servicemen who are in possession of
licenced fire-arms; and

(b) if so, whether Government will
permit the ex-servicemen to purchase
ammunition through the ordnance fac-
tories?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) The current sale
prices of civilian sporting ammunition
marketted by the Ordnance Factories
which is considered to be fair are as
under:—

tj) Cartg. SA 12 Bore—Rs. 55:00
per hundred.

(ii) Cartg. SA:22 Rim-fire Ball—
Rs, 870 per hundred.

The above prices are the maximum
that a dealer can charge from a custo-
mer and are exclusive of packing,

freight charges, sales-tax and other
local taxes M anv.
(b) The aucstion does not arise.

Like any other consumer, ex-sarvice-
men can obtain supplies of ammuni-
tion through registercd dealers in the
countryv, or the Cantecn Store Depart-
ment (India) to whom regular sup-
plies are made by the Ammunition
Factory.

Multipurpose Institute at Kothagudium

736. Shri Eswara Reddy: Will the
Minister of Labour and Employment
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be pleased to refer to the reply given
to Unstarred Question No. 855 on the
26th Ausgust, 1963 and state:

(a) whether the work of construc-
tion of multipurpose institutes at
Kothagudium has been impeded due
to shortage of cement;

(b) if so, whether apy steps have
since been taken bwv the coal mines
welfare organisation to supply ade-
quate ouantity of cement; and

fey the progress up-to-date regard-
ing the construction of gquarters for
the staff of Coal Mines Welfare Orga-
nisation at Kothagudium?

The Deputy Minister in the Minis-
try of Labour and Employment (Shr}
R. K. Malviya): (a) Yes.

(b) Yes. Arrangementis for supply
~f cement have since been made.

(¢) The construction has reached
plinth level. At Birlv Pit it has
reached a height of 5 ft. above plinth.

Air Force Academy

nay [ Shri 8, N. Chaturvedi:
%% 3 shri Bibhuti Mishrz:

Will the Minister of Defence be

pleased to state:

(a) whether it is proposed to set up.
a full-fledged academy for the train-
ing of the Air Force officers and per-
sonnel; and

(b) if so, where it will be located
and when it is expected to start fune-
tioning?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). Government
has decided to establish an Air Force
Academy in Hyderabad Dis'rict at a
place 16 miles north-west of Hydera-
bad city. The proposal will be imple--
mented in stages.
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Dhemo Main Colliery

739. Shrimati Vimala Devi: Will
the Minister of Labour and Employ-
ment be pleased to state:

{a) whether the management of the
Dhemo Main Colliery has implement-
ed the award of the Central Govern-
ment Industrial Tribunal dated the
25th May, 1960 (Ref. No. 6 of 1960);

(b) if not, the reasons therefor; and-

(c) the steps taken to implement
the award?

The Deputy Minister in the Ministry
of Labour and Employment (Shri R.
K. Malviya): (a) No.

(b) The management considers that
as the contractor did not fulfil his
obligation under the award the
management was not required to im-
plement its part.

(¢) The union has been advised to
ask the worker concerned to move the
Labour Court under section 33C(2) of
the Industrial Disputes Act both for
the recovery of the amount in licu of
ro. nstatement and for the payment of
compensation awardedq to him.

Prosecution of the management for
breach of the award is also being con-
sidered.

Industrial Disputes in Asansol-
Raniganj Coal Belt

[ Shrimati Vimala Devi;

0. “Lﬁlu'i Indrajit Gupta:

Will the Minister of Labour and
Employment be pleased to state:

{a) the number of industrial dis-
putes in relation to Asansol-Raniganj
ecoal  belt raised by the Colliery
Mazdur Sabha (AITUC) during the
period from April to December 1963;

(b) the number out of them sctlled
by conciliation;

{e) the number referred to arbitra-
tion; and
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‘d) the number referred to adjudi-
cation?

The Deputy Minister ju the Minis-
try of Labour and Employment (Shri
K. K. Malviya): (a) Ninety-three.
‘Qut of these forty-eight were with-
drawn by the union and eleven others
were either dropped or séttled during
‘the course of discussions.

‘b) Ten.
(¢) Sixteen.
-(d) Seven.

Punjab Military Pensioners

( Shri Dinen Bhattacharya:
741. J Shri Ranen Sen:
|_Pr. U. Misra:

Will the Minister of Defence be
‘pleased to state:

‘a) the number of Hindu and Sikh
military ;:Ensinners of the Punjab
who had to migrate from West Punjab
tn East Punjab at the time of parti-
tion in 1947:

{h) whether all or anv of them
tave been given increment in pen-
‘sions which have been given to mili-
tary pensioners in general in rocent
years; and

fe) if not, the reasons therefor?

The Minister of Defence (Shri Y. B.
Chavan): (a) The total number of
mililary pensioners who migrated
from West Punjab to India in 1947
ix 16,966. The number of Hindu and
Sikh military pensioners of the
Punjab who migrated in 1947 from
West Punjab to East Punjab is not
uvailable separately.

(b) and (c). In recent years, Indian
‘military pensioners were sanctioned
‘the following increases in pension:

(1) Temporary increases in pen-
gion varying from Rs. 7 p.m.
to Rs. 12.50 p.m. to those in
receipt of pensions below
Rs. 100 p.m. (with marginal
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adjustments), with effect from
the 1st April, 1958.

(2) Ad hoc increase in pension
varying from Rs. 5 p.m. to
Rs. 10 p.m. to those in receipt
of pensions below Rs. 200
p.m. (with marginal adjust-
ments), with effect from l1st
October, 1863.

These increases were not admissible
to displaced military pensioners since,
in their case, the pensionary liability
devolves on the Government of Pakis-
tan. The Temporary increases in pen-
sion at (1) above have, however, been
sanctioned by Government, with
effect from 1st June, 1963, to displaced
military pensioners who are now
residing in India, if they are in receipt
of pensions in India on behalf of the
Government of Pakistan, provided
that thev migrated to India by 30th
June, 19556,

Gross Capital Formation

742, Shri Sham Lal Saraf: Will the
Prime Minister be pleased to state:

taY whether statistics with  regard
to gross capitai formation in the First
and the Seeond Five Year Plans have
heen compiled by the Central Statis-
tical Organisation and the Reserve
Bank;

th) if =0, the dectails thercof;

{¢) whether slatistics for national
income, State-wise, have also been
prepared for the said Plan period; and

(d) if so, the details thereof?

The Prime Minister and Minister of

External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) and (b), Official esti-

mates of gross capital formation for
the First and the Second Five Year
Plans have not been compiled either
hy the Central Statistical Organisa-
tion or by the Reserve Bank. How-
ever, certain preliminary studies have
been made in the Central Statistical
Organisation the results of which are
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not considered reliable enough to be
published.

(cy and (d). The Central Statistical
Organisation compile and publish
estimates of national income only on
all-India basis and not on State-wise
basis. However, many of the State
Governmentg are now independently
preparing estimates of income origi-
nating in their respective States and
publishing the same in their official
publications.

Pak Military Trainees im China

743 Shri Rameshwar Tantia:
) Shri Anjanappa:

Will the Minister of Defence be
pleased to state:

(a) whether Government have any
information with regard to the accu-
racy of the reports appearing in the
Press that Pak military trainees are
receiving training in China; and

{b) if so, the details thereof?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). Yes, Sir. Gov-
ernment have reason to believe that
a few Pakistani army officers are
being given military training in China.

Films Shown by Indian High
Commission in Karachi

744. Shri P. C. Borooah: Will the
Prime Minister be pleased to state the
number and nature of the feature
films exhibited by the Indian High
Commission in Karachi?

The Prime Minister and Minister of

External Affairs and Minister of
Atomic Enmergy (Shri Jawaharlal
Nehru): On an average, one new

feature film is shown per month. Only
quality films are shown.

Some of the films portray aspects
of Indian life and culture projecting
indirectly inter-communal harmony.
Others are mainly for entertainment
but with some social significance.

2268 (Ai) LSD—3.

Ishapur Rifle Factory

745. Shri P. C. Borooah: Will the
Minister of Defence be pleased to
state:

(a) whether it is a fact that the
Ishapur Rifle Factory has perfected a
rifle better than the corresponding
types of the weapon produced in
other countries;

(b) if so, its salient features; and

(c) the installed production capa-
city for this type of rifles?

The Minister of Defence Productiom
in the Ministry of Defence (Shri
Raghuramaiah): (a) Yes, Sir.

(b) It is not in the public interest
to give details.

(e) The present capacity is 2,500
rifles per month.

Recruitment of Army Officers

%46. Shri E. Madhusudan Rao: Will
the Minister of Defence be pleased to
state:

(@) the number of 2nd lieutenants
so far passed out from different Mili-
tary schools in the country after the
commencement of emergency,

(b) the number of such officers at
present undergoing training in these
schools; and

(¢) whether these officers will be
relained even after the emergency 1s
withdrawn?

The Minister of Defence (Shri ¥. B,
Chavan): (a) The number of cadets
who have passed out from the Indian
Military Academy and the Officers’
Training Schools since the commence-
ment of the emergency and commis-
sioned as 2nd Lieutenants is 8,574.
This number includes those who have
been granted Permanent Regular
Commission, Short Service Regular
Commission and Emergency Commis-
sion.

(b) The number of cadets under-
going training at present is 3,202.
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(2) The case of Officers granted
Emergency Commissions for the grant
of Permanent Regular Commissions
will be considered at the appropriate
time. Short Service Regular Com-
missions are granted for 5 years and
Officers granted these Commissions
will at the end of this period be con-
sidered for extension of Short Service
Regular Commissions for a further
period or for the grant of Permanent
Regular Commissions according to
their merit.
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AFHQ Assistants
748. Shri M. N. Swamy: Will the

Minister of Defence be pleased to
state:

(a) whether the pay scale of Assis-
tants revised in 1962 has also been
made applicable to the Assistants in
Armed Forces Headgquarters;

(b) if not, how long it will take to
do so: and

(c} the reasons for this inordinate
delay?

The Minister of Defence (Shri Y. B.
Chavan): (a) to (c). On the basis of
the recommendations of the Second
Pay Commission and the orders issued
on the civil side in 1960, the revised
scale of pay of Rs. 210-10-290-15-320-
EB-15-425-EB-15-530 was prescribed
with effect from 1st July, 1959 for the
posts of Assistant Stenographer and
a few others in Armed Forces Head-
quarters (including Inter-Service
Organisations). Subsequently, the
above scale was modified to Rs. 210-
10-270-15-300-EB-15-450-EB-20-530 on
the civil side. The question of pro-
tecting the interests of Assistants and
others in Armed Forces Headquarters,
who would be adversely affected by
the application of the latter scaie with
retrospective effect from 1st July,
1959 is under examination. The matter
is expected to be finalised shortly
after which orders extending the
modified scale to Assistants and others
in Armed Forces Headquarters will
be issued.

Educated Unemployed in Punjab

749. Shri Daljit Singh: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of educated un-
employed in Punjab as on the 31st
December, 1963; and

(b) the number of Scheduled Caste
and Scheduled Tribe persons among
them?

The Deputy Minister in the Minis-
try of Labour and Employment and
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for Planning (Shri C. R. Pattabhi
Raman): (a) 31.536 educated persons
(matriculates and above) remained on
the Live Register of the Employment
Exchanges.

(b) Scheduled Castes 2,687
Scheduled Tribes 2% 7
Indian Emigrants for U.S.A. and
Canada
750. Shri Imder J. Malhotra: Will

the Prime Minister be pleased to state:

fa) the number of Indians who
migrated to U.S.A, and Canada during
1963-64; and

(b) the nature of their educational
qualifications and professional trade?

The Prime Minister and Minister of
Extermal Affairs and Minister of
Atomic Energy (Shri  Jawaharlal
Nebru): (a) (i) U.S.A—The exact
figure regarding the number of Indians
who migrated to the USA. during
1963-64 is not available. However,
during the period from 1st July, 1962
to 30th June, 1963, 1.173 Indians were
given facilities for permanent settle-
ment in the U.S.A. by the Government
of the US.A.

(ii) Canada.—860 Indians emigrated
to Canada during the year 1963. No
information is available for January—
February 1964.

(b) (i) US.A.—No information is
available regarding their qualifica-
tions and professional trades.

(ii) Canada.—Persons who emigrat-
ed to Canada comprised of Engineers,
Doctors, Scientists, Teachers, Mana-
gers, Agriculturists and Clerks, etc.
Their educational qualifications are
not available.

Heavy Earth-Moving Equipmeat
Factory

751, Shri N. R. Laskar: Will the
Minister  of Defence be pleased to
state:

(a) whether the site for the pro-
posed Heavy Earth-Moving Equip=-
ment Manufacturing Factory in
Mysore State has been selected:

Matter of Urgent
Public Importance

(b) if so, the details thereof; and

(e) when the factory will go into
production?

The Minister of Defence Production
in the Ministry of Defence (Shri
Raghuramaiah): (a) to (c). It has
been decided to establish the factory
at Kolar in Mysore State. Further
details are under examination.

12 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC
IMPORTANCE
(i) EXPLOSION IN MILITARY AREA NEAR
TEZPUR

Shri Swell { Assam—Autonomous
Districts): I call the attention of the
Minister of Defence to the following
matter of urgent public importance
ang I request that he may make a
statement thereon:

“The explosion in military area
near Tezpur on the 21st February,
1964, resulting in several dcaths
and injuries.”.

The Minister of Defence (Shri X, B.
Chavan): On the 2lst February,
1964, at 10-30 a.m., a land mine ex-
ploded at Misamari near Tezpur
where training exercise wag in pro-
gress.

I regret that as a result. one JCO
and twe OR's were killeg on the
spot, and two more O.R's are in the
hospital. 12 other soldiers received
injuries. Two of them have since
been discharged from the hospital
and have rejoined duty. The next of
kin of the deceased persons have
been informed. A court of inquiry
has been ordered.

Shri Swell: I am intrigued by the
date of occurrence of this explosion,
namely 21st February, because on the
very next day, namely the 22nd
February, 1964, a large amount of
explosives and live cartridges were
recovered at Rangiya, an important
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railway and military centre at Assam,
not very far from Tezpur, and on the
same day, that is, the 22nd February,
1964, a large number of pistols and
live cartridges were discovered from
Hojai in Assam. May I know from
the hon. Defence Minister whether
there is any connection between all
these incidents, and whether it gives
room for suspicion that it was a case
of sabotage?

Shri Y. B. Chavan:_No, as far as
my information goes, there is no
connection between the two events.

Shri S, M. Banerjee (Kanpur): Be-
fore the inquiry concludes, manv I
know whether the family members of
those who have died as a result of
this accident have been paid some
ad hoc compensation, and if so, the
amount paid?

Shri Y. B. Chavan: Immediate
action has been taken to give them
certain terminal benefits.

Shri Hem Barua (Gauhati): In view
of the fact that the hon. Minister is
not categorical about this explosive
substance and to whom it belonged,
may I know whether after the uni-
lateral withdrawal of the Chinese
from our frontiers, especially NEFA
and Ladakh Government have tried
to spot out and at the same time
destroy the mines and explosives that
the Chinese might have planted in
those strategic areas, and if not, why
not?

Shri Y. B. Chavan: No, it was some-
thing which belonged to us, and it was
used in exercise, and then it exploded.

Shri P. Venkatasubbaiah (Adoni):
May I know whether the attention
of the hon, Minister has been drawn
to the news item published in The
Statesman that nearly 17 military
personnel have been killed while
teansporting these explosives, and if
so, how far it is true? The hon. Minis-
ter hag mentioned in his statement
that only two persons died.
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Shri Y. B. Chavan: | have already
given that information.
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Shri Krishnapal Singh (Jalesar): I
would like to know if this particular
mine-field was not marked, and whe-
ther our personnel who were conduct-
ing the exercise were not aware of
the mine at that particular spot where
the explosion occurred. As a rule,
mine-fields are marked, and our own
troops know where they are.

Mr, Speaker: He says that as a rule,
our people must have been aware of
where the mine was and they ought
to have taken precautions in that
respect. He asks whether thig fact
was not known {g them?

Shri Y. B. Chavan: All these facts
will be discloseq during the proceed-
ings of the court of inquiry. Before
that, it is rather difficult to form :
opinion.

Dr. M. S. Aney (Nagpur): He was
asking whether the mine-ficld was not
marked,

Mr. Speaker: The Minister says it
would be known after the inquiry.

Shri Hem Barua: We have been los-
ing our man like anything. Recently
we lost some of them because of an
air disaster in Kashmir and all
that

Mr. Speaker: He need not refer to
other things. ’

Shri Hem Barua: Here also we have
lost. Why is it that Government have
not instructed them to be more care-
{111 and more particular?

Shri Y. B, Chavan: We have already
intsructed them.

Mr, Speaker: I will also make the
same request to the hon. Member.

Papers to be laid on the Table.

Shri Hem Barua: [ do not have to be
afraid of mines.

Mr. Speaker: Papers to be laid on
the Table.
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12.07 hrs,
PAPERS LAID ON THE TABLE

Industrial Employment (Standing
Orders) Centra] Amendment Rules,
Government Resolution Re: appoint-
ment of a Central Wage Board; State-
ment re: ratification of ILA Conven-
tion concerning Workmen's Compen-
sation for Occupational Diseases,

The Deputy Minister in the Ministry
of Labeur and Employment ang for
Planning (Shri C. R. Pattabhi Raman):
1 beg to Jay on Table a copy of each of
the following papers:

(i) The Industrial Employment
(Standing Orders) Central
Amendment Rules, 1964, pub-
lished in Notification No. GRS
208 dated the 8th February
1964, under sub-section (3) of
section 15 of the Industrial
Employment (Standing
Orders) Act, 1946, [Placed in
Library, see No. LT-2395}B4]

(ii) Government Resolution No.
WB-17(2)/63 dated the 25th
February 1964 regarding ap-
pointment of a Central Wage
Board for the non-journalist
employees of the newspapers
establishments; [Placed in
Library, see, No. LT-2431/64]

(iii) Statement regarding rati-
fication by India of the ILO
Convention (No. 42) concern-
ing Workmen's Compensation
for Occupational Diseases (Re-
vised, 1934 [Placed in Lib-
rary, sce No. LT-2432/64].

12.08 hrs.

STATEMENT RE: DISTRIBUTION
OF STEEL

Mr. Speaker: The Minister of Steel,
Mines and Heavy Engineering.

The Minister of Steel, Mineg amd
Heavy Engincering (Shri C. Subra-
maniam): Mr. Speaker, Sir, I
rise | .
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tribution of Steel

Mr. Speaker: Does he desire to
read the whole of it?

Shri C. Subramaniam: It is not a
short statement. | would rather reaq it.
(Interruptions). 1 am in the hands of
the House.

Mr. Speaker: Yes.

Shri C. Subramaniam: I rise to pre-
seny a statement of Government's
decision regarding the planning of
production and contro] over pricing
ang distribution of iron and steel.

2. Raj Committee—Terms of Re-
ference.—Members of the House are
aware that owing to persistent com-
pla'ims received from time to time in
the past regarding the working of the
present sysiem of planning and distri-
bution of steel, the Government of
India, in September, 1962 hud appoint-
ed a Committee popularly known as
the Raj Committee under the Chair-
manship of Dr. K. N. Raj to examine
the entire system.

3. Raj Committec—its findings.—
The Committee submitted an interim
report in January 1963 and its final
report in October, 1963. In its ap-
praisal the Committee hag pointed
out a number of defects in the present
system, such as delays and defects in
the planning of indents, uncertain
delivery dates, imprecise definition of
priority, ineffective allotment and
poor executlion, long delays in deli-
veries of steel black marketing,
inability of thc small consumer to
obtain hig requirements at controlled
prices. and a pricing system which
does not take into account the relative
costs and demand conditions.

4. The principal recommendation of
the Commitiee was that a Joint Plant
Committee of the steel plants with
the Iron and Steel Controller ag the
Chairmap should be set up with the
responsibility of planning production
ang settling rolling programmes m
the light of broad priorities indicated
by Government. In order to secure
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more tlexibility in the fixation of re-
lative prices of different categories of
steel, the Committe: -~hould aiso  be
responsible for fixing nro-ucers’ pricos
subject v ne approval of Govern-
ment. The Committee recommended
that beyond this stage there should
be no control over prices and if too
wide a gap developeq between such
prices ang free market prices, Gov-
ernment should absorb the difference
by a levy of appropriate excise duties.
While recommending the continuance
of freight equalisation products of
the main producers, the Committes
recommended discontinue of freight
eaualisation as well as removal of all
controls on rerollers. The Commitiee
further recommended that the system
of controlleq ang registered stockists
should be abolished and all should be
free to trade in steel.

5. Consideration of Raj Committee's
Report.— Both the interim and final
reports of the Raj Committee were
widely circulated and the views of the
public including producers were
obtained. There was a general dis-
cussion on the report in the Iron and
Bteel Advisory Council in November,
1963. Subsequently the report of the
Committee was also examined by a
group of Secretaries to the Govern-
ment of India. I have also had the
privilege of discussing this subject
informally with the Consultative
Committee of Parliament. Based on
these views and discussions with other
Ministries, we have arrived at certain
final decisions, which it is my pri-
vilege to announce today.

6. Government's aproach to Con-
trols.—Government's approach to
controls in the economy hasg been
spelt out on a number of occasions in
the recent past. While a system of
over all strategic controls is an inte-
gral part of a planned economy and
while controlg must be used to protect
the community in a situation of short-
wge, we have to ensure that controls
are not top detailedi~that they do mot
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bring rigidities and abuses in their
wake and above all do not become a
vested interest continuing beyond the
period when they are economically
and socially necessary. It.has, there-
fore, been the Government's declared
intention to examine how far and how
best they could reduce ‘he operations
of detailed controls at various points.

7. The general expression ‘steel’
embraces a variety of categories,
shapes and: forms required for differ-
ent purposes. A detailed study of
present and the prospective produc-
tion shows that certain categories of
steel. viz, flat products like plates and
sheels will continue to be scarce for
the next few vyears. Production at
present is hardly enough to mcet half
the demand ang4 is not likely to
increase sufficiently until the expan-
sion of the Rourkela Steel Plant now
under way is completed in about three
vears’ time. Government have, there-
fore, decided that it is necessary 12
continue in its present form control
over the distribution and prices of
flat products of steel. On the other
hand, with all steel plants producing
to full capacity the supply position of
non-flat products, "such as bars and
rods, structurals, rails ete. is relatively
good. There wil] be also an increase
in the production of these products
in the near future. Government,
have, therefore, come top the conclu-
sion that the continuance of rigid
control is ng longer necessary. On
the other hand, greater freedom wil
enable the pattern of production o.

varioug categories to respond more
sensitively to the requirements of
consumers. Government have there-

fore. decided to abolish with effect
from the 1st March, 1864, statutory
control over the price and distribution
of all categories of steel. except pig
iron and ingot moulds and bottom
plate, billets and tin bars. plates,
sheets, and wide strip, skelp, tin
plates, hoops and their respeclive de-
fectives. These excepted categories
will, ag T said earlier, continue to be
controlled. So will pig iron the
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supplies of which are extremely tight
compared to demand and billets which
it is necessary to provide re-rolls at a
fixed price in order to enable them
to continue in production in competi-
tion with the main steel producers.

8. Indents for categories of iron
and stee! which continue to be con-
trolleg will have to be backed by
quota  certificates as hitherto. The
revised prices of these categories
taking into account the changes intro-
duced by the Finance Bill have been
separately notified.

9. In the case of de-contruiled cate-
gories—which constitute about two-
thirds of the total production—govern-
ment themselves will no longer fix
prices. But we expect that the Joint
Plant Committee which has been con-
stituteg with immediate effect in
pursuance of the main recommenda-
tion of the Raj Committee, will
announce and list prices—base prices
as well ag extras—‘rom {ii:> 1o time.
These will be ex-work. v e In
order to continue i pL.uvac.. gyStem
under which buyers of steel all over
the country pay the same railway
freight irrespective of the distance
from the source of supply, the Joint
Plant Committee has been directed to
add a fixed element of equalised
freight to the ex-works price anroun-
ceq from time to time. The  main
producers will of course continue to
pay the actual freights and will make
appropriate adjustments with the
Freight Equalisation Fund which will
hereafter be administered by the Joint
Plan Committee. Ag a matter of
practical convenience the Jeint Plant
Committee will also perform these
functions for categories which cun-
tinue to be controlled.

10. The Joint Plant Committee
which is being immediately set up
and will be holding its first meeting
to-day, will consist of representatives
of the main producers and the rail-
ways with the Iron and Steel Con-
troller ag Chairmap to guide  the
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deliberations and to resolve differenceg
of opinion. The main function of the
Commitiee will be the Planaing of
production both of the controlled and
de-controlled categories. The object
of such planning is to make the best
use of productive capacity un the one
hang and to respond as quickly and
sensitively as possible to the require-
ments of the consumers on the gther.
With closer knowledge of the plants
and day-to-day access to the conditiong
of production, I except an organisa-
tion of thig character to perform this
function more expeditiously apg effi-
ciently than it has been possible be-
fore; particularly if they adopt, as I
hope, mechanised methods of hand-
ling information and documents. In
the planning of production the Com-
mittee will give effect (o priorities
determined by Government from time
to time. Government accept the
recommendation of the Raj Committee
that priorities, in order to be meaning-
ful, should be restricted to really ur-
gent and essential needs. Bulk alloza-
tions of steel for such priority pur-
poses wll] be made by a high level
Steel. Priority Committee which is
being set up under the Charmanship
of the Secretary, Department of Iron
and Steel.

In - effect, the re-rollers will be
virtually free from all control, as with
an odd exception or two, they are
engaged in the rolling o¢f noun-flat
products. The prices which they can
obtain in the market wil! naturally
have to be in line with the prices of
similar materials sold bv the main
producers. In order to enable re-
rollere of reasonable efficiency to
continue in production and sell their
products in competition, the prices and
distribution of billets will continue to
be controlled as I stated earlier. The
Steel Re-rolling Millg Associalion is.
however. being asked to announce and
list periodically the prices at which
they sel] their products. The Iron &
Steel Controller will be rcsponsible
to make bulk allocations of biliets and
will continue to keep a watch on the
activities of re-rollers.
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of Steel
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11: The Raj Committee has recom-
mended that everyone should be free
to trade in steel. This will hereafter
be the position in respect of &1l de-
controlleg categories of steel. In the
case of categories which continue to
be controlled, the existing controlled
and registered stockists wil] functlicn
as usual for some time to cume, After
this transitional period, ihere will be
ne distinction betw_een controlled and
registered stockists.

12. Hon'ble Members are aware that
during the long period of control we
have maintained a Steel Equalization
Fund, the principle object of which
has been to maintails paritv between
the prices of imported and indigenous
stee] by levy of surchage or payment
of subsidy as the case may be Freight
equalisation and a wvariety of minor
consequential transactions have also
been put through this Fund. Now
that freight equalisation will be en-
trusted to the Joint Plant Committee
and statutory control over price is
abolisheq in the case of the bulk nf
production, there is no Zfurther need
to continue the operations of Equali-
sation Fund. Accruals to the Fund
and payments from the Fund
resulting from previous transactions
will, however, have to continue. Gov-
ernment have decided that as from
the 1st March, there shall be no new
transactions involving payment either
to or from the Equalisation Fund.
This means that there will be no
longer any distinction between sale
prices and retention prices—whether
in the case of controlled or uncontrol-
legq categories—and, therefore, no
surcharges, Mainly for this reason, the
excise duties on various categories of
stee] have already been suitably re-
vised. Government have also sought
powers under the Finance Bill to raice
excise duties further should it become
necessary to do so because of market
prices rising unduly.

13. The Raj <Committee has
mented on the abuses of the present

com-

*Published
2-3-64.
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system under which barter imports
have been allowed to be sold to
nominees of the importers’ choice. Goy-
ernment have examined this question
and are thinking in terms of routing
all such imports only through the
Mineral and Metal Trading Corpora-
tion or through the Joint Plont Com-
mittee. Government proposes to fur-
ther examine this matter and take a
final decision shortly.

14. Before I conclude, T must express
Government's appreciation of the
work done by the TRaj Committee
which has ably analysed he problem
and suggested a number of fresh
ideas. I am aware that during the
change-over from the present to the
new system all concerned—pro-
ducers, stockists, consumers and
Government—will have 1o make a
number of adjustments. But I am
sure that these will be foung well
worthwhile and wil]l lead to better
utilisation of productive capacity in
response to the changing needs of
consumers.

Shri Hari Vishnu Kamath (Hosh-
angabad): On a point of clarification
I welcome the statement but it is
not so short as he promiseq it to be.

Mr. Speaker: He said that it
rather long.

Shri Hari Vishnu Kamath: He sad
that it was rather short.

Mr. Speaker: I heard it was rather
long.

An Hon. Member: May we requcst
that it be circulated?

was

Mr, Speaker: All right. I will get
it circulated.
12.11 hrs.

APPROPRIATION (RAILWAYS)

BILL*, 1964
The Deputy Minister in the Minis-
try of Rallways (Shri S, V. Rama-
swamy): Sir, on behalf of Shri Dasa-
ppa, I beg to move for leave to in-
troduce a Bil] tp authorise payment

in Gazette of India, Extraordinary Part 1I—Section 2, dated
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Amendment Bill

and appropriation of certain sums
from ang out of the Consolidated Fund
of India for the service of the financial
year 1964-65 for the purposes or Rail-
ways. !

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to authorise payment
and appropriation of certain sums
from and out of the Consilidated
Fund of India for the service of the
financial year 1964-65 for the pur-
poses of Railways.”

The motion was adopted.

Shri S. V. Ramaswamy: I introducet
the Bill.

12-11} trs.

HIGH COTIRT JUDGES (CONDI-
TIONS OF SIRVICE) AMENDMENT
BILL*, 1964

The Minjster of State in the Minis-
try of Home Affairs (Shri Hajarnavis):
Sir, 1 beg to move for leave to intro-
duce a Bill further to amend  the
High Court Judges (Conditions of
Service) Act, 1954.

Mr. Speaker: The question is:

“That leave be granied to intro-
duce a Bill further to amend the
High Court Judge (Condition of
Service) Act, 1954.”

The motion was adopted.

Shri Hajarnavis:

I introduce} the
Bill,
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12.12 hrs.

MOTION RE: FOOD SITUATION IN
THE COUNTRY

The Minister of Food ang Agri-
culture (Shri Swaran Singh): 3ir I
have already placed before the House
a statement giving the latest trends
about the availability of food and also
about the prices. It is not my inten-
tion to make any further speech at
thig stage. I would like to give more
time to te Hon, Members and I will
make my submission at the end. I
beg to move:

“That the Food situation in the
country be taken into consideration.’

Mr. Speaker: 1 am told there are
some substitute motions as well. I
would like to know whether they are
being moved.

Shri S. M. Banerjee
beg to move:

(Kanpur): I

“That for the orginal motion,
the following be  substituted,
namely:—

This House, having considered the
Food Situation in the country, recom-
mends to Government to—

(a) ban speculation on foodgrains;

(b) fix minimum price for wheat
and all other foodgrain to
assure reasonable price to the
farmerg ang build up a buffer
stock;

(c) start State Trading in food-
grains to check hoarding and
black-marketing;

(dy use D.ILR. to punish the
hoarders and black markete-
ers;

(e) take over the rice and flour
mills;

*Published in Gazette of

India,
2-3-64.

Extraordinary Part 1I—Section 2, date@_

tIntroduced with the recommendation of the President.
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(f) establish a price stabilisation
board; and

(g) free the Central machinery
from corruption.” (1).
wt fogm qEATaw  (FFSEIX)
¥ fqemafafas fesr Jevg 7aAr
AN —
qg wgq I T A ArgfraiE
g fa=ar 9Fc FA F aqr
THER F T F IEF (AL AT
HESA FTATE
{. #=F /7 (B ®Af) T F7
T¢ F4147 1 Fla-7r7 aTar
Eic N
3. fFami A7 @imgT 79T F
s § wifas qgar & fa;
e FAT 7T T |
‘3. I EIAT § a1 aT F Feaw
w3 ¥ AT FAT FAC AW
Tar surefAs  FTEarEr
Eicl
Shri P. R. Patel (Patan): |
move:

beg to

That for the original motion, the
following be substituted, namely:—

“This House having considered
the Food Situation in the country,
appreciates attempts done by the
Government to ease Food Situation
in the country but notes that the
Food Situation i1s aggravated by
unnecessary agitations and dem-
and for controls”. (3)

Shri D. S. Patil (Yeotmal): Sir, 1
had =also given notice of a substitute
motion.

weqw WEIIT : HY A A1 § A8
T Ta7 AHT AA T

That is all. All these
tute motions as well as the
one are before the House.

three substi-
original
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Shrimati Vimla Devi (Eluru): Mr.
Speaker, Sir, the agricultural sector
continues to be the Achilles heel of
our national economy. We can ignore
it only at our peril because it consti-
tutes the base of all developmental
activity in an agricultural country like

India. It affects the largest seclion of
our people and contributes a major
share to the national income. There-

fore, any shortfall or failure in this
sector not only creates acule pro-
blems but also affects the economy on
the whole. It is, therefore, necessary
that we discuss it not only superficial-
ly and for short-term remedies but
deeply for a fundamental and basic
change in food policy.

The Ministers “or Fuod are chang-
ing rapidly but the policies are not
changing radically. We must seek a
radical reorientation of food policy of
the Government in two vital aspects
that is, production and equitable dis-
tribution. These two problems are
inter-connected and cannot be separat-
ed.

Let us take first the question of
production. In the first ang third
Five Year Plans there was emphasis
on agriculture. But sadly in the
second Plan it went to the background.
Because of this, from 1961 agriculture
remaineq stagnant.

The target we set up for food pro-
duction is nol reached. Initially, the
target for the third Plan was 110 mil-
lion tons of foodgrains. Afterwards,
it was rcduced to 100 million tons.
Leave alone reaching this target, but
we wil] be lucky if we can reach the
80 million tons target which was set
up for the second Five Year Plan. In
the last few years we find instability
in food production. In 1857-58, the
production of foodgrains went down
by 8'7 per cent. In 1960 it went down
by 3'9 per cent. In 1963, it has fallen
by 2-3 million tons compared to 1962.
The rice production alone fell to 31
million tons from 34 million tons.

Qur Prime Minister broadcasting to
the nation on the AIR in 1948 said
that by 1952 our country will be self-
sufficient. Again, speaking at Ludhi-
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ana Agriculture Institute on the B8th
July, 1963, he said:

“I often hang my ead in shame
when 1 think that a nation with
sevently pu. cent of its population
engaged in  agriculture depends
on foreign countries for food.”

Not only he but the entire Govern-
ment should hang its head in shame
at this state of affairs, It looks as
though the Government has forgotten
entirely about self-sufficiency, because
-of Shri Patil's advocacy. 1 thank the
Prime Minister for reminding his col-
leagues about the self-sufficiency in
food.

Till now, we have imported nearly
Rs. 2,000 crores worth of grains. We
live on PL 480. Al the time of the
agreement we were told that it would
be the first and the last. But Shri
Patil got the sanction of the Cabinel
to another agreement on PL 480, It
shows that our position regarding
food has nol improved; the import of
foodgrains involves huge amounts of
freight charges, This policy condemns
us to chronic shortage and chronic de-
pendency.

We are spending huge amounts on
agriculture but are not able to improve
the production. Moreover, the fall of
production is happening at a time
when the population is increasing,
which means the per capita income
will decline, .

I have gone through the Food Min-
ister's statement laid on the Table on
the 29th February, 1963. The main
blame is on the Nature. I looked for
some radical changes in policy. But
none was there, As usual, poor Nature
is blamed. While fixing targets for
the Plans., the Planning Commission
must have looked into the moods of
Nature. The Government cannot en-
tirelv depend on Nature., Tt should
get the fooq policy to be based on a
minimum stable production, If the
nature is good, the Government takes
credit. But if there are no good rains.
the Government blames the nature. It
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is a lame excuse for the Government
to hide behind nature and cover its
basic policy failure. So, at least now
let us not blame nature, We do not
require either a Plan or a minister
there if we are going to depend on
the nature alone,

The short-fall in production en-
courages rise in prices. No savings
will be there for the nation to invest
on agriculture from our own revenue.
It is a strain and imbalance on our
whole economy, So, the question is
how to step up production. Mr. T. T.
Krishnamacharj in his budget speech
spoke about incentives to the private
ang foreign capitalists, What about
incentives to our own tillers of the
land?

Reorganisation of agriculture is
very cssential. We hear about land

reforms. Many States have failed in
implementing land reforms. The
Central Government and the State

Government wanted to implement the
land reforms, but they are not able
to implement them properly, resulting
in people ridiculing the Land Reform
Acts. Bul the crux of the matter is
agrarian reforms and agrarian rela-
tions. 3 per cent of the village popu-
lation hold 30 per cent of the culti-
vable land. 70 per cent of the agra-
rian population either hold no land or
hold uneconomic holdings, Unless
this picture is changed, the production
will remain stagnant. The agrarian
relation should change to benefit the
tiller. Governmeni should give him
protection to hold the land, But what
The Kerala Commun-
ist Government brought in agrarian
reforms. But the President took 8
long time to give his assent to that
Bill. But while the Bhuvaneswar
Congress was discussing the food policy
and other matters, the Kerala Con-
gress Government brought an amend-
ment to the Agrarian Reforms Act
and it was given assent by the Presi-
dent in a hurry. Thousands of acres
are owned by big landlords, under one
exemption or other. The State and
Cortral Governments have failed to
set up ceilings and  distribute  the
taken-over land to the landless poor,

-
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leave alone taking over the lands
from big landlords, The Government
mself is a big zamindar, It owns
crores of acres of cultivable land, but
does not distribute it to the landless
poor, while in the villages unemploy-
meni and under-employment is grow-
ing. ‘There is only part-time work
for crores of people and they remain
idle during the remaining part of the
year, This results in wastage of
human power and production suffers.

I come from Andhra and it is esti-
mated by the Government that there
are 40 lakh acres of cultivable banjar
land to be distributed among the land-
less poor. In 1952, the Andhra Gov-
ernment adopted a resolution unanim-
ously to distribute these banjar lands
to landless poor to step up production
and to enable the l!andless poor to
live happily. In 1854, they began the
distribution. The present Labour
Minister here was the Chief Minister
then and we expected that he would
fully distribute all the land to the
landless poor, but unfortunately for
us he did not do it.

The Minister of Labour amd Em-
ployment (Shri D. Sanjivayya): Not
fully.

Shrimati Vimla Devi: [ agree part-
ly it has been done, But even now
large areas of cultivable land are lying
idle. The people are there to culti-
vate, but the land is not distributed to
them. The Andhra Government has
taken the stand that unless the jawans
return from the front, the distribu-
tion of land would not be done. I want
to know from the hon. Food Minister
whether any direction has been given
by the Centre to the Andhra Govern-
ment to stop the distribution -of
‘banjar land until the jawans are dis-
banded, The Prime Minister has said
that the emergency may continue for
one year, two years or fifty or hundred
wvears. We do not know when the
jawans will be disbanded. There is
ample land to distribute both to the
landless labourers and to the jawans.
1 think this is the picture not only iz
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Andhra but cverywhere in the coun-
try. This is the picture of the entire
country, Therefore, banjar lands and
cultivable waste lands should be dis-
tributed to the landless poor immedi-
ately.

We muft then think how the land
in the hands of small land-holders and
landless poor can be  utilised  best.
They are not able 1o cultivate their
land due to jack of money, Better
facilities must be given to them. It
is difficult to get the big landlord sec-
tion into the co-operative movement.
But the small land-holders are realis-
ing the necessily of co-operative agri-
culture, because it is not paving to
cultivate their lang individually, So,
voluntarily they can be brought into
the co-operative movement if the co-
operatives are run by sincere persons.
This ‘if’ is a big ‘if’, and 1 want the
Minister for Community Development
and Co-operation to look into this
matter very seriously.

Supply of good seeds, fertilisers and
credit should be given to them in time.
Loans have to be advanced without
interest. 1 am sure that the Govern-
ment which can afford to give crores
of rupees to the monopoly capitalists
without any interest can afford to
give small loans to the farmers, After
killing the credit facilities to the
small land-holders by bringing in the
Gold Control Order, the Government
has to provide them with credit. I
know what answer the Minister will
give. He will say that all these faci-
lities are being given to them. Bu$ I
come from a districL where package
programme is implemented. By all
these plans only the rich peasants and
the influential classes in the villages
get the benefit. The commoen man is
outside this planning. He is a stranger
to the Plan.

which is causing
great anxiety to the farmers is
the increasing land levy in recent
years, The ryots are not able {o pay
these levies. They are constantly in
debt. The Reserve Bank survey shows

Another factor



Motion re:

3285

that more than 62 per cent of the ryots
are burdened with indebtedness ang it
is growing, The Mahalanobis Commit-
tee says that the condition in the vil-
lages,—the rural economy—is very bad.
1 will show you, for example, how
the levy on land in Andhra Pradesh
has risen. In 1956-57 it was Rs. 696

crores, in 1957-58 it was Rs. 9°68
crores, in 1958-59 it was Rs. 9-34
crores, in 1959-60 it was Rs, 10°62
crores, in 1960-61 it was Rs. 858
crores, in 1961-62 it was Rs 9'55
crores, jn 1962-63 i1 was Rs. 15-66

crores and in 1963-64 it wass Rs, 17°00
crores. In addition to iuis they are
paving loca] fund and education cess.
I need not say much to show how the
indirect taxes empty the pockets of
the farmers, Additional tax which
Andhra Pradesh is asked to raise in
the Second Plan was Rs. 11 crores,
but they have raised Rs. 21 crores on
this account, Out of a total of
Rs, 68'64 crores of revenue of our
State, Rs. 46 crores to Rs. 48 crores

is contributed by the rvots. These
levies will heavily affect the rural
economy and production, Last year

additional levy to the extent of Rs. 9
crores has been put on the ryots. Our
©x-Chief Minister, Shri Sanjiva Reddy.
lid not even bother to send such an
mportant Bill for eliciting public opi-
nion or give enough time to the Select
Committee to think over it and allow
the public to send in representations.
If the Assembly met in the morning
the Select Committee met in the after-
noon, or if the Assembly met in the
afternoon the Sclect Committee met
in the morning, He pushed through
this Bill hurriedly and made it into
an Act. All the ryots who were dis-
satisfied with it wanteq to offer satva-
graha as a protest, but because of the
emergency the people kept down their
weapons without any protest. But the
Chief Minister took this as a blessing
in disguise and rushed through with
‘the Bill. The result iz that the pea-
santry in the villages are not able to
pay this additional levy, They are
thinking, especially the smal] land-
holders, that agriculture is a verv un-
econnmical enterprise. But they can-
ot go anywhere else because they do
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not know any other work and they
have no other employment. There-
fore, on 3rd February the All Parties
Action Committee launched a satya-
graha in Andhra Pradesh—the Com-
munist Party, the Praja Party and the
Socialist Party together—and till now
more than 50,000 of them have offered
satyagraha before the district offices
and talug offices, Thousands of
women are participaiing in that, 1
said that 50,000 pcople have offered
satyagraha, but in the demonstration
and processions lakhs of people are
following the satyagrahis. But the
Government does not realise the seri-
ousness of the problem. In the begin-
ning they said that this satyagraha
would be considered as illegal and un-
patriotic or anti-national. Now they
are not saying that, They want to
crush it somchow. They have mobi-
lised all the police force in the State.
The normal, ordinary work is not be-
ing done by the police in the State.
They arc all mobilised against the
satyagraha, In so many districts like
Nalgonda, Srikakulam and Krishna
Districts the satvagrahis have been
lathi-charged and tear-gased. Women
at Gannavaram were beaten with
lathis. This is the attitude that the
Government has taken. I am glad to
inform the House that from 5th March
the Swatantra Party, the Republican
Party and the Jan Sangh are also
launching satyagraha. The Govern-
ment of Andhra Pradesh, instead of
considering al]l these points, are try-
ing to crush the peasants, the ryots
who are participating in this.  The
Government is saying that ryots are
not participating in this movement.

Sir, I know only one meaning for
the word ‘ryot’. According to me a
ryot is one who holds some land. I
do not know whether under this Con-
gresg raj a ryot means a man who
owns 150 acres of fertile land having
two rice mills and holding two or four
permits for quota in cement and iron.
He might be considered as a ryot by
the Government, We do not consider
such a man as a ryot. We consider
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him as a capitalist. These ryots, irres-
pective of political parties, with their
own fags are parucipating in the
nmovement, The Government is not
prepared even to consider the matter.
1 want that the Food Minister should
go there and intervene in the situa-
tion. If he sits here he will only see
the report scnt by the State Govern-
ment.  Unfortunately, he would not
take the reports from us, he will take
only the reports from the State Gov-
ernment, They will say that there is
no such satyagrahe and no peasants
are participating. 1 want him to go
and see for himself how many pea-
sants are parlicipating in it and how
the peasants there gre agitated over
this. Distribution of banjar lands and
the guestion of levies should be con-

sidered togcther.

I have only mentioned about An-
dhra, but everywhere in the country
the levies on land are rising with the
resuit that it is very difficult for the
smal] land-holders to cullivate their
lands.

Mzajor projects like Nagarjunasagar
have to be taken up by the Centre.
The States cannot finance such pro-
jects. Nagarjunasagar will irrigate 20
lakhs acre: of land. By completing
the project the food deficiency of the
whole country will be wiped off. We
need not import any foodgrains from
other countrieg after that is completed.
The irrigation potential is not fully
utilised. Great attention has 1o be
paid by the Government about the
minor irrigation projects because with
little investment and with the labour
power available in the villages more
food can be produced.

Let us come now to the problem of
distribution, This problem rises from
the overall deficit. Shri Patil wanted
us to believe that the deficit is only
4 per cent. The basic cause of the food
falling into the hands of hoarders and
profiteers is again the concentration
of land in a few hands. These are
linked up with the profiteers and spe-
culators. The farmer produces, con-
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sumes part of it and sells the remain-
Ing al a cheap rate out of necessity.
This marketable produce goes into the
hands of very rich landlords-and pro-
fiteers. It goes to the black channels.
In this, the banks help them a lot.
Again, the same farmer who sold the
produce at a very cheap rate during
the harvest season buys it for con-
sumption paying exonbitant rates.
The other consumers from urban areas
also pay high prices. So neither the
producer nor the consumer benefits by
this, Only the middle profiteer is
benefited by this. To stop this the
Government should fix a minimum and
maximum price for foodgrains. This
wi!l benefit the producer and the con-
sumer. The Ashoka Mehta Commit-
tee recommended fixing the minimum
price for foodgrains, but it has not
been implemenied. The profiteers
after getting hold of the produce in
the harvest scason, hoard it and sell
it at very high prices in the months
of August to January after crealing
an artificial scarcity. We know how
in Bengal in 1943 the hoarders and
profiteers c¢reated artificial] scarcity,
resulting in famine and 35 lakhs of
people died.

This year also the scarcity was felt
by many parts of our country, The
Ministers at the States and the Centre
were giving statements that the food
situation is not alarming. Probably,
according to them, the situation is bad
only if there is widespread famine in
the country., In all parts of India the
prices were high and in many places
foodgrains were not available, Firstly,
Assam was facing scarcity of grains,
as a result of which there were huge
demonstrations. Then came West Ben-
gal. The Chief Minister there stated
that there was no foorl crisis when
rice was selling at Rs, 50 to 55 per
maund. Orissa, which is a surplus
State, faced crisis. Shri Pradhan dec-
lared that the situation is assuming
alarming proportions. In Rajasthan
there was wide-spread famine, The
Chief Minister of that State said that
2-8 million people were affected by
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this famine. Gujarat, Maharashtra,
Bihar, Uttar Pradesh and Madhya Pra-
desh also faced crisis. In Andhra dur-
ing the period of floods rice was sel-
ling at Rs. 74 per bag, and after re-
presentations were made to the con-
cerned Minister it began to be sold
at Hs. 76 per bag. Angd this is not
accidental. It tells a sad story of our
food policies and how the nation is at
the mercy of the hoarders and pro-
fiteers

In s.iic ol having wide powers like
the Defence of India Rules, the Gov-
ernment could net do anything to deal
with the blackmarketleers. and pro-
fiteers. The Government was either
reluctant to touch themn or was afraid
of these anti-social elements. It could
not check the rising prices. There
were hunger strikes all over the coun-
try to check prices. The working
class participated in the demonstra-
tions on the 20th, 21st and 22nd. About
50,000 pecople participated in the hun-
ger strike. In Bengal and Uttar Pra-
desh the people themselves took law
into their hands, and I believe rightly
so and brought the prices down and
the grain was available, as if it came
from heaven or hell, 1 do not know
which, Since we are deficit in pro-
duction, great care should be taken to
see that whatever is produced is put
to best use.

The Planning Commission made a
number of suggestions regarding this.
Though the fixation of minimum prices
was recommended, that was not done.
The Commission suggested that the
State should enter the wholesale food-
grains market, buy and sell the food-
grains at reasonable prices to the con-
sumer and give reasonable price to the
producer at the same time. The Gov-
ernment has not implemented this
policy. It did not give it even a trial.
On the other hand, it went in the op-
posite direction under the Ministership
of Shri Patil. I want to know whe-
ther Shri Swaran Singh intends to
take up the implementation of the sug-
gestions of the Planning Commission.
Our Prime Minister said that no intel-
ligent person will oppose State trad-
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ing in wholesale trade of foodgrains.
But the Government has not taken up
State trading, I want to know whe-
ther the Government is extremely un-
intelligent or very good friend of the
hoarders and profiteers. 1 ask this
question, Sir, because even after the
creation of artificial scarcity by the
hoarders and profiteers in spite of
people's agitation, the wholesale trade
of foodgrains still continues in their
hands.

State trading in foodgrains is neces-
sary to holdq the price line. It is a
revenue to the Government and it will
have contro! over foodgrains, Gov-
ernment says that it has opened 6
thousand fair price shops but any num-
ber of fair price shops will not solve
the problem unless the State can get
hold or contro] over foodgrains trade.

The price policy should be stated
clearly., But a mere statement js not
cnough, The West Bengal Govern-
ment stated the price policy but could
not implement il because the grain
was not in their hands. There should
be control at the leve] of both the
Centre ang the States. Banks should
not be utilised for speculative business.
At the Bhubaneswar session many
Congressmen demanded control of
wholesale trade in foodgrains, Yetit
is not done. The conference of Chief
Ministers with the Central Food Min-
ister took place in February. I do
not know the details of the wvarious
subjects they discussed. Andhra State
suggested in the conference the levy
of 40 per cent on the procurement of
foodgrains by the mills. After the
conference the levy was reduced to
25 per cent. This iz very unfair. 1
would suggest that the levy on the
mills should be more in every State.
Unless you procure more foodgrains,
vou cannot open more fair price shops.

Sir, we have reached the stage when
we must give up talking in routine
terms. Shri Ajit Prasad Jain would
say that I have not made any new pro-

posals, but T think my proposals,
though they have been repeated in
this House quite often, are good
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enough. Ang if the Government im-
plements these suggestions, we will
come forwarg with new suggestions.

It is said that we need 130 million
tons of foodgrains by 1971 to feed the
increasing population. How are we
going to face this problem? We have
to go up or down with our agricul-
ture. This vita] sector, which ac-
countis for 50 per cent of our national
economy, should be tackled with vig-
orous policies. Solving the food crisis
does not lie in building buffer stocks
or giving occasional supplies, It can
be solved only if the production in-
creases. The producer ang the con-
sumer should be given fair prices. The
price line must be held. All these
things can be done only by large-
scale State trading in foodgrains.

Food is the sine qua non for exist-
ence. Let me warn the Government
that the people are in no mood to
tolerate for any long humbugging
with their food, In a free India
people shall not suffer and die when
food rots with the hoarders. Bengal
of 1943 shall not repeat for 1964 is not
1943 and people shall sweep aside the
hoarders and profiteers and with them
their friends in the Government.

12.44 hrs.

‘CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORT-
ANCE—contd.

(ii) MIGRATION OF CHRISTIANS FROM
EAsT PAKISTAN TO INDIA

Mr. Speaker: Before I call Shri
Krishnapal Singh, Dr. Singhvi might
take up the Calling Attention Notice,
The Minister is prepared to make a
statement,

Shri Hari Vishnu Kamath
engabad): Which one?

(Hosh-

Mr. Speaker; He will know it pre-
.sently.
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Dr. L, M. Singhvi (Jodhpur): I call
the attention of the Prime Minister to
the following matter of urgent public
importance and request that he may
make a statement thereon:

“Migration of Christians from
East Pakistan to India”.

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmij Menon); The House is aware
that an unprecedented influx of Hindu
and Christian refugees is taking place
into the Garo hills district from the
Mymensingh district of East Pakistan.
It is known that this exodus from East
Pakistan into Assam began on Janu-
ary 18th 1964, and that the total num-
ber of refugee men, women and
children who have so far crossed over
into Assam is about 52,238 Of this
number, an estimated 35000 are
Christian families who belong to the
Garo tribe, The reason for this
exodus is that these Hindu and
Christian members of the Minority
Community in East Pakistan have
been compelled to leave their ances-
tral homes due to organised large
scale looting, arson, kidnapping and
forcible occupation of their lands by
the members of the majority commu-
nity with the connivance of the
Pakistan Police and the Village De-
fence Corps known as ‘Ansars’.

The gravity of this mass move-
ment of the minority population from
East Pakistan has been brought out
clearly by the recent visit by Indian
and Foreign Correspondents to the
Garo hills district in Assam where
they met refugees and Foreign Mis-
sionaries who are looking after them.
Father Buccieri, an Italian Missionary,
is reported to have told the Corres-
pondents that according to the figures
he had collected on the basis of identi-
fication cards filled-up by the refugees
themselves, on their arrival in camps,
20,000 of the Garos who had crossed
into India were Roman Catholics,
Two of the American Baptist Mission-
aries, Reverend Julius Downs and
Reverend James Wood stated that
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15,000 of the refugees were Baptists.
The Correspondents also learnt, at
first hand, of East Pakistan Rifles
opening fire on a batch of defenceless
Garo refugees fleeing into Assam on
February 6th, 1964. Dr. M_ Hussain,
Sub-divisional Health and ' Medical
Officer of Tura, showed them the
bullets taken from the heads of the
two children who were killed. Dr.
Hussain informed the Correspondents
that 7 men, 4 women and 2 children
were brought to the hospital from the
border out-post of Dalu on the night
of February Tth, and that 6 of them
had bullet injuries and the others had
received injuries inflicted ' by spears
and lathi blows. The refugees stated
that the tota] number of persons who
were attempting to cross the border
was about 3,000 but only 1500 manag-
ed to cross the border near the Indian
post of Dalu, 33 miles south-west of
Tura. The others who are continu-
ing to cross the border intop Assam
consist of the Hojong Banai, Koche,
Rajbansi and Dalu tribes, All the
refugees who have crossed inte the
Garo hills district, are from the 5
Thanas of Nalta Bari, Sribordi, Halva-
ghat, Durgapuh and Kamlakanda in the
Mymensingh district of East Pakistan.

The Government of India in their
Note dated February 13th, 1964, pre-
sented, to the Pakistan High Comis-
sion in New Delhi, protested ' to the
Government of Pakistan at the shoot-
ing of the helpless refugees fleeing
from persecution in East Pakistan.
Though Pakistan has not acknowledg-
ed the occurrence of this barbarous
act, the Pakistan Foreign Minister has
had to contradict the reported state-
ment of Khan' A, Sabur Khan,
Pakistan Central Minister of Commu-
nications, that “there is no truth in
the Indian Press reports that Chris-
tians living in East Pakistan had
started fleeing”, by admitting in
Dacta, on February 26th, that “some
exodus"” of Christians from Mymen-
singh district of Bast' Pakistan into
Assam had taken place and regretted
on behalf of his Government that this
“unfortunate exodus” is due to “acts
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of highhandedness” by Muslims, The
The President of Pakistan has also
admitted the flight of large numbers
of Christians from Mymensingh dis-
trict to India.

The House will recall that the
Government of India in their Note
dated February 1st, 1964, prescnted to
the Pakistan High Commission in
New Delhi, the text of which was
placed on the Table of the House on
February 11th, 1964, by the Union
Home Minister, had pointed out clear-
ly to Pakistan its responsibilities for
the restoration of communal peace
and harmony in East Pakistan, If
the leaders and the Government of
Pakistan had taken heed of our
advice, these minorities would not now
be pouring across the Pakistan border
into India and Pakistan would not
have to speculate whether they would
return to their ancestral homes from
which they have been forcibly turned
out. In a note dated February 29th,
1964 delivered to the Pakistan High
Commission in New Delhi, the Gov-
ernment of India has reiterated that
the Pakistan Government should take
immediate steps to restore communal
harmony in East Pakistan and reha-
bilitate the minorities,

Shri Hari Vishnu Kamath: On a
point of order, Sir. While we are
grateful to you for interrupting the
other business and calling upon the
Government to make a statement in
answer to a Calling Atilention Notice
on an important motter I submit that
it would have been much fairer to the
House as a wholc—of course, Dr.
Singhvi and many cf us are gratified—
if in accordance with well-established
procedural conventions ap advance
intimation had been given that this
would be taken up at a particular hour,
ag has been done earlier. Why has
there been a departure from that con-
vention now?

Mr. Speaker: It is not a point of
order. I owe an explanation to the
House as to why this extraordinary *
procedure has been adopted at this
moment, I had been receiving
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notices from three or four Members of
thig House. They have sent me Call-
ing Attention Notices on this subject I
had asked the Ministry to find out the
facts and give them to the House.
Now, those notices had remained
pending and we were awaiting as to
what the reaction of the Ministry
would be.

Then, this morning just after the
Question Hour, I came to know that
this information was being given to
the other House today. Therefore,
the Minister also feared that there
might be criticism in this House that
while the attention had been drawn
to this aspect here, she has given the
information there and not here. So,
she expressed a desire that if I want-
ed, she might give the information
here also. That was the sudden im-
pulse and, therefore, I decided that
even though I had to interrupt the
proceedings of the House, she might
alsp escape that criticism and I might
also save my skin, Already 1 have
received a very severe reprimand
from my friend Shri Mirza, a long
letter, that he was the recipient of a
strong odium from me because he had
stood up to raise a point of order day
before yesterday on this very subject.
So, these are the reasons why this
extra-ordinary procedure 1 had to
adopt, As Mr. Kamath has said, I
have not been so fair at this moment
to the House. But I had to lake this
extra-ordinary step on account of the
circumstances that existed in this
particular case.

Shri Hari Vishnu Kamath: Was it
not possible or feasible for you to in-
form the House after the Question
Hour. ...

Mr, Speaker: I had not known even
after the Question Hour. I came to
know of it later when I had started
ihe other business.

Shri Hari Vishnu Kamath: The
Government is not co-operating with
you as fully as it should,’
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Mr. Speaker: 1 expect the hon.
Member would co-operate at least,

Shri Hari Vishnu Kamath: That
means the Treasury Benches also.

Dr. L. M. Singhvi; In view of th.
grave situation existing in respect of
large-scale migration, may I know
whether the Government have givemn
thought to the desirability of going to
an international forum on this ques-
tion, to giving it a sustained and
widespread publicity abroad, of rous-
ing conscience of the world on this
matter which constitutes a genocide,
an oppression of minorities and the
vivlation of human rights, and to the
sneking of assistance also from inter-
national agencies in the matter of re-
lief and rehabilitation io these un-
foriunate victims of highhandedness
of tlie Government and the people of
East Pakistan?

Shrimati Lakshmi M<non: I have
stated already in the Treport that
foreign correspondents as well as

Indian
there, ...

correspondents have gone

Mr. Speaker: Now, there are four or
five suggestions made by the hon,
Member. The Member wants to
know whether the Government is pre-
pared to adopt them or would adopt
them.

Dr, L. M. Singhvi: Perhaps, consider
also.

Mr. Speaker: These questions were
exactly put when that general ques-
tion of migration was taken up.

Dr, L. M. Singhvi: TUnfortunately,
the Minister of Rehabilition was rep-
lying to that and, therefore, we could
not elicit full information. -

Shrimati Lakshmi Menon: When
the mnotice was received, one portion
of it dealt with the influx of refugees
and the other portion dealt with the
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guestion of rehabilitation. ‘That is
why this question was handed over to
the Ministry of Rehabilitation.

Mr, Speaker: That is right.

Shrimati Lakshmi Menon: In the
other House, there Was a demand only
for the first part, namely, the influx
of Christian refugees from Pakistan.
That is why this statement is confin-
ed to that part only,

Now, Sir, two or three questions were
raised, whether we have given enough
publicity and whether we are going
to rouse the world conscience with
regard to this and, thirdly as to what
things have been done for the reha-
bilitation of these refugees. As re-
gards the first one, that is, publicity,
it is already quoted that foreign cor-
respondents have been there and the
discussion here itself is a means of
publicising it to the whole world.
Regarding the second one about
rousing the world conscience or ap-
pualing to the world organisations to
come to our aid, so far wa have
never appealed to world organisations
for solving problems like these. Even
after the Partition, you would recall
that 9 million people had to be re-
habilitated and we had tightened up
our belts and uscd resources at our
disposal for that purpose. But I find
that_iMe Members of Parliament have
already issued an appeal rousing the
world conscience on this problem. As
regards the third one, the Minister of
Rehabilitation has already gone there
and since the Government has al-
rcady admitted that it is a mnational
problemi and a human problem, all
efforts will be made to rehabilitate
those who have come to India.

Mr, Speaker: One thing I might just
put to the hon. Minister,
T e—
Shri N, C. Chatterjee (Burdwan):
May we know one thing from the
hon. Minister?

Mr. Speaker: Order, order, Just
one thing I might put to the hon.
Minister, They wanted to know whe-
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ther the Government had done some-
thing to give publicity to it. The
hon. Minister's answer was that the
foreign correspondents were there and
they have given or they must have
given publicity to it. But the Members’
demand is whether the Government
does something of its own accord or
leaves it only to the foreign corres-
pondents that they might do what-
ever pleases them or in whatever
manner they like, The other thing
the hon. Minister said that so many
Members have issued an appeal to
foreign agencies that they should come
to their aid. The question is whe-
ther the Government proposes to
make an appeal, though the Minister
has said that it is not usual for the
Government to make an appeal,

Shri Hari Vishnu Kamath: That
shows lack of will,

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir). Have they
made any sustained effort?

13 hrs.

Shrimati Lakshmi Menon: With re-
gard to the question of publicity, we
publicise it through our broadcasts,
the local press and by hand-outs; also,
all our Missions abroad have been
given the correct details about the
magnitude of the problem and they
wil] certainly contradict the propa-
ganda of Pakistan, because the Pakis-
tan Government themselves are con-
tradicting it.  (Interruptions) Be-
sides whadt we are doing by way of
giving correct details about the mag-
nitude of the problem I was pointing
out that the Pakistan Government
themselves were contradicting  the
statement by one] of their Ministers
saying that this was not a big pro-
blem, that this was only an exodus of

a small magnitude ete. 'These are
some of the things.
The usual techniques of publicity

are used to give the truth about what

'is happening in Assam,
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Shri Hari Vishnu Kamath: This
calls for an unusual technique. Ma.y

I point out, Sir, that your questlon is
not being answered?

Dr. L, M. Singhvi: My question has
not been answered.

Mr. Speaker: Are we to be content
with the contradiction that is issued
by the Pakistan authorities by their
quoting one Minister againsi another,
because they would do it only to a
certain extent and not go the whole
hog as we would require? Therefore,
the Members desire that Government
should take some positive and con-
crete steps.

" Shri Harl Vishnu Kamath: On its
own initiative.
Shrimati Lakshmi Menon: I have

already stated the concrete steps that
are taken by Government, such as
issuing press releases, broadcasts, and
informing our Missions all over the
world about the situation and asking
them to publicise it in the local press
and thus familiarise the people with
what is happening,

Kamath:

Shri Hari Vishnu Two

late and too little.

Shri Bakar Ali Mirza (Warrangal):
About the question of publicity, I
would like the House to know that
Mr. Bhutto made a statement saying
that 10,000 Christian refugees went to
India and most of them had come
back. The very next day, the BBC
broadcasts and the British press had
the same story to tell. In contrast
with this, here is an article from Le
Monde, an official paper in Paris,
where it is said: !

“The bulk of unconflicting evi-
dence leaves no doubt that all
these refugees....”

—that is, Christian refugees—
..saw their homes attacked

by -furious Muslim crowds and
their property and cattle confis-
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cated; young women were raped
and many disappeared.”. '

Recently, General Ayub.. .
Member

Mr. Speaker: The hon.
should frame his question,

Shri Bakar All Mirza: I am coming
to my question. It is in this context.

Mr, Speaker: That question is much
too long to be answered,

Shri Bakar ' Ali Mirza: General
Ayub had recently stated that the
Muslims who were going from India,
that is to say, the Indian Muslims
were the people who caused this riot
and attacked these Christians in order
to send them away, so as to make
propaganda. When a man like Gene-
ral Avub, the Head of a State, makes
a statement, and when the whole of
the British press also publishes it
there should be some indication of
what Government's views are. So
far, there has becn no indication, and
this is the first time that Government
have come forward with such a state-
ment after such a long time. They
should have come out with this state-
ment much earlier, After all, this is
a question which the whole world is
discussing.

Mr. Speaker: The hon, Member has
not asked any concrete question which
can be answered,

Shri Bakar Ali Mirza: This is my
question. What have Government
done to counter this? They have
done nothing at all.

Mr. Speaker: What have Govern-
ment done to contradict this?

Shrimati Lakshmi Menon: Govern-
ment have issued contradictions almosi
every time, and only this morning 1
answered a quesiion about the Times
correspondent and what has been done
by the Governmant of India. Every
time that such exaggerated accounts
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are given by the Pakistanis, we do
issue contradictions. The Pakistan
Government always accuse us of

persuading these people to come away
by giving them migration certificates
easily ete. ete, This has been contra-
dicted, and I can read out if necessary
from the hand-outs that we have
issued.

Shri Harish Chandra Mathur
(Jalore): The hon. Minister has
stated that our Government have
sent protest notes, to the Government
of Pakistan, but she also clearly indi-
cated that it was a calculated move by
the Government of Pakistan. May I
know the immedinte political motiva-
tion for the Government of Pakistan to
perpetuate such atrocitieg and in-
humanities on the people, and whe-
ther Government have expored that
political motivation, what action our
Government have taken in that direc-
tion?

Shrimati Lakshmi Menon: It is very
difficult to know what the motives of
the Pakistan Government are in this
matter.

Shri Harish Chandra Mathur: What

is the hon. Minister's understanding
of it?
Shri Swell (Assam—Autonomous

Districts): I can mention the motive.

Shrimati Lakshmi Menon: I do not
want to express my opinions about
these things.

Shri Harish Chandra Mathur: What
is the answer to my question? Waat
is the hon. Minister’s wunderstanding
of the situation?

Mr. Speaker: She has said that she
cannot say what the motive of Pakis-
tan is.

Shri Harish Chandra Mathur: What
is her understanding of the situation,
why is there this exodus? Have the
Government made any assessment?
Without making any assessment, how
are they going to proceed in this
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matter? How are they going to take
up the issues at the wvarious levels?
Surely, they must have made some
assessment. Or is it that they have
made no assessment at all?

Mr. Speaker: This is a matter
which hon. Members can raise in the
general discussion on the General
Budget. But if a brief answer can be
given, that might be given.

Shrimati Lakshmi Menon: In my
statement, ] have pointed out why
these people have left their homes;
it is not as a result of the riot but
because the majority community is
harassing them, and I have mention-
ed very clearly in the statement. the
causes which led these people to leave
their homes. More than that I can-
not say.

Shri Harish Chandra Mathur: It has
been said that it was with the con-
nivance of the Pakistan Government.

Mo T FAIZE Afgan (FarTe)

qead wglg
WEqH WEEW : A

TMo T wART Afgan : oF T
1 g1 g7 767 T |

weaw WERY - 9 A3 AT W1
HTIHAT F1 FATST AL &1, AT STo Fgd
Y FAFTE ...

To TW wAge wifgan & W
g T | SfFT 37 e qqdl
ST vgT § " g & g Aifq &r

e ..

WeOW WEWEA . IE TeE WI WT
WY ¥ | IHF WY Tg HATH FoT FHA £ |

Shri S. M. Banerjee (Kanpur): It is
a vegetarian Government fighting a
non-vegetarian Government,
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MOTION RE: FOOD SITUATION—
Contd.

Shri Krishnapal Singh: (Jalesar):
Considerable areas of our territory
being in the hands of two aggressors,
the lav and order situation in the
country being what it is, corruption
being rampant and now scarcity of
food also being there, one may well
wonder why our present Government
is there, and what our present Gov-
ernment is doing.

I have got cuttings here from three
papers which throw some light on the
alarming food situation in the coua-
try. One Congress paper edited by
no less a man than Shri Paliwal says
as follows. I shall read out only the
headlines. They read thus:

feamaT & g #Y et A
gfsra & el Twm |

This has happened recently.
paper says:
-

Another

FEAT TATH AYT ATT F1C aTATLY
Tl
A third one says with regard to the
Fatehpur district of UP, ag follows:

g <y, &g ufa w= faw <@g

This is the situation. In addition to
this, as must be known to hon. Mem-
bers of this House, there have been
food riots in Moradabad, in Bijnour,
in Kanpur and in several other dis-
tricts of UP.

I am told by one of the Members
here that wheat is selling in the Fun-
jab at Rs. 30 a maund or Rs. 32 a
maund, in the mandis and in the vil-
lages, it is being sold at over Rs. 40
per maund. The most curious thing
about prices is that when the culti-
vator brings his produce to the market
he has to sell at half the price, that
is, at a price which is half of that at
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which this grain is being sold when
he is purchasing it.

In the neighbourhood of Mathura,
when the prices of wheat started ri-
sing, most of the villages started con-
suming jowar which was the cheapest
grain at the time, selling at Rs. 14 to
Rs. 15 per maund. When they started
doing th's, the price of jowar shot up
to over Rs. 20 a maund. Now, 1
understand that in some of the vill-
ages, people depend on the supplv of
carrots alone; they cannot get one
square mecal of any kind of grain.
Even carrots are being sold in the vil-
lages at Rs. 4 to 5 per maund.

This is the situation with which we
are confronted. 1 have read in the
statement of the hon. Minister that
Government have decided 1o open
cheap grain shops. I have seen some
of these cheap grain shops and I have
heard about them. I wish Govern-
ment had not opcned these cheap
grain shops, 1 think in most cases
they are a great nuisance. First of
all, they cannot be opened every-
where, You need a small capitalist
to start a cheap grain shop. Il nceds
an investment of Rs, 4000—5000. Then
they open during certain hours.
Hundreds of pcopl: have to wait there
for hours before they can get any-
thing and, sometimes they have to re-
turn disappointed. Most of the peo-
ple who go there are poor, labourers
or rickshaw pullers or their families,
and they can ill afford to spend a
whole day in the hope of getting a
little grain.

Then the number of these cheap
grain shops is too few to cope with
the situation facing the country ' to-
day, In cities and urban areas, they
have been able to start some new
shops, but in rural areas, they have
not yet touched the fripge of the
problem. I was told by one of the
officers who is associated with this
department that they were proposing
to have one shop for every adalati
panchayat which has about 15—20
villages in its jurisdiction,



3305 Motion re:

Shri K. N. Tiwary (Bagaha): What
ig the population of a panchayat?

Shri Erishanpal Singh: I have
heard—I have not sen them func-
tioning—that first of all the dealer is
mot regular in bringing the grain
When he brings it, there is so much
of demand and pressure that minor
riots take place. '

Personally, 1 feel it would have
been better if Government had dump-
ed all their grain in the mandis and
tried to bring thg prices down there
than to start these shops. As 1 have
read out from one of the cuttings,
even now quite a fair proportion of
the grain and atta supplied to these
grain shops is going into the mandis
and arc buing soly at Hs. 30 or RRs. 32
per maund, ‘Therefore, I feel that
the Government should close these
grain shops and uliow the ordi-
nary trade to manage things. If the
Government Supplies sufficient grain
to the market, prices will come down.

Shri Sawaran Singh: Is it his sug-
gestion that we should leave them to
charge any price?

Shri Krishnapal Singh: 1 think it
would be easy to control the prices in
the mandis, in the markets. You fix
the price and punish any man who
tries to sell the grain at a  higher
price. It is not possible for the pre-
sent administrative machinery, cor-
rupt angd inefficient as it is, to run
amy of these controls * or rationing.
The controls are without any con-
trol whatever and the rationing is
without rations. Government here
may sit content thinking that they
have started so many cheap grain
shops and supplied so much grain to
them. But the fact is that that grain
is not going to the proper people who
need it,

I was sitting on my farm the other
day. Two of the labo.urers came to
th~ shop and they asked for some
atta. My farm is situated only three
miles from the city. One of them got
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jowar atta at 11 seers for a rupee.
Wheat atta was not available, but the
shopkeeper said that he would sell it
to him the following day at 1} seers
for a rupee. People do not consider
it worth their while to go three miles
and get it from the cheap @rain shop.
And these cheap’ grain shops are too
few, especially in the rural areas.

Now, I shoulg like to say a few
words about our production and
agriculture. I have lstened during
the last two years or more to vari-
ous speeches which have been made
in this House on the subject and 1
think the general impression is that
our agriculturist is too ignorant and
too inefficient to produce the requir-
ed quantity of grain per acre. I wish
to disagree with this view and I
quote several authorities in support.
Dr. Voelcker, whge conducted am in-
quiry during the earlier British re-
gime, thought that our cultivator
was as good as the British agricul-
turist. Then, Sir Albent Howard,
who wrote a book called The Agri-
cultural Testament and who is re-
garded as an authority on Indian
agriculture, who was Director of the
Indore Research Station wrote, it
not for the Indian public, but for the
British agriculturist; and he proved
that Indian agriculture and Chinese
agriculture were about the best in
the world. The reason he gave was
that they have preserved the fertility
of the soil for thousands of yeurs
whereas most of the modern coun-
tries who try to grow a large quan-
tity of fooderain in a limiteq area of
land are exhausting their soil. T think
that ig a point which has got to be
remembered when we talk of in-
creosing production,

What I wish to say is that given
the fapilities, our agriculturists in
India can grow as good a crop, if
not betier thamr any other farmer in
the world. But where are the facili-
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[Shri Krishnapal Singhj
I was talking with an Ameri-
can farmer the other day. He hap-
pened to visit Mathura on some
business. ] asked him how  much
land he had. He said, 800 acres. He
asked me how much cotton I was

tics?

growing. 1 said 4 acres. He said
he was growing 200 acres. I asked
him how he managed it. I find it
difficuly to run my farm with the
present facilitics. He said, ‘Oh, I
have a standing credit of dollars
100,000 in the bank. I can draw

money to that extent ang put it back
when 1 get money on selling my pro-
duce’. That comes to an investment
of over Rs. 600 per acre.

What are we doing? How much are
we giving to our agriculturists? Our
co-operative credit and pther facili-
tiez do mot total to more than Rs, 20
per acre and you expect with this
paltry Rs. 20, with al] the disadvan®
apges—practieally no irripation facili-
ties in half the area—that he will be
able to grow a gopd crop, as good as
the ones raised by the American for-
mer, the British farmer or the Japa-
nese farmer. It is not pnssible. 1
have heard some very well-pnid offi-
cers saying that the loans given to
the farmers are m'sus2d, at least that
they do not put it tn proper use. If
the family ang children are starving,
it may be used for feeding them than
for procuring manure or fertiliser or
for improving hig land. You do not
give sufficient money, vou give the
man one-tenth of the money required
and yet you expect him to produce a
good erop, and you blame him. for not
increasing  production, This is the
most unfortunate part,

13-21 hrs.

[Mr. DEPUTY-SPEARER in the Chair]

What happeneq in America during
FPresident  Roosevelt's time? Up to
that time, ordinary commercia] banks
did noy finance agriculture. It was
the time of slump after the First
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World War, and most of the agricul-’
turists in America, like the agricul-
turists in other countries, were
heavily indebted. We also had the
Banking BEnquiry Committee which
suggesteg certain measures, but Pre-
sident Roosevelt declareq a morato-
rium on agricultural debts, and com-
pelled all banks to advance money
to farmers. It was the time when
the farmers there wcere dumping.
their produce like coffee and other
things. into the sea, ang according to
one of the students who was conduct-
ing rescarch at thag time in America,
they not only did that, they  shot
down some pf the Bailiffs who came
to attach their farms. Since then,
every type of bank has to advance
credit to the agricnlturists there.

Here, what do our co-operative
banks advance, anq what is the posi-
tion of these co—operati{m banks? [
heard some of the hon.  Members
here explaining the position, but this
one year's credit is the thing which
causes the greatest corruplion in co-
operative banks. I suppose that hon.
Members are aware that most of the
farmers, more thap half the farmers,
who borrow money in one year's cre-
dit are not able to repay the loan out
of their produce as they are expect-
ed to do. They have not the money.
So, what they dn is, they go to the
bank and a fi-titious entry is made.
The people in charge of the bank tell
him that they wil) advance them the
money for paying back the loan, and
that money is advaced on an inter-
est of five per cent or more than five
per cent per month. After a few
days, the aceount is squarcd up and
the paper is renewed. Ang then the
farmer has to pay other charges also.
This is not a help to the farmer, This
method of credit is a real hardship.

If the Government mean’ business
and desire to help the farmers, they
must have g better system of credit
They must take into account the
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market value of the Jand and other
assets of the farmer—not the multi-
ple value, which is wrong—who is in
need of credit, and then impose a
limit, 50 or 60 per cent of that value,
as the margin up to which they will
give eredit. They should have ample
funds for financing agriculture,

Mathura District Co-operative
Bank boastg that it advances as much
as Rs. 1 crores every year to its agr:-
culturists. The number of agricul-

turists in the district is two lakhs,
may be more I do not know the
exact figure. On the other hand,

though the district has not got huge
industries to boast of as in other
places, I know that one industry
alone in that district has got a stand-
ing crediy of over Rs. 30 lakhs. Seo,
in the case of industries you have
cred:t facilities which run into lakhs
of rupees, but in the case of agricul-
ture, you expect the farmer to pro-
duce as much grain ag the Americ:

or the Japanese farmer does on about

Rs. 20 or Rs, 30 per year. This is
not possible.
The most important thing is that

he should have ample irrigation faci-
lities. No agriculture ig poassible
without water, Where there are no
irrigation facilities there can be no
agriculture,

Shiimati Vimla Devi: In this Gov-
ernment it is possible.

Shri Krishnapal
agree with you.

Singh I quite

Government should arrange for
good seed, because it is not possible
for all farmers to store good seed.
And the last and the most important
part ig that there should be adequate
credit facilities. There are no pri-
vate moneylenders as there used to
be in the good old days, good, bad
and indifferent; they have al] prae-
tically perished. So, unless Govern-
ment ang the commercinl banks come
to the rescue of agriculture, I very
much doubt whether we will be able
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to produce sufficient fooq for our

needs. I hope my words will receive
some consideration at the hands of
Government.

Shri A. P. Jain (Tumkur): The °

hon. lady Member, who opencd the
debate, very dbrrectly anticipated—
and ladies are generally possessed of
the instinet to predict—that I would
say that she had said nothing new.
I do say that in al]] the lengthy
speech which she made there was
hardly a new poiny made out.

The hon, Member who preceded
me made, T say with all respect, an
extremely astounding statement. He
said that the fair price grain shops
were a nuisance, and they must be
abolished. And what was his alter-
native?—that a]] the grain which the
Governmont supplies from its stores
should be handed over to the mand's.
What is a mandi? It consists of
wholesalers. The whole idea behind
opening the fair price shops is to re-
duce the margin between the price
at which Government seils the food-
grain and at which the consumers
get it. My frienq wants to introduce
another link, namely the mandis,
where the wholesalers would be
dealing and making a profit.

Then he said that the number of
fair price shops was too small. To-
day, I understand, the number of
fair price shops operating throughout
the country is no less than  60,000.
They deal mostly in wheat. The
total production of wheat in this
country is 11 or 12 lakh tons.

Shri Swaran Singh: Eleven million
tons.

Shri A. P. Jain:
table surplus is about
tong
from its

The marke-

4.5 million
and Government is releasing
stores abcut 4-5 million
tons. So, Government is selling
through these fair price shops
as much of wheat as is generally
marketable from the indigenous pro-
duce, He then said that there was
too much demand; yet he condemned
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[Shri A. P. Jain]

these shops. I do not say that al] the
fair price shops are operating in an
idea] mamner. There are difficulties.
But I do say that the system of fair
price shops is a good system and
which shoulg be further extended,
instead of being abolished. The same
Member said that the system of sup-
plying credit through co-operative
societies was another nuisance, The
period of credit is only 12 months.
‘He forgets that there are different
types of credits: short, medium and
long term credits; short-term credit
for financing crop-growng, medium-
term credit for things such as the
purchase of bullocks, etc, for four
years and long term credit for 20
years for improvemcen, of land. May-

be, we are unable to supply all the
credit the farmer needs, but the
three-tier system adopted in the

country is, I think, the only system
which is possible. It has been work-
ed out after long experience ang it
is rather surprising that at (his late
hour of the day, we should try to
condemn it.

In the year 1963, there was a short-
fall of 2:8 million tons in production
of rice and about 0.9 million tons in
the produection of wheat, compared to
the previous year. A parl of this
shortfall was made up by coarse
grains and the total deficit in 1963
as compared to 1962 was 23 million
tons. It is generally known that the
Government imports food to the tune
of 4.5 million tons every year in or-
der to make up the deficit. Our
population increase at the rate of
2'5 per cent per year; in 1961 it was
2.2 per cent but now it is 2.5. This
year's rabi crop has been very ad-
versely affected by the intense cold.
1 am a gmal] fermer and I was on
my fleld at the time when there was
this intense cold. Morning after
morning we found that the water left
in the flelg was covered with 1|3 to
1/2 inch of snow.

Shrimat] Vimla Devi:
anticipate such things?

Should we
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Shri A. P. Jain: This is not the first
time in the world that such a thing
has happened. In 1962, excessive
frost affecteq crops in the best agri-
cultura] state in the United States,
California and with all the efforts of
the farmers—they lit bonfireg in or-
der to protect the trefes—the trees
could not be protected. There i1s no
fina] remedy against the inclemencies
of weather,

The price position in the country
is somewhat fluctuating. During the
last few months, the price of rice
has gone down in the eastern region:
Bengal, Bihar and Orissa. In the
northern region U.P,, M.P, and Maha-
rachtra the price is rising while in
the southern region the rise ig even
more. Wheat price has been going
up, very high. We have experience
of shortuges. The world has also ex-
perience of shortages. There was a
pglobal famine after the Second War
and no Jess than 22 countries were
affected. Mr, Attlee wrote to  Mr.
Truman that there was danger of
more people dying of starvation in
the post-war werld thap during the
whole world war itself. India was
ong of the worst rountries affected
and Mr. Afilep wrote to Mr, Truman
that as a result of drought and other
disasters in Madras, Mysore, Bombay
and Punjab, India feured the reeur-
rence of a famine worse than the
Benga] famine of 1943. India could
be saved by imports of wheat- and
rice. Other countries which were
short of food hag also to import it
from abroad.

The short-term remedies, therefore,
are: import of foojq from abroad;
rationalisation | of distribution ma-
chinery and economy of all types.
These are the only short-term reme-
dies the worl? has known. Last year,
if T am not wrong, 4.5 million tons
of wheat ang rice had been imported
from abroad. The hon, Minister has
indicated in the paper circulateq to
us that he is going to mport this year
more wheat and rice. There are
limitations oh rice imports; rice Is
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not available in the
but wheat is available.

world market

I believe it is the duty of the
Opposition, of al] Members of the
House, to join hands with the Minis-
ter in charge and appeal to the coun-
try that extreme austerity must be
ohserved, What did the British 4o in
1947 when there was globa] famine?
During the War there had been
scarcity and the British hoped that
after the war their food.ration would
increase. But actually the flour ex-
traction was increased from 80 to 85
per cent ang they chose to eat bread
inferior in quality. They also agreed
{o reduce their ration of fat from 8
to 7 ounces, Simlarly, in America
the number of poultry and cattle was
reduced because they would need
food. This is an aspect we have so
far ignored. We must appeal to the
people to stopr the wastage which is
taking place even today,

Then I come to the guestion of con-
trols and the method of distribution.
The hon. lady Member !aid consider-
rable emphasis on it. 1 quite agree
with her. One of the steps under-
taken by the Government is the
npening of fair price shops. Even so.
there are places where therpe are
hoarding of food grains. The Gov-
ernment possesses ample powers and
with these powers hoarding must be
strictly put down. 1 do not mean
that every petty dealer should be
touched or every consumer should be
harassed. But if in the country there
is considerable honarding, with any
person, he must be given exemplary
punishment. The middlemen cannot
be allowed to take advantage of the
situation to raise the prices and to
starve the people. I think that there
is necessity to take more action un-
der the Defence of India Rules, the
Essentia] Commodities Act, ang un-
der the various other powers possessed
by the Governfent, to control the
trade.

But there is always one difficulty.
The responsibility for the supply of
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food is of the Centra] Government.
The State Governments have not so
punctiliously controlleg the middle-

men ang the trade as they should
have done.
Shrimaii Vimla Devi: They are

hang in hand with them.

Shri A. P. Jain: I would expect
the hon. Minister to use al] the
powers that the Government have
with them to see that the trade is
properly controlled and any State
which refuses to fall in line with
them should not be supplieg with im-
ported foodgrains unless it controls
the trade,

I want to ask the hon, Minister
e guestion. In this very House, a
foew years ago, the Vice-Chairman of
the Planning Commission had waxed
eloquent  and talked hard things,
when his scheme about ihe Price Sta-
bilisation Board was not accepted by
ithe Government. I was the Minister
of Food and Agriculture at that time.
I found certain difficulties in accept-
ing the scheme. In the last debate
on food, I raised the question as to
what the Government were doing
about that scheme. Now, the Vice-
Chairman pf the Planning Commis-
sion happens to be a person who had
fathereq that scheme; I want to know
whether he has found ii practical or
not to introduce the scheme. I want
the hon, Minister to make enquiries
and let the House know what is hap-
pening about the Price Stabilisation
Scheme; especially when the author
of the scheme occupies an important
place in the Planning Commission, If
it is a practical scheme, it must come
in. Maybe that I may not havp pos-
sessed  gufficient intelligence or
cleverness to introduce it but it s
up to us to ask Mr, Mehta the ques-
tion: what has he done and why has
he not enforced the scheme. These
are some of the short-term remedies.

-

I now con:e to the long-term reme-
dies. The fina] solution of foogq lies
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in increasing production. First comes
the question of the Centre versus the
States. This question has been long
debated. The Centre—I was also the
Minister of Food and Agriculture—
would very often lay the responsibi-
lity on the States, ang the States
will lay the responsibility upon the
Centre. How to definc the respensi-
bilties clearly is a very important
question, and I shall have to say a
few words about it later on. But
the more important question is, what
is happening in the State level, be-
cause agricultury is primarily a State
subject. I would like to draw the
attention of the hon, Minister to a
dispatch which has appeared in the
Statesman of today. It relates to
my own State of Uttar Pradesh. I
present him with a quotation from
that dispatch. It says:

“The Agriculture Minister of
Uttar Pradesh, Mr. Charan Singh,
had written recently to Mrs.
Kripalani requesting her to take
away the agriculture portiol'o
from him for he does not want
to be blamed for something which
jg not under his direet charge.
The  Agriculture  Department
under him deals only with re-
search, education and supplies.
Irrigation, co-operation ang com-
munity development are held by
different Ministers belonging to
riva] groups who pull against one
another for their group interests.
If there is a failure, the blame is
laig at the door of the Agriculture
Minister.” .

In the States—I am not talking of all
the States but of a large number of
States—the position todiy is that the
different departments dealing with
agriculture are bifurcated ang are
held by different Ministers ang there
is not much of co-operation. Agri-
culture Department has been reduc-
ed to a skeleton,

* Shri Kashi Ram Gupta (Alwar):
‘Would you not, as President of the
UPCC, bring them together?
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Shri A. P. Jain: I will try my best,
and 1 want your help also if you can.
I am slating the facts, because we
can find g solution only when we
face the facts. The departments of
agricultureg in the States have been
reduced to a skeletion They deal
only with research and education,
ang as the Minister for Agriculture
Uttar Pradesh says, some supplies—
not many supplics—are made through
it. The principal supplies are made
through  co-operative department;
sceds are suppliedq through the co-
opcrative societics; implements are
supplied through the co-operative so-
cieties; fertilisers are supplied through
the co-operative socicties Therefore,
not much of the supplies are
being made through the
agricultural department. 1 wonder
what for the agriculture departments
in the States exist, if they are re-
duced to such a miscrable state.
Irrigation is with a different Minister;
co-oneration is with a different Mi-
nister; Panchayat Raj 5 with a
different Minister; Community Deve-
lopment is with a different Minister.

Mr. Deputy-Speaker: The hon.

Member’s time is up.

Shri A. P. Jain: T wuant only five
minutes more. Co-Operation, com-
munity development and Panchayat
Raj are the act'on arms of the Minis-
try of Agriculture. If they are not
properly co-ordinated, if they do not
act in cohesion, how can the wagri-
culture department function and how
can agricultural production increase?
I do not say that all this huge para-
phernalia should come wunder on€
Minister, but there must be a full
and perfect co-ordination, and uniess
that co-ordination is {orthcoming,
agricultural production will not im-
prove.

When we come to the district level,
there are three important agencies;
one is co-operatives; the szcond is
community development and the
third is Panchayat Raj. It was a
woeful day when the Government
of India decided that co-operatives
must be based on one village, one
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co-operative society. The average
population of an Indian village is

about 500, out of which about 70 per
cent are agriculturists. Even if you
put in all the agricuiturists in the
co-operative societly, the total volume
of business and the total subscribed
capital are far top small to constitute
an economic unit. There was a com-
mittee known as the Rural Credit
Survey Committee appointed by the
Reserve Bank, ang it made a recom-
mendation that ordinarily a primary
co-operative society should be estab-
lished for a population of about 4,000.
That js what is happening in Japan.
Japan is mich more advanced in
agriculture than ourselves. They have
also a much higher per capita income
than us. Yet they found that a viable
unit should consist only of a popula-
tion of 4,000. Here, we go more by
the theoretical considerations and
forget the practical aspect of things.
We decided on one village and one
society, which is not ecronomical and
which is not a viable society.

The laws of economics are inexo-
rable. Whoever may be the person—
he may be a leader or a king or a
dictator—he cannot overcome the
forces of economics nor can he con-
trol] the laws of economies, in  the
manner that he likes. I appeal to
the Treasury Benches once ugain to
look into it ang gee whether this “one-
village, one co-operative society” has
not been the cause of ruin of the
supply of financeés to the farmers.

The community development—I am
sorry to say it as I have been associa-
ted with community development
and I have great respect for the hon.
Minister holding charge of it—is
sinking. It has failed to produce im-
pact upon the people.

Shri P. R. Patel: Wait for five
Yyears more and everything will be
al] right.
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Shri A. P. Jain: I want to recite
one of my personal expcriences. A
couple of years ugo, about the end of
1962, I went to the United States.
I took good care to study the agri-
culture there. I went to a farmer
there by name K Mr. Cambell and
asked him about high yieid of corn:
80 to 120 bushels, i.e., 60 to 90 maunds
per acre. I asked, “How have you
obtained such tremendous yields?”
“He said, “There is the extension
service of the Tllinois University.
If I have any trouble about some
pest or some disGase I just ring up
the research man there. Either he
comes to the field or 1T go there and
he at once suggests the remedy.”
Have we got anything like that?

I want to remind the House of what
the former American Ambassador Mr.
Galbraith said. He said that if the
research man or extension man is
really worth anything therc must be
an unknown farmer who should go
and lay a wreath on his grave. Is
there any research man or extension
worker in India who can claim that
merit? The time has come when
things must be looked into and the
community deviclopment department
thoroughly overhauled. Unless that
is done, I am afraid we shall conti-
nue to suffer from shortages.

Coming to panchayats, they have
been recently started and we have
not enough experience of them. [
do hope that they will take up their
responsibility in the real spirit, but
it remains yet to be seen how far
polities is introduced into them and
how f{ar they take to farming in the
real spirit. The real solution to our
food problem lies in increased pro-
duction. I will conclude by saying
that the question of the responsi-
bility of the Centre and of the Statey
must also be fairly and squarely de-
cided once for all. The Centre can-
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not take the responsibility for agri-
cultural production. That is the pri-
mary responsibility of the State Go-
verrment. I suggest that the Union
Food and Agriculture Minister must
sit with the Food and Agriculture
Ministers of the States, take a period
of one or two agricultural cycles, i.e.,
one of the two periods or 3 or 4 years,
in which there are fluctuations of
higher as well as lower production,
work out a basic figure which the
Centre will supply to the States and
also work out schemes of production
on the basis of which over a period
of 5 or 10 years a]l the deficit would
be made up. Till then, the Centre
should take the responsibility of sup-
plying to the State what is considered
as the basic quota, being reduced
fromm year to year, unlil tne States
become self-sufficient. If they do not
become self-sufficient, they ‘must bear
the responsibility for the shortage
themselves. Today the position is
that the States are becoming com-
placent. They do not care to produce.
They have become stagnant and
depend on the supply from the
Centre. This cannot be going on for
all time to come. Food is a thing
which concerns everybody. So, a
rational scheme should be worked
out between the Centre wand the

States, whereby the States wmust
ghoulder the responsibility. They
must suffer for their failures. The

puijlic must put pressure upon thfm
and-'lnot at the wrong quarter. Unless
that is done, the agricultural prob-
lem-I1 will not be solved.

"
T}‘-Ese are the few suggestions that
1 h-ave to make and I do hope that
the, hon. Min'ster will pay due alten-
f_l.;é-n to them.

Shri Mahatab (Angu!): Sir, when
this debate was agreed to, one hon.
Member suggested that the discussion
on food prices should be linked up
with the general rise in prices, so
that the discussion would be on a
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proper level. To that, the Speaker
agreed that some time would be given
for the discussion of that problem
also. I thank the hon. Food Minister
for having given us an opportunity
to express our views dispassionately
on this very vital problem.

I have very carefully gone through
the statement which he hag placed
before the House. That stalement
makes admissions of everything, but
the conclusions drawn from the
proemises seem to Dbe wrong. First
of all, he has given the reason why
this difficulty has arisen. According
to this statement, the difficulty is on
account of less production. But that
has been sufficiently counter-balanced
by more imports. Therefore, the
availability of foodstuffs remains
almo.t the samc. That being so, we
have to find out why this difficulty
hag arisen. The matural presumption
will be that there is some defect in
distribution. Otherwise, I do not see
how Jess production could bring ebout
this result while ‘he import has
been on a higher scale.

With regard to the pricts of the
current year, para 3 of the statement
says that only in West Bengal, the
prices have tangibly gone down, but
in other States, in Orissa, Bihar and
Assam, prices have shown some fall,
but the prices have not fallen to the
extent expected. But in other States,
prices have gone up. Which arg the
rice-producing States? Orissa,
Madhya Pradesh, Assam, West Bengal
and Andhra. But in Andhra and
Madhya Pradesh, the prices have
gone up; even the price of rice has
gone up. So far us Orissa ‘is con-
cerned, the prices have not gone
down, as it was expected, during
this season. What is the reason why
prices have gone done in West
Bengal? 1 know what is "falked
about in academic circles; they say
that it is due to the Dum Dum davai
which has cured it and the social
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forceg which work to bring down the
prices are responsible for the reduc-
ton in price and not anything else.
That is the talk in Calcutta; I may
be wrong.

Shri Prabhat Ear (Hooghly): That
is a fact.

Shri Mahatab: The Minister has
promised that more imports will be
made this year in order to meet the
deficit. If we study the premises
which have been provided in this
statement, it is clear that there is
some very serious defect in the dis-
tribution. It is loosely said that the
trade should be taken over by the
State. The trade in food stuffs must
be distinguished from trade in other
industrial goods. The economy of
agriculture is something distinct and
different from the economy of the
industries for this reason that here
millions of farmers in the villages are
involved. Anybody who takes up the
trade will have to deal with these
individuals on a very large scalc. It
is not like industry where the things
wi'l be procured in one place and svld
in the market. There is no central
place where the things cou!d be pro-
cured in agriculture. That is the
trouble. There is @ wrong opinion
prevalent amongst us, the elite of the
society, that the farmers are in the
samec old destitute condition as they
were befor¢. Now they have gol the
capacity to retain the grain; they are
not in a hurry to sell their grain.
They also expect higher prices as
time goes on.

I was told the other day by some
résponsible farmers here in Delhi that
the rise in prices of wheat wili be
reflected in the prices in the villages
in a few ‘months; they are expecting
higher prices. The rise in prices in
the town tends to increase the prices
in the wvillages. It is a complicated
thing which has to be gone imto care-
fully. What is the cause of the
farmers’ resistance to sell the grains
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at a reasonable price? I must start
from that. Of course, the traders
are there and the trade bhmg to be
controlled. There is no doubt about
that. But merely controlling the
trade will not be sufficient. That is
my submission. We have to go to
the root, the farmer, where the
original sale takes place. The farmer
hag got his own necessities. He will
have to pay for the education of his
children, for wmedical services and for
everything else. The price of every
other thing has gone up tremeén-
dousiy. So, to expect the farmer to
sell his grains at a lower rate is not
correct. The food prices are inti-
mately connecteq with the pricég of
other commeodities also. This is not

a thing which wag not anticipated.

In the beginning of the third Plan

it was expected and I refer hon.

Members to the Plan report which

was published three ycars ago. They

anticipated this rise in prices. I think,
the House is entitled to know why

no step at all was taken while anti-

cipating the rise in prices. They

anticipated a rise in prices because

they knew that more public expen-

diturc would take place and more

money would be circulated in the
market. They knew that there would

be largeascale expansion of industry

and cconomic expansion.

14 hrs,

Shrd S. M. Banerjee: They say it
is u developing economy.

Shri Mahatab: That being s0, it
was anticipated that there will be a
rise in prices. The Planning Com-
mission not only warneq themsclves
but they warned the State Govern-
ments and the ministries concerned
that steps should be taken in time to
see that the prices do not go hrvond
limits. While this was antic'pated
three years ago, 1 think we are en-
titled to know what steps have been
taken in the mean time to control
the situation. We are on a very
difficult stage now. The prices have
gone up to this extent that unless
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they are curtailed, unless they are
brought down, it will result in
various complicationg about which I
need not dilate upon here.

What is to be done then? If we
dc not take into account the prices
of all conmrmodities, to expect that
the prices of foodstuffs only will go
vdown, I think, is wrong.

Shrimati Vimla Devi: If the prices
of foodgraing go down, the prices of
all other commodities will also go
down.

Shri Mahatab: The hon. lady Mem-
ber will kindly excuse me if 1 say
that that is the ustia] argument which
is always advanced by traders and
industrialists. They think that if rice
will be available at a lower rate the
wages will go down. I have not
«come here with the relevant figures,
but I van give figures to show that
whenever the prices of foodgrains
have come down the wages have not
.come down. Their profit goes on as
usual at the cost of the farmers. At
the cost of the farmers they want to
profit. That should be taken care
of, Facts do not support what the

‘hon. lady Member has said.
Shrimati Vimla Devi: I said that
‘the prices of other commodities will

go down,

Shri Mahatab: That wil] take some
‘time. Supposing the prices of food-
stuffs go down, there will he a time
lag when the prices of other com-
modities will come down. During
this period the farmers wil] lose and
‘the other people will gain. It is a
very complicated thing. 1t cannot be
disposed of in that light manner.

I thought this problem shouid be
discussed with the Planning Com-
mission. Some time ago the entire
blame was thrown at the door of the
Ministry of Agriculture, that because
of the fault of that ministry the
prices were not going down, the
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prices were rising. That theory is
gone now. Now the question is of
middle-men being there. Who are the
middle-men who are doing 1]l these
things? If they are doing all this,
if it is definitely known that the
middle-men ware responsible for this
unusual rise in prices, then there is
sufficient power with the Govern-
ment of India to contro] that. Why
is it that no step is taken? The
Central Government is only advising
the State Government. It is stated
in the statement that recently a con-
ference was held with the State
Ministers angd they agreed to some-
thing which, in my opinion, wil!
aga'n tend tp increase the prices.

Some time ago it was decided at
the party level that the rice mills
should be taken over. It ig a ciear
case, taking over does not mean any-
thing else and it can easily be under-
stood. But it was decided by Gov-
ernment that no new rice mill should
be opened, and if at all any rice mill

is to be given a licence it will be
given to a co-operative society. I
request hon. Members 1tp consider

the condition of States like Orissa.
Orissa exports mostly paddy out of
the State and the export generally
takes place to Calcutta. Supposing
ng new rice mill is opened, the result
is that paddy will be exported as a
result of which there will be shortage
of fodder. As a result of that
various other things wil] arise.
Therefore, why not start rice mills
yoursélf as was decided unon? It
you say that no new licence will be
given, it will mean that the existing
rice mills will make enormous profits
and there will be no competition.

Shri Swaran Singh: T do not know
how it has been mentioned there,
but the intention is that no new
rice mil] is to be started except in
the co-operative sector.

Shri Mahatab: That is what T am
saying. Supposing there Is no co-
operative society formed and nobndy
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wants to do that, the result will be
that the existing rice mills will take
the entire work, they will dictate
terms, there will be no competition
ang they will make huge profits.

Pr. L. M. Singhvi (Jodhpur):
Plenty of bogus rice mills claiming
to be co-operatives will come into
existence,

Shri Mahatab: Why allow it? My
point is, it is an economic problem,
angd any policy to be acted upon has
to be precisely stated and worked
upon, otherwise there will be diffi-
culty. I know when the late Rafi
Ahmed Kidwaj was the Fooq Minis-
ter he issued a circular ajmost 1o the
effect that no new rice mill should
be opened anywhere, That was done
under the advice of the Khadi and
Village Industries Commission. As
a result of that the prices went up
everywhere because the existing mills
dictated terms, there was no compe-
tition and they made huge profits.
Later on that was relaxed. I simply
draw the attention of the hon. Minis-
ter to that situation. It may arise
again as a result of this decision.

Again, Sir, I suggest that the prices
of foodstuffs should be taken together
with the rise in prices of olher com-
modities. All factors should be taken
into consideration. Merely confining
it to the rise in the prices of food-
stuffs will not solve the problem, nor
can we come to any practical solu-
tion. The practica] solution lies
elsewhere,

Why is there a rise in the general
level of prices? Some time back we
studied amongst ourselves the causes
of rise in prices, and we had the pri-
vilege of meeting the members of the
Planning Commission, when Shri
Gulzari Lalji was the Vice-Chair-
man, on more than onc occasion. I
think we convinced them at that
time, a few months ago, that some
concrete steps should be taken. Those
steps were also suggested by us, It
seems to me that they aareed to those
steps and Shri Chandulal Trivedi, who

2268 (Ai) L.S.D.—S5.
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was then a member of the Planning
Commission, undertook to formulate in
regular shape those proposals. Ac-
cording to my information, that was
also done. Unfortunately, no action
wag taken on that.

We had suggested that non-produc-
tive expenditure should be curtailed.
We also took up the question of com-
munity development, We are talking
of community development, They
have got various stages like stage 1,
stage 2 and so on. Most of the com-
munity development blocks are in the
last stage, which means no money is
provided there and they are suppos-
ed to carry on somechow with their
work. Only the officers are provided.
That is the present position. With
only these officers moving about, I do
not think any improvement can take
place either in production or in any
other matter. The first stage in vari-
ous places, I am very sorry, went
wrong. They did not produce the
desired result. Now the baby is pas-

red on to the panchayats. What can
the panchayats do? They are busy
rettling their own affairs. There is

also the political question, “To be or
not to be" is the problem in every
panchayat, wherever I go. That being
so0, to saddle them with the task of
improving agriculture will again be
unrealistic. If we really mean busi-
ness, let us not pass on the thing to
somebody else thinking that for the
while we are saved. I do not think
the general public will save us be-
cause, after all, where there is a pan-
chayati raj, when things go wrong we
cannot imagine we will be free from
the blame. We have introduced these
things. Let us take the responsibility
for it and try to find out a solution.
This is my suggestion.

st faam sy (FTES) 0 I
ey mERw, § AOF qmA 92 0F
¥ AT 7 /1 ITF I9HTE UF IR
Fufag T AT FEAT § -

q. “srargwaf warfa aoETRR- -

SLE
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[st faam wa]
?. ilqﬁ‘ '@w!!

“God comes to the poor in the
shape of bread (food)”

T3 WETCAT e § FgT AT |

g7 qe¥u ¥ ZATX SUA HAD F
w7 Izt wraor § Fgr ar i g wd
By &7 31 A A F AT AR TTEAT
g ®LAT | IR ag W 72 ar
g at m sram g 5 wea
¥ i fF w0 wrdY fera @A EY,
g IW FT GG AL gH AF0 FAlFA
T3 AHEEIE & ®A FgAr 9570 § fE
@I g F qo ag 17 I F
aTg WY AT TZ ACHIL <7 30 &1 &1
S 1 ZH A FL AR | AT qH
&Y 2w [IAY @RI FAET FY FA T F
¥t § Iy ¥ IFRX AT 97 fF ag

oY Y AT FARACE 7 wF AT
Ngurgiag dm At g gl

£ | oF wRER F, @A IFA F AT

|t qawd T |

TAUTS FAR AT HATT T 48¥=

¥ @I g a1 AfFT I|G A AT

FuEar gX &1 T | W T I A
=T Afal ¢ I8 A0 fFr Sy
f& 2w #Y @ra g g g qEr
YT AT ® FAT A5 § AfFT W
o7 AT § oA A "5 Eq fF StAar
& e ged ¥ g7 W
mial ¥, @| #T IO WU AR
fagre & fosi &, o@ar &v & faw

el i

st §o Wlo AN : TAATH H AT |
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t fawmm waww : UwEwE F ar
WHTH & T2 ZAT & | WIH AMT FY Je-
wT sy T fawar & oY wdmd fam
gt T A 77 @R s g A
#7 qdf 39T 53w F 70 W} =@
74 F7 T fFAT 91 | w6 q@i &
| WEHT, I FT TG, AW FT 51,
AR & fagrean gam ww qar faet &1
SYeT AT |7 G w9 e faar @
g | 9% =1e &1 A ot fasi ¥ a7 9
W17 WA 9T 91 v frarar smar @,
fFA aTega § 98 AT qeeg & wOX
a7 & fgam & &=1 @1 @r § | 4=t
¥ o gaar dar T & fF § 3 4R
F1 AT FOF FT HIAT 9T 9T IF | fog
FTH g9 FHWA qdf I wIw #
AT 4qr, 4t OF §I€q 7 A2 T QF
%z T 51 a1 fF zaar o= w0
@y fF 3aF F0 G 93Td g A v
fecr ward § A Far W fr 4y
qgr M =T Qe fAET @y 7

qger g} fAal § OF 3T @MW
fasar g, AT Agars § A gAY g
Ger ¢ &1 fF frama oF asg WY
WYAT AT qT ALY WY AR § 1 3y v
&g ? 1 § 2 I Fg, wEw
T FT & FF, FAAATI GATSH FY
¥ AT FF A FEAAAF FATHAR
Fg?

st &y ai¥w (TEET) - ;T W
e &1

st foam smg . g F
o ARl &1 Gz A w9 wE,
IRY AT FTHI Kt F40 IFHT T A ?
ST HTFTC 3N &1 @I qHEAT FT FF TGl
T 61 &, aE F gwAl ¥ fears
HEAT IAH AT F AR L |

o Fifgar ¥ o @ 7T ¥ 77
Fer % @ 3T & 39 FAT wf=gl A
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TATT AoeAT & W omx @, at
TE IqE-ga gE 1 quT Tl F A
T g, S9! AT TRE M T |
WX SEF g A ot & Ty e
T A T § | WL 918 91 A
®r "raAr At g & s, e "o
HEIXT A g3 I 4 W FL A
T TH WA H FE HASAT 918 HA
WA @ T HIAL I A AT g |

F ofr & faei &1 T FXF
wrar § | Araane faw # Yo w9l A
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F WITF AHA T@ATE |

FTEHTL &1 AT F A T FT gHFA
@t T §, I 9% a1 a1 TeAr Tg
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¥ &3 EF F a7 9T TF ATH A=
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AT & foe Q & F Fre A oy Fr
T@E ¥ T W arg A A A TR
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qET F AT @ AT ARG E

U% ATAlG @Ter 99w afey
AT

sit fasmm WA OF WRET ®)
NI AT oot foer 2 1 & a8 w7
argar § f o fafirezs @ a1 379
aT F1 #E " fFr faw amw A
ST AFT ToeAT GLEAT, AT IT F TAT
w7 fF e A ¥ fradt AgAa aidr
§ | T AT gFET FT qgd & Tedr
st ¥ A1 AT § W g W T A
forem F &= 9T § 1 @ & ag awarsi
¥ g & 7 9% R # 7% g 0
g 2T TE, L S1g T MSAT T4 )
AWM EaTE |

wr®) wreH g fF faet § o e
e w1-mrafea €)1 ar, o 8 T
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[ fergrr =]
a3 fifFed & a9 oY T98 ofREee §
fEmaEaa

st @R (3gTET) W TS
fer @iz & 3

it fasrmy e AT AN T R
7z »ff @raT STar E—FET G v )

I @IT F ITEA F19 &, g8 W
AT qH 19 T J&Q 741 8 |

ot W TR MR - AT qE
lam!:qﬁfm%?

st fasrw S@1E : 9g T ERA &
oF AeEE aee g, o o A
T qg g T g | W EW
TE T wEER g, § 6 am
FHET T AL &) TEHAT § | FETC ARG
fraet & wE T A gFE @ g,
wr far & FEE FT 2, dfaT @
TR ¥ YRER & W U @  gaen
A R

sit @l ;o TEE A A 9@ 2
et & i S-EfE 1 waTe A R
W § =iforg o fafaet ® grafa @)
®E

sit frsr qeamaw : fafaeex a@e
J 9% feq 7o a9 fear a1 )

st o wto awwt : & fafwft ¥
o uFfTe w7 fear @

st fas waTT ;R FEAFN
e § WG @I FT R,06% FUF
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Qo FAT T FT a9 IA T FA
ot | &fea fae 79T 3 999 a9iE WY
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frg o 33¢ 0T WY ¥ F9
T T AT §6 & 959 FUT &
&9 & U | 7€ 9w ¥ aqW
BT ! §YETL 399 ST AT, SuE
¥ ¥ 1 7 ), IR 2@ F1 ST A7
q el @, 7Y I9%) F1E wawd T
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A, 9483 TF W F A 9
Wwi3q FUT AT F9 fagr mr §,
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I Qo4 T F FF ¥ 7T 8
UL IHH IX¥ FTT ¥T WeE F 0T
Stg fa¥ W@, @ Yoo ®IA Wr HIKHT
T EATC 39X | T a9 F qA9E,
AT & ATH 9 69T @9 F9 & aTg
FL O 2 | 9 AEEE F TG FEAT
gzar & fF o #77 1R e &, T #v

AT AE |

T @eA ¥ 9T aTfed Wgd AT
%% # witwea fafree aior 74 9,
& =T giar a7 fF gRI g O Teer
& T WU & | SR FE aF o Far
o1 fF Fgf aF W9 AT @EA, IG
FIREMTT T g A | & g2 18T §
f& mfa< ag oo Fgf @ | 99 98
T FT a1 TR 9, T AEH AT 9T
i g7 =T ST & 3T 9T @3 § 1 wfeT
FE A AT IR ?

U6 WA WA §E
frgFom g

st fas qETE G dTo ddo
¥5o W F4er & Fa @19 F1 fS=T-
arr w2, foad @ 2w + fa @
9T ¢ | WIS 9 A W @ TW 3w A
g 7 @) 1 i, A
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UEAE  Wgred, €R9-%R W
3. fafa & Tear o @ & wmar
mr, 98%3-%% # 3.% fufegws @
HTAT T AR 985 3-%¥ ¥ faqmw
a% ¥, % fafags &= s w1 T
Sl T 9T & g A 999 FAT,
985 ¥ FUT AT quo. § FAT ZAT |
W g7 a7 AIAe F Ffe 7 @
T, g Y W g F oo
T § 398, 8 FIF OTAT @ g,
F @ ¥ sy FUT gan AR A
T A AT TF UG FUT &F AT
2 Faard ox oE o # el F93,
AL H ¥3o FUT AR dWE F 399
FUT G ZAT | 159 F1 A1 G774 T
AR AT AT A F | T T AT
ara @ THfFre, 9 A ot 7 ) )
1889-52 ¥ 7@ 9.3 afamy #wgd)
AR 53— § 1.3 wfrma # gf
& AT T A9 FT T H FAT g
A ¢ ara T TE FY GErae §
g a3 9889-%R WK 8%3-¢3 A
gaT W wa w9 3G 5 oF a7 al
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AT A g FE F qWTT B AT
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BT WY 9 Hfqer FaraT Al g,
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9T WX [ &7 3.0 ASr4E o1 g
T8 889 ¥ 9§ T 93.5 AL R.¥
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WX 3. q & @ mar | A T 8 @
8, TUFT qg AT frFaw @ g oww
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TG | FfET T 18 FAT X AT A
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oq9F o & fFar St 215 A 1@
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[#: foamm yoriz]

a1 At &, W fafaaw w9 8, 958
€ H 9q 91 997 o4 §, 98 3F g0
t W TW F1F F) FA7 qelr 7 we2T-
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g fram #1 sgar e &1 e
e fe, saaT ot ag saaar 7 aFdr
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o 3| f& i F I §@R
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f& Fr T 7 e AR T
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AH FTAT AT |
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wi T T § 0 A A gt
w7 & Far i O & oo oo e ¥
AT E)F I G A F WY F §H
AT ST gHT | 9 ag Fla WA A
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F off gus) P9I 7 917 @) §G9T ETR
T Hay |7 A ag T 6 Teadr
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U qe89=%R F q¥1aw ¥ qo @ A
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S 9T FAAT 47 | F2iA o THo ¥ce
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et AT fafaedt grar g1d amer =8 8,
7g fad @ d¥ oo fafael &
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FEAAETL TAAFT § HAEr |
T AIAT FEATAL 1 {701 FT Yoo
To Z ¥ fZAr4 & RETAEAT FTITHIA
FTIX 21 200 %o T FETATT faaq
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FTOFTT 1 HZAT 7241 2 | A7 %1 Hl-
AT qEI 9341 3 1 27 f7 dTo U0
¥so # HTT THAr HAT F IAT FI-
AT HATLT | 77 G2 Tl G231 F47 |
Ffr=r et g Al gram

gad a1a & AT ¥ 93 FEAT IgAl
g fr gt &Y ¥ S 7aqife ATEer §
agi IT AZ WT AT T ALH §  HEBT
FHFC @I g | 3 G Ffaw & Fag
e AT § YT A9 | FTEAFTA I
FHT AT AT, A9 AT, W AT &)
IT & IF A F F GH1 6 AT
g1 o fral qT A I ¥ fay 9
ary # ar = Fmigder 6@ F9f 37
STt & WY s ot Fi 27 S F
S ¥ OTE Fwl 399 FX7 AT BIE
wfcar 78 &, Fmaifea § 9 Ig@
FTT &1 ®1E aIFT T4 G | AT AG
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&9 arH! 8 TG A § | TH (A 71 I
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gl o1 Fm7 37 F g8 W9 FL I |
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grr | 7% UF FEfEs gaE |
forg ®1 AT FT HIRG AAAT AR
¥ Saevqe  §aafear sl
39 § gr" T TEdl § | ag a1 T
aF ¥ ar frdY M §F ¥ Grag <adr
g1 3 Frifea 35 ¥ graiwa g
FIAAeT §F IT T F7GT AT FL |

Wi 9T ¥ TiWgde @rarfeat
¢ 720 7T 37 &7 frgaw g § a7 02
FT T AR foa=r wre F1 g Aramafzar
g 3 FrmTife 1 97 g Fm AR
wrai 9T FT TIMwqT AT G
T T3 § wrArTfed w1 qa ot a7m
A 3T F w14 FT eqar A FIr |
# owma § Fgar = war g 5w g
7z & fF Froaee § 9@ s
I AT & FAary F oy, fqaT 397
W 2 AT ¥ a7, 79 feddrdz @i
wig g agad #fag ww @
FIAA & g, FA & fag &
qE¥  SraT | oW ST 33T F OF Avfe-
w1 faar &, 987 WwwT| AT FEA & fF
FurX ¥W § ofw w avy o frardt
freed @ WR|EAFTT AN T
s & Ffw FY aTw T8 9 1 g
Ffw w197 a7 g3 fag T w0 #
MFT FHFFTITETTQGTEFAE |
Ffg FT ¥ TEI q@r Fwq § | oy
oY ¥ Ffa F &7 § qgr o @ &
=9 #1 Fer ey 5 d 3@ FCH
femard | ag @F 33 X & T
3 ¥z A 92 @7 FX T A & R
g FT Ak A & a1 T fafawet
Ty AT 9T #r wRr femmr s g &
et g fF gfesr a2 1 gfes
gz & arx #§ gawan g gard 92
a7 721 & o f g T & o
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& F¢ faei a1 femma & | o 7 a1
¥ @ o 1 7 gar e arel @) fear §
A afewdl w1 A a7 30 973dE )
s & @t ax T QU T Fr owiE ag
@ 8 W TE wraiae W faew At @y
W31 wfaT ww g w1 Fregardr
g Fafmd a5 97 97987
HTET §E IGT § 09 a8 TH .9 (54l
AR A AT § A ST 3W Ay
WA I wragf fmawrga &
q U G F& A Far A gt § AR
e a0 & 1 o7 a7 ' oy wrEer
wiet S faeqw @ g @ anii an
QT ¥ fad faar sman & 1 a4z fardae
T & 5 g e faeli #1 9g ¥
94 %7 forwerd & 6 93 @i &1 ag
2| q AT A1 A 29 § GF FT @i
o fogar &1, # wre § oanaEr
gu at faamr #xar & | afpa wer g
T A 32 A faamd | &6 froiard
A 7 @ A ¢ fF AR faw
ar q =d |

Mr. Deputy-Speaker: Shri
Ram Gupta.

Kashi

There are a large number of speak-
ers both from the Congress and the
Opposition side. So I would request
hon. Members not to take more than
ten minutes each.

Y QT qUET : IH FT THG AR
931 faar s =rfedr |
Shri S. M. Banerjee: The time may

be extended. If those who initiate
take haif an hour . . .

Mr. Deputy-Speaker: The Minister

did not take any time at all
=ty (feamz) @ G A= =t

#1 29 fwz faew 2 afrs Sroesr 9=

A § 97 #1 =g fowr avew e

wTar & -

Mr. Deputy-Speaker: Shri Kashi
Ram Gupta.
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sfY FTE T AR | JUTEAN WEIRT,
T A T aer g S fw
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AT AT T gL T¢ ATUT H T T
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qT AT g AR gfa gyew fEer
FHL HATAY 9T FAAT &, W 9T 9
T4 A 79T & a1 fow e arfe=m
FTFHIT FT EEAT a1 FL AT TAAT T
ST FHETTAT & TUT I F0 W1 FIfEm
FTAT & THY THR T 22 T2 & HATE-
" F e | 7z wgATerETd afas
fFafrqm fr gd ¥ 1 78 = FTFT Y
qar #t g & | 9 FHE AT 5
gfew @& 7 T /I ATq FTH FHL AR
QBT @ § TEL WG A T FT
g dz AfT | R d9 "9EE gy
99TE & oF ST A F@wgn fF oA
T FEA & | GO § A 30 W IY T
#= fagmm | & § 9@ FTOTIFT AT FRT
f& o g FT AL TR @R O,
TG & q& §AT 9T 9 WO A §
@ T  7g AT Ewas @i
T ma a@ 0F FA ¥ mEfuaa )
73 ¥ % ag ger @y famw Frew
a9 TE g, T T A9 g | FEI
gt ¢ fF e @ @ W ¥
T AIH ZAT E, ITF BEA @T
gl g | galan A1e @@d § o
ST T HEA 9T g1 & FA HE 9%
ST anid a0 g ae d gEm auy
&1 W 39 F AU a3 1 T
FAT AMEAT § A1 AR BAA & q9I G
qFaT @, % H TG

T 99 qg 991 &1 Gl §, al wey
@ W qErgl €W W= @ fay

MARCH 2, 1964

Food Situation 3344

& wo sré At Sft it aurd ¥
ag 31 91 e fwe 10 a9 3g 9=i
T8 | WX AT 98 A A a1 76 991 &7
AT WY T TEAT | TEFTC F F19 0 6
o 7 TR | =1 g F1 9 fm g
AT EET a1 3Y W99 A g |

At 7% wEe mr AT @ 1039 & fag
TTHTT FT FAT FIAT ¢ Tg OF AT |
W AT g2 A w7 ¥ 3w aweT
F 9F FOTET ) T W q19E,
TEY Y T | | AR T qg W
f& oY sgTaTdy &1 o7 TIAT FF SAET
2 99 &1 9 &% #1 2AT 94T § 0
SR I FT g fguma wman «e Ay
T F wfar ¥ gamm At aR @ Ay
SATET | ZRTAT ST T 9 2EAT 98
f& ag woAr avF & feaaT w1 9w
FT R | SATITY &1 SATH FT wATH FO
TeW F fFaU 1 e &9, A
¥ I FT S FON HR qIX AT
T 3T SUTH FAM | S AT T FHEAT
T 91 sTTfE 51 899 & st
X gre I A 98 g9 A6 ent | g AT
AT Y TIT T TEL TH A AGAT
wifsa ST | BT GEHT WYAT S9GT
e #X 9iF Sgqofal ¥ fEE
Tl F aRk )W &9 FU4 q W
g wFaT § 1 AfFET W A w0
st ® 5 oqu wwr s sl
o gw fgarw &3 ar § 98T 3ET
IUT F4 FIfEH IT FT [T WY Ew,
Wg T&T F1E o TedT 9589 | gwiad
Tg wwend oF g ¥ ¥ gd )
HIHTL BT §9qT HUAT q<h & a
foaaet fo woer T ¥ A et §
T qg TeEaT g\ Ogeil |

oz &% § & @0% & smard w5y
G =TT & AT Fasrar § 1 91 oYy
9T 919 %1 3% fror Y ) wwar §
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o fF w1T 9w &7 Sifew @ IImAY |
AT 9 93 &1 WY SfEy w@a ar fase
AR Agl G, AgifeR T FA F1 ITAR
# wia fre 1¢ &Y 99 F & AT
g | ST AR AHATA FOAT AT
W ¥ AT wyery Ay qATET W) SR
Qg AW UF qCh A5l I FFAT |
gafae az w&) & fF ww Faw A
o fagsm &Y ag dmfas @0 & @
&Y 7 e gt for ¥ fa gura mfas
T TR A § I qF |

Ag TFTL W FIeAT HTUET S
qT Y @ A I FW & | FA
grar ¥ & s @ffedas ar
wfge | aiat # gt 9 & =g fawa
qgAT =ifzd | wfew 3@ & fodr o7
T8 G O A § @
gl TwArfa S w9y 9|d
Y TET grar ¢ fe el aga 39 §
agr fawreir =€} qg=, qfFm et 9
%9 ¢ A ¥ T g1 el ¥
A A F wET 9 faordy  Ag
e, AfEr fw o & erd 6T
939 ! § | 99 aF ¢ Aol @ ad
% 4f) feafa @y =l &1

TEIT AT & fodr gy @< 4%
o1t g ew & ol v famar
aifgd F9YfF THeqm & qny gegr A5Y
¥ AfwT ser srar & fF 9 e §
W4 f w7 )\ & 9T g fear
aTg | & A w7 faq § 98 qwen g=
g T8, ST & TE e¥ 4%
%g TER 9@ 5 @ far s §
X mraEt J7At I Ar W s
wHFT 7w 41 f& T 7 aw )
syeqr gy AEl et #Fifs rw &
HETET & d9 WA ¥ agdt ar @) §,
AT oW Y G RIE &Y 9w ¥ 9w
e 1 a7 aF w1l ) Q70 0%
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% % G1En § e J@ g ag
THEAT gF A g1 aFar |

T A FE T 11 gH @ E
o A% g & A A A1 G w901 4F
@1 T/ THT T L &9 Glo Tefo ¥
¥ Ng &Y gIIRar 7@ 7@l a1 AfwA g7
AR GAT &1 34T §1 Q@1 FT 4 FTAT
T @IE 79 | Q6T TF gHAT qT Sy
sTq Hq-BY A2 & | gL 2T FAaIT
¥OF I A F| gFH @l IF 9T
7z fm w31 f& 0% Tma 0w @z
# Faw @ wqw a7 77 fae @@ )
= &1 AU 77 390 & qagei #@
%Y #7 ¥ @31 g F7 2 'TqU 1 i3
ST ) T AT IA F1 A TG F WY
¥ g HAT IEAT AT T9 & N FAT
& g™ 0 fF 2 FqQ F gArO ¥ oy
W 99 AT & | VH IS A7 AT
feafaa Afa wR asq A & gaH
o9 9% 48 §9 Fg &7 @I Y | A
FTATT F HATH ©T AG7 A AF &7 Armw,
w1 % SR WX &9 & sorary
g4 AT | FQ &0 AfF 59 w0
s A mef P ogg neae & Fnearn
& friea &1 ¢ 5 919 20 amegr 4
CRIFME I I TR TE D BE
91T 7 FAq: §Y 3= €59 ¥ (A0 =)
Nex & oo & & foar a afs
fanifa =34 T8t 1 S o & w2
gt g Y far f e Y & azan: fran @
T AT N IT T o e TRE R
@I W T I
TR 9 TET & |

TF A1 A UF TTOF qed Hog)
faga @ 0N o fgsena § ot 5
AIATEE, STATIXFTHTAZ
WAL ATG FT 9T F F 2 A7 ) &0
T[TV SATC &1 IH T G A
TOF a7 W IE IR  AfFT v
sy = & B faedn ) oo}
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[T et Ty ]

9T T 3 &, &Y fire) ox Wt W
fsa) oz &1 T & 1 FTHRIC FT WAAT
TIET ¥ §, 99 ¥ 51T ag AF &
T FT gFAY |

o A9 FA9 FIT 47 agr goyr ?
qq TF A FAE F) A raar i
[ 7T AF AT IW F1 2T T 1M 0
&Y T wa AF W q7E 0F R F A
gt & 1 AT faame @ f 91T o= warst #7
wTT fFErT #1 Sevq &' meg 9197 &
T TET ST A, A9 TF qg AT
FE I ARAL

wTa & fag eTe wifear 2 & f
GO & I AFTH § TF A7 §C F “qrar
FT FF AT g14T AT | F17 TT AT &
oY THT1 g1aT A1feq, AfTT 2o &1 A7
il g1 TFam ¥ ST FHIT HIAT T4t
A &1 T=Ed ¢ | 79 aF erdT
IR &1 wHa Argde grat d§ wE
a9 oF THT G g1 whaAT |

& uF garg 277 97T g fF aTER
oo 77 & & A1 STy o &7 S
FRETFTAHFTAMLAFT 919 |
GHT {FaT SO A TR T@AT Fow
fE readt 4% T 2! W F
g 27 I dF ¥ o'Wl W
T d § WX S€ & HATT
QX AT FT AT FRAT FHTAT 912 § |
oY FT T@ 9T qrEeEr @A |@rigd fF
W AFTT WIE A g 99 8T
agqriedl #1 391 § F31 9rq Fra q3
FUAT T A4 < | TW TG W41 92 fpiag
TEI AT TFAT ¢ |

# qg Wt fAaza w<w JwEw g 5
g ot fadr ¥ 01X AW IFW Y
drarfoat § 97 &7 @ 99 77 ¥ af7
*qrq &2 T T ATAAT & T
SV HYT 5 T W AT, TS A |
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WIS ST GCHTU &7 #41 oy § 7
q 7w 9T fefY < ot § ) " oo
FLFT AW ¢ %) FT Fm@ir a1 39
T T § U g AT WA FT EH
AT T | TF AFTT T £97 TOOAT
wafas & afeT wror dar g @ @
YT ZH FTOT AT AT R E

o & & 9 & wfvw we wEEa ¥
g fAda w5 argan g £ St Y s
TS & AT @I 8 I F1 &7 F43 T947
Y &1 g7 oY AT g fF owedd &
AN FT @I § A ATET & F0T 997 @
& o1 34 & gATr Fa=1 & AT 9%
TZTT FTAT T | I AT AT T
Fur 2 FaAreeET ¥ fAaga ae
fr 3 937 & amd =TT awAr @
ife 2o gt sram g frsn
s Ffemi gt @Y & a7 < gt s,
IT &1 ATAN g are fF oavw O Far
99 @ g 92 afrs @ 9 adm ae
T § 7g 3F g1 g |

T TEY AT 3T G | ATT I A 7Y
fear 5w ¥ faq wgarz 2am g )

Mr. Deputy-Speaker: Shri B. K.
Das—absent. Shri Bibhuti Mishra.

ot fawfa e (Wfaerdr ) @ 9m-
eqe WEEw, W J97 gl &fe 6dt
ot 3 fear § ag g @9 1 @R
et wrE S oft framw wER WX
o ar Fay § fF aar & 33 adt
fem, ag =Y foan, afew & o Y
Gt F T F OF qTe FAAAT AT §-

oft Tt : F AT FrE Y FT wwAr
pa A mm i ...
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ot fafer fow @ wEE A0

g% R gaer ¢ AT aw 9ge
STt A F 93T |

st gy fore < & o7 2 SmRaT
g f @t Qe =i & s w0 oY g
T IFLF AaT # Agfaad whe &,
wgt T @ FT FIMET AT T qgr
Wt g 9 g1 T #IT I AHOAT §
ST 92T | g9 &1 Q" & wieer i
@EdE! 794 % a7 ot 953 A=
wifed o1 5 Wex ¥ o AT §) S
ofe gH o X ¥ el 91 FA H
77z F3 | fraet #1 g% gvT Sremes
faar s g @Efady & s &feE
T WY H=ST T g At F 6T F1 aqenaw
g g f adt wrd we | ogw g
FT F=\T TEA1 AT T TEAT AT 97 9T
T T AT 41 7 MAT 4g 7 @ gAIR
TR EY A F g 7 AR T T
fandt wregi F zr9 7 & 1 w9 Fot AT
Al F1 fafrex gar ey s
I W IuT T grir Y @t /T AT |
qg WA & AW A AT AL F | I®
faacor & a1 forar mar & fe aYow &t
QT £ a9 AT @t Ty |
g 919 &Y & | UF TUF F7 efgya ¥
WIS FT aqarar Jrgar § fF 39 @1a gw
|/ T ST AT | O TGS TS,
at afeg ararqdf & F ot 7@ gur
WX FHEAET U &1 GEA T FHAIY
o1 WY | w7 gfaar aue § o gu At
g % FH9 F6 weer gi | . fg=y
g A A T § A {9
F wETT &t ¥R § fmrT £ 2
AT | AT T AT LT A AT G
AT gg s+t HE F & e A w1 FQ
& 1 Tafed ag s g @ i & 4
& firg fe= mer ot fin rera & wqaTC
& 97 & wAET &t 7 w9 @ aw
1T 36T F7 F &t # JIraAT agar § |
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adt ¥ fag wfaw &1 wer g
st § | AT AE 5 WG 27 A B
ol frer amgd g1 ...

sft fasrw sema ¢ W W WA
F WA aTEY @A Y qg A 2
glaftwmfaw wies @ @
g

st fngfer foam @ o0 oo 9T AT
T difag | mit § g w1 @
oL

s T W AT § 90 9%
& @ & 1 f5T agi o 941 45 g ?
#fgT & o1 F qUET q9T= |

st TR AAw AE FEA AW,
T FHREAT WA HIT g g AT |

St T WRTE ¢ (W)
QHT a7 & S9 QT GHET F are §
ag fadedt o & &7 & T €

&t Trgy : fandt ORI #T AT Ay
T AT g1 avl &t &g §wear #
qAFT Tg &t

Mr. Deputy-Speaker: Order, order.
I do not understand this, Members-
getting up like this and talking.

o avTd ;9 F AL

Deputy-Speaker:
You will have your

Please sit
chance,

Mr.
down.

ot frefa faw @ foedr @ &g
9859-%3 & &9 faferaT = qemr G
FHT AT | /7 984353 F 5=, ov fafRr-
I T TeAT GIM AT | H LEI-L¥
¥ QX wiwe 7 F@r gwe oF T g
¥few ¥ wewon £ fF og@ & Y 59
Mo FY AT @I W IH F wr 3.5 °
fafaae e wear &7 g
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WET O oW FT HIAT TGN FT TAqH
g W Az ag A aww A

oft fawrf forey @ 7 & wra Y
|t g7 AT agA w=Lr Ar afe
o AT ¥ A 7 09 91 9 w4t ?
il AT T FT FEE WA WEE A
ST Aa gt AT it A F q
FI A Z S 7 W A T FHY 97 Y
33T F M RE 1 T F A
wz & f ot 7 g @ g Jud & O
AT AT § | TH GG gATL A & IW
g1 9 4 § UT A qAA § S Wyar
Fgifs Wit a1 fee w97 gare Tw
HiNTE | TF ATA GIF AU AT
O AT IT R FEIATE, dF HEM
F g i F ;T 9§ g2 =iz 9r |
Ot 3 dt F1E O a1 7 ot fr o |
Fraa a2 | & aweran § g Fovw @
FT FTLT ZATL 236 A &, SATTLr W
® o1 7 & oo A @@t & A7
G AT § | T ¥ o aE F1 FF
T % ITAH FIAT A0fET W IWF
form g0 weF 1 T § 5 Qi wsdt
gAFI A J1fgd | wF 7o ag & fF
TR SITIF T 6 8 q&d1 a3t A
ar g4 gw¥ Ao o F A W}
qR AAET fF qER A wE AE
T 9T qg AT AT | T §H AR
G FT AT K TG HLAT AR §,
T F1 FZIA FAT RN § A FEY
o GATFEETG §1 AAEE FAT &
ATAET A9LES Fd & al ger fadsr
gy F 9T I A AIHT AT S
o g & fees ofsee FQ@
girr s a@r & e ot m
FATER AR qATEER § I FT OFF
< FqH TIER FCY ...
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Yo Yo frrdt (wewR) : Qar
wfew i g7 a9 1 6T T 97 § ax
FAT &1 AT /T 19 Faver AT HAATH
st |

sit farsgfer oy : s 3 sy @Y
A F) qwT F ST § @qT
I8 & g 72 gear | & a1 =g fw sy
W TeAT wT Fd g, gArwiEcdy
FTH T § IT F1 A ATCELT FAA
¥ AITET UFT FY FA@H ¥ TG |

7 & WY 1 g e g
TR FT T wiwewe  fafrec €
OATH & A8 ed 97 F2 1A T@AT
Frfed | AT o wewr 39 %1 =T fear
WA § IA AT ®1E @I IAF O AL
A1 T e dfwag ¥
T I A1 37 9 famEw e 9
ot avg ¥ 1 frrew 8, duw W
ATH JTA § 3T F1 A1 e faar S
I FT Y wr fgmra aE war &0
I & AF TR ¥ fgRma T Ww
HIT 37 9 Fg0 W@ 97 5 I7 A
fra, fom & g faamn, feaar aeer
4T |

3G fa 2@ gw @ AW ame F
gra gfdfeafa #r ot «1 a9 &
@ a1 gk fermafag oft wrd gz o
WYZ & | A7 9 EW S A A ggAre
FF FI9041 F 28 F a1 o1 § )
g 48T § UF WIGHT ¥ &), 9 g
TETHT &1 IH3AMAT | IF G frar a1
g = fafaex 4 1 dme § @
a4 § % 7 oo UEw '@ §,
T T AT AR GA AL & | 99 TG
& A 7 Fgr w57 feafa &1 Aeaaw
fear w1 ozarer & &1 97T o« fH
qg Tedm gTH ¥ qr@ 9« oA @
MRag AR TFW@IE ™
faq amFre AT I § FeAY TTAAT =0fYY
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gay e &1 amr & fF o5 F
gafdqe @gdr ¢ fF ded IF fga &%
AT FC S & WL qg I 2 fF g
Ad Wi & arg g& F g qa 9y |
A fage widi £ fgaw =@
F faems T=R F AX gfFEe FO
F g@u & A ¢ AR TS ofvEe &
ot e ¥ AW T WAT A E | A
foax weEaTT TI § A2 ;A Y gATR
fanefr st F g A & 0 Ag T
2 f gy ordt T waa ¥ fegem
FT Toq T1 @I & | qg TG F0H
#1 faasa asz 78 #2731 FUH
F FE A wEar T OE
@t wew § F ar dr qofrfea
& ¢ arafeeet & § waa safa &
£ W) wEa # fog frg T g™
TIIT E | EHTT HAEA T TW 3T &
AT & WX 9 FATL AT 2 |

s § AT FRAT § fF qwEwR
T FT FT AN ! T Y qF
FTAT I1fgw f gl dgr weer F1 FA
F wrzw & T2 WX FAR wrEw o
AL | Mo F FEAR H qFER T
wedt aw | fow & org Tear ¥ A
I FEHTL AT X | aga ¥ e o
g faad am smRr 7o war 2, 3
FEART S w5 & AR gt ot w
§ W e F1 qFTRIT W afgwa ¥
AT FT @A & Y 9 GIET @IF FY
& F1 94T afgw 5% 39 "8
¥ wafaq &9 § dear wifgy | AT
# gt qz e FgAT AEA fF IAY
N qg e foar I g IEw
faq 3% Sfea *ma waww 2 ) ey
&1 9T fFamET 1 97 A & wEv
1 3fte § @Y gu sEuET Wy AW
fare forr ot T1fegn | a7 wEEEE
2 & aewre frami & 9 At aOR
Y IEX W I & afqw oAtaq § S
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| AT FEIHT AN GIAT, IAH qoAT
Y F AT FE, WAL FTATET AR
FATITEY &7 WILT T4 g4 &1 &4 ¥ @
FCag & | fogg & g4 I &
teriee grew feew st wifge arfe
9 ot Fr§ R A & W W #}Y
Y TR 7 g1 IHH T, HleArgay
YT gEd |t # w0 F g AT A0
¥ T &1 wTRr 92 g AT 9 SEw
sream A Ifaw Fma 7 fad, 97 &
T ¥ I¥ ¢ gu T 7 faq qrag
gy am &

AWt zq cary # & qg 9w g
qFR ot afwma &1 #% f& X
quf AT F wFAL oA § @
¥ SRl ¥ S S1fE sedr g4
g 9 A SHE FRT FEET GA
HH | X TSF ATHAT g1 AH, WL
9, 9 HI H g9 § a9 o e6e
HIGHT FG 3] FAS WA qeAT HAH
fae amar |

15 hrs.

TR Fg W HEATEAS WX
AR W &, AfFT & FEgm AR E
T AT arat &7 g 3 WK daEw
qiT FT FFAM FT 2, &7 F77 A=Al
2 foF ST g Te At TEC TG ATAT |
HCHIX F1 41T a5 Gdl o T ST

& =g o

¥ weArar § qg W FgAT Avgar
g fF ag it @A Tifgy fF oF sreer
F1 fFFl g AT o 9
qifgn | =g Afam 6 &gw g A
gaTt faiedt wr§ FTHr Wy W ¥
fopart ST O @7 AT § | gAr A
@R A F2 F q@T ! ogEra A
Foeq ¢ 7 g7 mefl 1 aw@T 53T
A A FAT FTF T AL B
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[ fayfer fi ]

ure faint wrgat w8y e 1 wwE I
¥ ¥ fodt 7 ot % gEeTgEeT @ ?

Shri U. M. Trivedi: On a point of
order. Is it fair on his part to say
that only Members of the Opposition
take tea? If he does not take tea,
that is another thing, but the Opposi-
tion are not the only people who
take tea.

Mr. Deputy-Speaker: He makes a
general appeal.

ot farefa sy - s fradt st &
S 2fEw | FA AT GO FF T AT
ST R !

st Jo Ho faadt : gw 7 ¥7 W@
9} Fq( ATAAG q5&7 7 FH41 977 (Ge.§ |

I have great personal regarg for Shri
Bibhuti Mishra, but {oday I am stun-
ned to hear these words coming from
his mouth, a very sensible and sober
man that he is, that he waats to put
all the 123 Members of the Opposition
behind bars, so that he muy be able
to get cheap grain. 1 cannot under-
stand the argument that he wants to
put all the Opposition Memhbers behind
bars under the detenticn rules, thie is
not fair.

Mr. Deputy-Speaker: I do not think
he said so.

Shri U. M. Trivedi: He said so.

Shri Sheo Narain (Bansi): He said
for us also, not for you alone.

s foqfa i A agdgrd &
S qEET 3 F TARHT FH § 7EY
TR T § AR ferrs Wi wEE
FTET AT GIYaT &, 99 A1 a5 F faar
ST |

Shri U. M. Trivedi: I do not accept
it.
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Shri P. R. Patel: It is only to save

you from diabetes that he says like
that.

Shri U. M. Trivedi: The problem
that is before the country, that is fac-
ing us now, is the rising prices of
cereals. It has been noticed for the
last one decade that suddenly prices
shoot up abnormally, and then come
down by three or four rupees, and
settle down at a level which is always
higher than the level from which
they had shot up. Form Rs. 10 a
maund, wheat prices went up to Rs.
18, then they came down to Rs. 14
and they remained stable for some
time at Rs. 14. Very recently, from
Rs. 14 a maund, the price of wheat
shot up to Rs. 28, and even Rs. 30
and Rs. 32 at several places, and now
I think Government will stabilize it
at Rs. 20. What is this big pheno-
menon that is going on? Let us exa-
mine it

A correct appreciation of the whole
situation comes from the fact that the
purchasing capacity o! our rupee is
going down inflation is there, and infla-
tion is not being checked by Govern-
ment. So, it is more of an ecvnomic
problem than the problem of food
shortage. If it were only fnod shortage,
many people would be starving, but
it is not so. People pay high prices
and get what they want. From where
do they get them? Grains and cereals
are available: the only thing is that
thev have to pay a higher price. Why
1s this spiralling of prices taking
place? That problem has to be stud-
fed in the proper perspective.

It is not sufficient for us to say that
the trader is a hoarder. 1 may say
that the peasant is a hoarder. It is
natural in India—we have always been
used to it at least in Gujarat, Malwa,
Raijasthan and Madhya Pradesh—that
peasants do not sell away all that they
produce every time. They have got
big kothis, they preserve the grain,
and sell as and when necessity arises
in their houses, and then bring them:
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tor barter or exchange. This is hap-
pening all over. We cannot control it.

Simply because a merchant pur-
chases ten maunds of rice or 20
maundes of wheat from somebody, we
cannot compel him to sell it imme-
diately. Why should he do it? Is he
a labourer or a mere carrier? You
must allow him to trade. He must
sit and sell in his shop and earn his
livelihood. You cannot just ask him
to bring the geods and sell them off,
he has to keep the business going.
Therefore, let ug be very fair to all
our traders and business people. Every
ane of us must realise where the fault
lies.

Although big schemes have been
pushed through, schemes in the name
of irrigation, so many irrigation
schemes must be re-examined. We
must see how much money has been
wasted, how much o} irrigated land
bas been sunk and submerged, and
how much more land has been made
available for irrigation, 1 can give
you exampleg one after the other if
you want I have got a list of all such
schemes, but this is not the proper
time te narrate all that. If you exa-
mine the schemes in Rajasthan and
Madhya Pradesh, you will find that
simply because there were a few con-
tractors who happened to pay large
sums of money for Congress election
purposes, they had to be reimbursed,
and for reimbursing those people,
contracts were givemn. Those contracts
were, given for small irrigation pro-
jeets, in which lands which were irri-
gated by wells etc., were all submerg-
¢d and a new scheme was brought
forth. If you want to see this scheme
with your own eyes, go to Chittorgarh,
which is a big station. You have to
walk not more than three miles, and
you will see for yourself what the
scheme has meant for the public. All
these areas have been submerged and
a big lake has been made, and it is
meant for irrigation purposes, irriga-
tian of stony land where not a single

2268 (Ai) LSD—s
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acre for purposey of tilling is avail-
able. And how much money has been
apent upon it? Rs. 56 lakhs has been
spent over it, and the contractor has
now disappeared from the scene, and
there is no water. What is this? Why
are you depriving people of their
means of livelihood, of their means of
production? This is not going on at
only one place, but at several places,
and that is one of the reasons why
your production is not increasing. You
in the Centre, I concede perhaps are
very honest people.

Dr. M. S Aney (Nagpur): I want
him to explain why there is no water.

Shri U, M, Trivedi: Because it was
built at a higher level from where all
the water went gway to a lower level.

Dr, M. S. Aney: That is the fault
of the engineer.

Shri U, M. Trivedi: It was not
necessary to build it. The lands were
already irrigated; from wells the
lands could have been irrigated, it
was not necessary to build it,

Many a time it has been brought to
the notice of the Agricultural Minis-
iry in respect of what is called decen-
tralisation as we call it that is taking
place in the Community Projects, that
these block development officers go
about just wearing coat and pant, they
do not mix with the masses and do not
teach them anything worth teaching
so far ag agriculture is concerned. All
of us must have noticed that large
areas of land lying on either side of
the railway lines, at least in my part
of the country, used to grow a good
deal of grass. What has happened to
that grass? It hag gone to such an
extent that on the line from Amjer
to Khandwa, all the land along the
railway line is occupied by Adhan
Shishi, which is a weed which destroys
the growth of grass. That grass land
has to be preserved in the area where
it used to grow. but nobody wants to
apply his mind to it. Letters may be
written to the Minister, and the Min-
ister may reply. State Ministers gene-
rally reply saying that they have sent
a sample of this particular plant for
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examination to the agricultural re-
search institute to find out the name,
genus and the specieg of the particu-
lar plant, and then the whole thing
gets bogged down, and that is the
net result of the whole affair. There-
fore, I say: let us all sit together and
apply our mind to this problem. We
ecan increase production provided we
grow every little grain that can be
grown in the country, and cultivate
every little piece of land that is avail-
able in the country, and no wastage
takes place in our country, If we do
that. 1 think we will gucceed in rolving
the food problem. If the inflation
goes on, naturally the result would be
that prices would increase and people
will cry for dearness allowance and
you will have to increase dearness
allowance. Then prices will go on
spiralling and there will be no end tov
ft. Stabilisation of the prices of food-
grains is one of the essential features.
It is the only safe base on which the
future can be built up,

st et ATq qi¥ (grem) czE R
w3g i & & ggar e @)
T Tt oft A WA TEARw § o wFAW
gar F g @ f, e Ay 2w
e feafe i & 1 Afsw Fa= o
T g W/ ¥ froag i oo
gurar A€ & g & 0 gF TEer
gHA™ A O W @ ST
gro fF zgmr wr gw &+ ¥ o
wfifaar &1 o §, 991 g R | T Fav
o g f g s womee aga aw
T & | 8T fFE @ 3IMEA dem
N wrfew Fxar &, Al o wfre
T @Y & v ag a3 Afs= w4 ag wifaq
wrar ¥ A4 @@ @, €®WAi gh F@w
g 1 & v § fF $& o wrE Fy
& | JEAT T g T o 1 Afe
¥ o) ST wead gidr 8, ot Srwfas
faafewt st § 2w & 39T, ®@w T
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¥ foo o fft wAie g & T
#1 gAETET & ATfF T WA ¥ QO
T 6. .,

¥ qTAAIT qE 0 &g W1 § |

st & 1WA qf¥ : fow @ &
MY 1§ TEHT TEOEE g, IT6! 1T W
9 #) QACH FHT AMEC | W T
WIS &9 O<8 & &1 ARF171 §1 T
g1 agl @ I AT FiomEa &7
TEAIAT, GETH BW d<@ & 99wy
forg ¥ Icurew a3 &%, @ feafq diF
W), §gAF SO a1 @ Afdw 3 oof
¥ feafa 1 qaraen A8 93 g% 92
wy f& qwwm M W) aw R
qifE FRAT F1 T6T FTT §, ITH AW
femr mar  ¥fEw SEY WY F gw9T
agren A e, w6 FTOR IME A7
frgen | T® WA I IF @wr &
€W T3 ¥ a5 gu & s fa o smwer
%, frft it e qx s & faane
T FQ@ (geema) § goAq € fw
#i frq & IS WL F qTET a1 I
YT FT FEIEH & QA | W I
9T ZaT W & | O W @ & FE
wrEd g i wrea ot s faen o
WY 1 won fEer @ geT | WeR
fem @ afed fe sio gEd &
TE A G FE | T W9 T A
WIET a1 w1 ot g AT HI WIS
Wt =rfed fr s gadt I wI T

Shri Kapur Singh (Ludhiana): He
has cast aspersions on the integrity
of the hon. Members.

Mr. Deputy-Speaker: He has cast

no aspersions.

St wTEi ATy of¥ 97 9% a7
2@ Fe it T AR
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9 & g 78 ¥ wa0 9 wEren
g1 & 7 arer wmai wedre £ 3w At
IAF I F T qzr ) K wk w0
@iz § fF a7 a5 v awar a7 @
TE ¥ g0 T T 7 AT qF TG
¢ 2wd fr awen g g2 a7 med
% T qF I AATY gW O T X
§F %0 € | WY T9T § I FE
fF 9o aa § & Y sad W oqE
W AF ¥ @ gL &, T F09 W
wfawa & | 98 W1 WiFeT &, TE UE
q21 7 &, g dEm w0 &
7g A&t Fgan 5 o wiver & I o @
g 2 €8T TN § A A/ g0 AfwA
# ooy FIHT FWMER R FT g,
g, FEEl H Wi G g FHAT A IT A
I IT FF Fowr g 06 aid a=qry
sfame F FIC TT TIAT FT  qLETEr
gfd) gz ER IwT WG AT g F g
WIE | SH I i 9 wiww § 1w
| faam 3@ 3y wfamm & wiwe
¥ T GHEAT T AHLE @ A
wifrer w0 &1 ¥ @ ¢ fr g
fedt & arg gg%F @R wwrT 7t frafy
IAF AT HWIC SHET aT 9d ST
fF q@ @@ wan o< faafy 3t g3
@ ¥ qFTaeT 7@ #T 0 @ OF
wafee & ggar wrgar g & awa a1
%9 3% a3 ¥ fFar o 1 T A
€ STF 3T FT WISl Hi< ¥ wifww
BT =ifzy = @ wvn =g fE
fre o) ¥ feafa w1 garas gasan
2

fredt ax &4 qaran a1 f &Y
& 3T { guR F@ & AEwad § |
& 2w g fr faow 9@ 70 o
IIIT FAT O T B, W T@ A HAS
sfus dar F7ar o1 @ , for ¥ s9ar
o dar g e g\ TT I A A
oF | % R FT AvOGF § ¥ifH
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TAEH H W G FTH T §, IR
T F8T #r o @, qga adw A
gy § agits & 97 wwgddl & ww
T g | e fex oft 3w & grem
FT g @I gu & wwaar § 5 ow
TR #T TF gW AU+ 987 qU a1 @ra
feafa it waer €6 STl | Tw
T & sEar § 5 toar &1 9w
431 9T | @I N A Fow E, g
TE® F WA § AT g oft gw I
1 a@ ¥ & 39 A% wrf oA Imw
72 fogg faamt 1 goe dar g
w9 #1 fa smar F3 0

A AT oft & g g fw
wEft Te AT FHA @hAl o WY
ST F9ET T HFTFET 691 97 @ E |
# wawar g f o z@ faam & qafa @
@r & 98 ® a6l @ &7 9'a €
faqras § 29 THT F7 d=T 44,39
oft i fraras ¥ 23 7 #99 %o,000
G & af aamA § fF gAY
dem ¥ A @1 AW F A T AT
srefoara &, & g & aFdr 2 1 gy o
# gy amg g 7 omit gw fra ==
¥ 2 ol g @rwd r e W
T g 1 gA gefeae Iemew J@rr
2, T F7 JeqEA AT & 0 A FIH
qAGL Fi FTAT§ AT AT IR e
IEATET TEEAT SO | HTTH; I GEAT
& faafesr § & oF a7 F57 TEATE
IO FET & fF e AT gl 97 7
T for@ 7 et X W17 78 o frm &
weaT g fa faar 9% mw w=1F 2
WX @ WA &7 gHA AT 48 T4
fe TS0 @Y AX A0 oA @eH F T,
= o & are s A w1 ot wagT
far a8 @ S de faw aF d2r @,
ST FET T2 | FHAT Haad T8 gur
fs SO% W=T qg WA d@ Y S
fe ufas 2w 2§ qg I GHARC T
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% # f a7 1 @ awew w1 A
F1E FRTIT HTAF { FARTeAT g0 | O
F1E WAt g anfay fowmd gar a1 g%
fF gwAaT § W TEed d @ g ar
T & & g # e A ey
A T @ AT FAET e
q@r @@ At ot e wmr ¥ gedfeem
g g o Fm | oms afge fomm
AT A1 9 UF TF FAST TH T8 F
FAE A FH q FH oG qEr fawEd
oM A( IAR AT TIATT FE q® AL
T I F( JIETES FL FF AT T
7 a4 fF aeafas feafa #m €0

a2 ® a1 gqroEr qfwer gy, SuE
are # ar & it §3 @ FFA 02T |
FfE g7 F97 & A7 T FEAT AT
g f5 foa Zraas @ 8, I
TEAT STY WHAT e FT A IS AT
orEAET & 1 W g A< &1 feafa
3eqw g 7 & fomd g 9= @ o
&1 e A sfeas Fa7 1 T
qe1 W1F 9T Y g A wrT gg wmwEw
T FT 76 § 6 T disET Ry
F AL | g WEeIT & | §9E faer
gaed Gy gt | W wwge €, fAAE
qre G @0c & fav 4 &, faa #@
#1€ affr aE & SR A9 FEE Y
et 7T 9T WL gATH T q1OAT T @R
adY |FT | I 9§ G 7 A g
fF 3 g7 9% | 7 T W FAA
¥ gFA I AT £ FTH! AL | AT Y
Fifr ag w7 gl fF S FaEw
qT #75 F™ 7% foaw Ama aEmwFT)
T F/ ALE FT AT qTEAT AT T
& a1 gogddl #1 Fog< faw st A

g oA @I FT &7 FHA |

4t & Feqfadt feaamiz, ofrsere
#Y 3T #1 agd free @1 e
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ST A AET F wgr | faen e §
At % ufggeas § Mg foamew
sarg a9 w4t A %3, gafa A &
FET &, TIETC ALY ¢ qHAT & 1 T
TE & wfer fegamse § 9 /m
W W &, T ff @ amt &1 fa=
FT &, 3T 78 19 § Rl 27 aeg
FU & | A AT faamt & we |
T O @ g 1 sAfau gigwne faw
TR I EH AR &, T & M T= RN
= At & anieren warfoe £ ST
it e s g g | afea &
T WAt S & Fgm fr feT § ag Free
T | oA A g fe sta wfe |,
Tt FTa qarg oo 1 afew -
fegelt arda qerd s afed w2
dar W Afed {6 #gr o) aedT
g Fgr o7 fefraedtw & fomr /1 2@
¥ qEmaTT 9% aFdT & 1 §W & W rEr
FL o7 ara oY &feq oy & A Q9 X
oo fear fF mit @ &t woa dare
T g ¥ 1 AT AR a7 WIS S
GEfrew 2 fd amme ¥ fea
Tg wrar 72 99 F A qran fr R e
% wrd w7 3 g 1 AfEw 3w
garr 3z ¢ & o A qard agr
fgd | WX ATHE W AT T A
T F AW WA 9T &1 FE g
A ¥ e w Fe F wEt #
" & 7€ q AT 7 AE AEY qge
T T F T A F AEEA g AEAT
HR qTEE gl AT | I @ & A
oot T8 faw w0 | ww fAY ww 9@
fremrert ST SRR § ag it ¥ F arfs
w1y feafa &1 3% & qFTaen FT @6 |
Dr. L. M. Singhvi: Mr. Deputy-
Speaker, Sir, after what has been said
by my predecessors on various
aspects of the food problem confront-

ing this country, I need not dilate
upon the magnitude of the problem
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that confronts us. It i85 no longer
possible for anyone including the
administration to deny that agricul-
ture in our country is facing a conti-
nuous, chronic, unyielding crisis and
that we were right when we com-
miserated and sympathised with the
present Food Minister when he ex-
changed his portfolio of railways for
the portfolio of food and agriculture.
We knew from our experience that
this country had to offer political
condolence to many of his prede-
cessors because of the built-in failures
of agricultural policy in this country,
and knowing as we do that he was a
man of goodwill and a man of deter-
mination, we felt sorry for it, but, at
the same time, we felt hopeful
because agriculture was entrusted to
him with a view, we heped, 1o resusci-
tate it from the morass into which it
hag fallen. I am sorry to say that we
have yet to meet with sufficient con-
vincing evidence of the determina-
tion and of the capacity of the Gov-
ernment to deal with the large mag-
nitude of agricultural problemg which
beset this country.

In particular, I would like to say
that very little has been done and
this, of course, is not merely appli-
cable to the short period of office of
the present Food and  Agriculture
Minister, and the real revolution in
the field of agriculture has not yet
reached our villages. Very little has
been done in all these years to bring
this revolution home to the Indian
peasant. It may be said that it is a
stock generalisation, but, nevertheless,
compelling veracity cannot be denied
in the context of agricultural deteri-
oration in our country.

At the moment, our country has
a very large population, (a sagment of
the population which is engaged in
agricultural pursuits) which is prob-
ably much higher than is permissible
for a developing economy. There is
no denying the fact that there is ex-
cessive capacity and a surplus of
manpower at the same time in the
flely of India Agriculture; the exces
sive capacity is there because the in-
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put in Indian agriculture is not beiny
realised in the form of adequate and
proportionate output, compared to
varioug other countries. There is also
no aenying the fact that there is great-
er manpower engaged in agriculture.
With all this, we find nevertheless
that Indien agriculture has not im-
proved or has not made any headway.
The imports of foodgrains have in-
creased in all these years past, and ww
are nowhere nearer self-sufficiency
than we were when the bold proclad
mation of 1950 was being made.

I would like to say that agriculture
would continue to be bedevilled by
such disappointing results and such a
despairing situation as long as agri-
culture is held back by the unholy
trinity of uncertainty in tenancy, of
uncertainty in terms of the agricul-
tural policy of the Government and of
uncertainty in terms of the agricul-
tural price policy of the Government.
I feel that we are now entitledq at
this critical juncture in the history of
our Republic to expect from the Ag-
riculture Minister a comprehensive
and bold statement in respect of the
agricultural policy of this country.
Therefore, I would confine myself not
to past failures but to the prospects
of progress which we expect the Food
Minister to give us in this debate, and
again when we come tn discuss the
Demands for Grants of his Ministry.

This discussion has been permitted
especially by you, 1 assume, in view
of the intensely alarming situation
prevailing in the country. The east-
ern zone of our country is suffering
from a dire rice scarcity and from
a rising spiral of prices. We were
told that the Government of the day
proposes to deal with this problem by
nationalising rice mills. This is
something which we have been hear-
ing for 3 long time. I am not yet con-
vinced of the rationale of nationali-
sation of the rice mills, but, if the
Government thinks that this is the
only answer, it is tantamount to ad-,
mission of failure and the admission of
the fact that all itg past assumptions
were far short of the situation.
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Shri Himatsingka (Godda): The
remedy would be worse than the
disease.

Dr, L, M. Singhvi: I agree with
the hon. Member. 1 am saying this to
prove and to demonstrate that the
Government has never known its
mind and has been fumbling and
groping without a proper policy in
the matter of food and agriculture.

‘We heard a great deal gbout the
buffer stock created with the assist-
ance of PL 480, but the buffer seems
to have disappeared all of 3 sudden
in the worst crisis that faced us re-
cently. It is true, ag my hon. friend
Shri Bibhuti Mishra said, that natur-
al factors and calamities have been
adverse to us in the field of agricul-
tural progress. But it ig a poor com-
pliment to our planning that these fac-
tors remain unmitigated, that the
away exercised by them on Indian ag-
riculture is evep today complete, that
scientific progress and planning Ihas
made no impact on our agriculture.
Whepn I say this, I do not mean to say
that some progress here and there
has not been made. But I think that
the progress is far short of the pro-
mises which we expect the Govern-
ment to redeem if it is a Government
worth the name and worth its salt.

We feel that in spite of all this tall
claim and eloquent promises made,
very little hag been done for the im-
provement of Indian agriculture as
such, though a few relief measures
may have been taken for the relief of
agriculturists here and there, particu-
larly in the electoral season. 1 feel
that in the field of desert develop-
ment, the Government is guilty of
completely neglecting the needs of the
backward areas of the desert regions.
There are vast lands in this country
where the density of population does
not bedevil us and where agriculture

® can make a real and substantial head-
way. That is a happy situation in a
country where there has been relative
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land scarcity, We could have contriv-
ed certain factorg to bring all this land
under cultivation; we could have done
something in the desert regions to
really give a flllip to agriculture gs
a whole. We could have developed
grasslands in the desert regions.

I am sorry to say that after all
these years not even sufficient pilot
projects are in evidencce which may
be able to give us the necessary data
about soil conditions, about animal
husbandry, about the sociological
habits of nomadic tribes, etc. There
is nothing at all available today with
the Government of India by way of
dependable data. I feel that the Gov-
ernment should have had emburked on
a project of compilation and collation
of comprehensive data much ear-
lier and 1 am sorry to say that it has
not been done even today. I hope
that in the desert regions, particular-
ly, the Government would stand by
its pledge to give these areas 250
tube-wells in Rajasthan, and to see
that the situation of water scarcity,
of fodder scarcity, of food scarcity
into which they have fallen is not sol-
ved merely by wrong and misleading
propaganda,

Large areas of West Rajasthan are
today famine-stricken and in these
areas, instead of giving an adequate
measure of relief, the Government is
collections
whatever
of the tragedy into which these peo-
ple have fallen. 1 hope the Minister,
when he replies to the debate, will
be able to give us a satisfactory an-
wer, particularly in regard to the
plans for desert deveclopmient and also
with regard to famine-reiief measures,
in which the Government have been
called upon to help i!:e State of Rajas-
than, the State of Punjab and the
State of Gujarat.

proceeding to levy tax
without any consideration
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15.31 hours.
[MR. SPEAKER in the Chair]
Shri Harish Chandra  Mathor

(Jalore): Mr. Speaker, Sir, I think
the entire House is agreed that pro-

blem number one before the entire

country is the food situation and more
particularly, the rising prices. It is
not only every citizen who is deeply
concerned about the food situation and
the abnormal rise in prices, but they
have a heavy impact also on our Plan
and on the Government. I think the
Government should recognise that
their enemy number one is  ris-
ing prices, which are the source of
discontent in the country, which
have a very adverse effect on the im-
plementation of the Plan and which
imbalance the Government's caicula-
tions and budgets. We have got to be
seized of the problem in that context.
We are all concerned and if you will
remember, the hon. Finance Minis-
ter, while reading out his budget
speech, departed from the written
text and instead of saying that he
feels deeply concerned about rising
prices, he said that he was almost
scared by the raising prices. So, I
hope Government will take note of the
seriousness of thig problem.

All the time we hawve been talking
of freezing the price-line. But I do not
know at what level we want to arrest
the price-line, which has evaded all
efforts all the time. Durirg the last
budget session, the Finance Minister
gave us some hope. Bur all those hopes
were falsified within two or three
months of his eloquent speech indicat-
ing that the governmental efforts had
borne some fruits. I thirk there is ro
greater mockery of the governmental
efforts than the one which has been
given by the rising prices.

Let us be clear where we want to
peg down the prices. All the time,
when we are saying, let us arrest the
rise in prices, it conveys no meaning
to any body in the country. We were
talking about arresting the price when
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wheat was selling at Rs. 15 a maund,
Rs. 22 a maund, Rs. 25 a maund and
today when it is selling at Rs, 32 a
maund, I think it is absolutely mean-
ingless. Let us understand it. I wish
the Minister places a target before him
and tries to bring down the price by
at least 50 per cent of what it is today.
This would be ap absolutely realistic
approach to the problem if he placed
that target before him.

Shri P, R. Patel: What should be
the price of wheat according to you?

Shri Harish Chandra Mathur: The
minimum price fixed by the Govern-
ment was Rs. 14 3 maund. It was rais-
ed by Re. 1. Now it is Rs. 30 or Rs. 28
a maund. If the farmer is to get a
minimum of Rs. 14 a maund and even
i* we allow Rs, 4 or Rs. 5 between the
wholesaler and the retailer, it should
not go beyond Rs. 18 a maund, which
will mean that we must bring down
tbe price by more than 50 per cent.
This price is not going to the farmer.
At least 75 per cent of the cultivators
do not cultivate more than what they
themselves consume; there is no gues-
tion of selling for them. It is the re-
maining 23 per cent who sell, who
bave large holdings, and between them
and the trade all thig speculation fis
going on.

Shri Kashi Ram Gupta: It is a
wrong statement that only 25 per cent
sell the produce,

Shri Harish Chandra Mathur; It is
not 25 per cent of the entire produce;
I mean the number of producers. The
entire produce which goes into the
market may be much more. But the
number of small producers, men with
small holdings, is much larger. This
i* where we should take cognizance
of the problem.

I quite agree that it is not only the
Food Minister who is responsible for
this matter. It is a very complex pro-
blem and the entire Government is
responsible. The Finance Minister is
walking into the House just at the
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correct time when I wish to make a
reference to him. I also referred to
him earlier. Definitely there are three
or four factors which are responsible
for high prices. Firstly, fiscal policy.
The Finance Minister wanteq to take
some note of it in his budget speech
and he showed a keen awaremess of
the entire situation. But still there is
a considerable gmount of inflation and
there is absolutely no reason why we
should not go some steps further for-
ward to bring down this inflation. Tf
the hon. Finance Minister, with his
determination, goes out and makes the
administrative set-up fully seized of
the evasion of tax that is taking place
at all levels, I am sure the gap which
he hag indicated in the budget will be
more than fulfilled and he would have
a surplus. We must see that there is
no more inflation and no artificial mo-
ney is pumped into the economy of

the country.

Another which the hon. Finance Mi-
nister has to take note of is to stop
speculation and hoarding. Therefore,
be has to reduce the capacity of the
hoarder to the minimum. It was the
middle-man's loot or the traders' loot
which wag responsible for taking the
price from Rs. 18 to Rs. 30. This tra-
ders' loot will definitely be there unles
there is a strong regulation. This
traders’ Joot resulted in the loot from
the other side and shops were looted.
The U.P. Minister gaid it was a natural
consequence of the misbehaviour on
the part of trade and commerce. In
his Address to the Nation our President
said that until and unless we take
a complete note of the situation, a
weak, inefficient and corrupt Govern-
ment will no more be tolerated by the
people. Otherwise, he stated, there
would be certain other outlets, name-
ly, the people will take the law into
their own hands, lo‘o"ting shops and
bringing down prices. There cannot
be a greater condemnation of the Gov-
ernment than this and I do hope that
the Government will give no oppor-
tunity in future to such other outlets.
It should be the Government's firm
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snd etrong regulation which will re-
rulate the prices, rather than permit-
ting the people to regulate the prices
themselves.

Now, Sir, I think State Trading is
no answer to this. If we can manage
State trading, it would be much bet-
ter. But 1 have absolutely no faith
that we will be able to give a good
account of ourselves if we resort to
State trading. It will be only strong
regulations and regulatory measures
which will have to be taken into con-
gideration,

We must declare the price and say
that this is the minimum price for a
particular commodity at which the
Government will be able to take, We
must also simultaneously see that when
crops are ovar, when the foodgrains
come ip the market, at ng time, under
no circumsiances, the prices are per-
mitted to go beyond a particular limit
—say, Rs. 18 or Rs. 19 a maund. The
Government would be fully justified in
seizing all hoards, taking possession of
all stocks, at that particular price and
no businessman, no trader. no stock-
ist will be able to sav that he had pur-
chased those foodgrains—he never
knew about the Government order—
at Rs, 23 or Rs. 24. Today if you go
and geize the stock and say that you
will pay only Rs, 20 a maund you will
not be justified because the trader or
stockist will say that the selling price
is Rs. 30 a maund because only a week
hack he purchased it at Rs. 25. If you
just declare that nobody should sell
at more than Rs. 18 a maund and give
the fullest powers to your district level
officers, to your collectors—their autho-
rity has been considerably weakened
—and make them responsible to see
that foodgrains for which the prices
have been fixed by you are not sold
at a higher price, T am sure they will
be able to manage things. Instead of
the Minister here taking cognizance of
the whole thing, if you tell the collec-
torsg that they have the DIR rules, thej
have the regulatory powers and so on,
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1 am sure they will be able to control
the price line.

1 have only two more suggestions
to make. There are two large cities
which entirely upset the balance of
the country. These are Bombay and
Calcutta. Please feed them from
your stores of stocks and imports. I
would further suggest, if you are
aiming at State trading, please stop
the movement of foodgrains from one
State to another. All that is surplus
in a particular State should be taken
over by the State Government and
should be available with that State
Government so that wherever there is
scarcity you will be able to feed the
people there with that, and there is
no unnecessary movement of food-
grains from here to there and those
people who have better purchasing
power are not permitted to raise the
price of various commodities as it is
being done at the present moment.

My last point is, it is not only these
regulatory measures which the Gov-
ernment has to take. The most im-
portant thing which is required for
more production, which is the fun-
damental thing, and where the Gov-
ernment comes in, is the supply 'of
varfous items like credit, fertiliser,
implements and other things. I
would suggest that the hon. Minister
for Food and Agriculture visits each
and every State, sits down with the
officers who are concerned with all
the facts of agriculture like co-
operation, community development
and every State, sits down with the
Chief Minister that the distribution
of portfolios and distribution  of
work both at the ministerial level
and all other levels is so balanced
and rational that all efforts of persons
concerned with agriculture  are
grouped together, ask them what are
their requirements to fulfil a particu-
lar target meet their demands fully
and make them responsible for fulfil-
ling that target. Supposing he goes
to Rajasthan and says that instead of
5 million tons they shoulg produce
64 million tons and ask them their
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requirements for fulfilling that target.
He should then supply their demands,
meet their demands fully and make
them responsible for giving the addi-
tional half a million tons. Those four
or five officers concerned with agri-
culture should be made responsible
and if they fai] in that you should
sack them. It is most unfortunate
that in this country so far not one
minister, not one officer has been
sacked or has been taken to task for
such a failure on his part.

I will illustrate my point. Gur is
selling in Rajasthan at a very high
rate. Why? Gur is there lying with
the co-operatives. But only because
the collector or some other officer has
not been able to settle at what price
gur should be sold gur is selling in
the market at fantastically high
price. Therefore, it is here where the
administration comes in, and these
administrative failures are in no
small measure responsible for the
high prices.

Mr. Speaker: Dr. Lohia.

Shri P. R. Patel: Sir, I have moved
one substitute motion. Will I get a
chance?

Shri 5. M. Banerjee: I have also
moved one substitute motion.

Mr. Speaker: Dr. Lohia.

WMo TW  wAge  wfgm
(wéamrg) : fogdt @gg & W
aEe 7 won at fR 9@ ww At
FT TEHET g AT a9 ag JadT qaa
f& oA & I(HT W IAIL ATE F AL H
F G gan & ey W wwEE F
g FEAT gear ¢ fF 9w aw &
¢ TR o w1 AfF 7@ owmd

#yag g & o wrg AT
FTor &1 FEEl & 19§ [ OF R
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[e7o Tm wvET sife]

9T OF WA § 47 €13 1% §FF ¥ Sqw@r
JATT FT T E | IH UL q@H &
wRTaiE g ! sfaisr freE
ar dfaat &t free @ &1 aga
4 IAR FH @A § WA W G
dae #X fR WA ¥ ot & e ¥
Fr Arfa =t ardt & 1 fow sw Afa w=r
gifess FT1 #1 &7 &1 FOFT @A 3
IH O TEH ET |

A 9§ 9ZA T 9T T a1
I FEAT 2 fF o9 & qw aiw
¥ a0 = T A AW F g T
g1 smar arfge 1 s & argA §1 aa
g WIE A FIE § A AT 0 A HT
TUT I AT AN FEWIE 1 W FH |
FHIW § WA AT AT g1 AT SHITF
SATET AT IF AN FT o WA L FAT
H1fEn | & AT /T o WA T AR F RS
¥ SO A3E Bl | THY AR FH
7 g1 1 famg s ag FFT 8 0

# F g@e dEd F a4 &
qgT A § o ) 79 # A 0w A
2 & & <y 7Y g, T av ar gFfa
g ar = g gn fegenfaat &
wTET g1 T 2 fR gw ZRw g g
Ftfat A s fear 774 2 1 &
a7eaT £ fF o a8 a1 7T 21AT "
It 719 ¢ 72 Tgw foqe € 1w
F @ ¥ 0B AT & g fE ww
q9T =AY, gAY 9T FIrefT AT g
e yafaan, a8 @ TEE g
Tg Tew o & w17 I TJEW I 9
Tar wifgd Tl F oA F Qe #
F1E daar foaqr s | oF a7 e
FT 92 a3 g1 W FE aTH ITAET
FY q¢ @3 g1 | T X ATG 714 FAZ
FRgfFfrRAMATIMT T F ak &
‘gt g A AT due T Ay e
W ATt ¥ IR dEer 7L w[ifE A
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TF g F I g0 W g A
f Fream AT gt ae #7 2T @
far = & agifs 999 org am= E,
ot & sfa frame 3fe o wfamar
gt & s g faa g &, wwfe
qg TAFT AL AT § | gHfAw § =g
& Il § a7 IR0 A9 ¥ oam
WY AT @9 & % 9 & squar faw
gred ¥ JgF g wifge 1 oar & aEdr
et F fom 7 wr 2 0 ww v,
wog @ feue aiw ¥ fau & 77
T FE W E | FVE FT oA & A
SUIRT E1 FA § | ATHI § AT § 99 qg
Aifg wor 59 & A9 91 T % I9-
W A fewe a7 ST et g@r
ot § 1| 39 Afa F wwE § 9. feea
oTEHT & &1 AL | WA F FW g7 ST
G271 #7R 2, 9 T MY FT AT X 21
# ) afea fear @ w80 78 9 fa
g1 A¢T qET "I 99T 7N IR T
g f¥ ag 9grame @z | gEfAn ae
Feur g fa feam &1 W wa=
¥ ST ALY AT FW T FW A, &9 41
AT AT ST B R

¥ ggars f& aws gfem #
Wl oo AT FT AHT TIAT g
" anﬁ'EﬁNT # 30co AT Yoo
FAT A1 WA aE § ae fegend &
qafewd § {ooe FTT F & AlET
qear 2 | W fgREm § e §70E
wrefagl F1 a0 oA faar s a ag
FI14 coo IT Loo FTUT T &I AW
wed o3 | ¥ 3z A ¥ oag
T2 ¥% @ g f& mit § e AR
GE F IO TR H T 41 | qE
4 o S« &1 gew TC &2 @ )
Tg T ww F1oar 3w femrg 33
T AT | OF WIEHY F1 AW a7 0
§9 fedf q@ @ Q| A T_L



3377 Motion re:

g T AT | W A IAF I FY A
gt a1 W T T AT AT FT
a1 @ oar | s & feafa wwoqw
A # Wy w1 AR T AT AT 0T
2 fE wnd aa ST WA A 77
TAFT # WA g A | FHY
AT @A AT g AT A FY EA
¢, wfeT 59 T a3 dwT 97 AE
#Y frafa &1

q2TaTT FE F1 AT AT FHT
g AT &, A1 IWE AT H AT BW
wae 3.3 fr srfaT devar £3 a9
w3 T gET ¥, 9T FHr & =i
IFAT . AT FCOTT A T @ TT AT
2 ¥ g <t aY TqEIA @@ &, EW 9w
A ag ¥ I 1 7 fegmm A A A
TE T & 1 fgrgE € A A3
UTE GAT F AL qRT A ¥ A fa
g, HTHIT A ¥ XY | AR ATH-TH
Tg fa gardy g Afs &, 59 9% gd
AT &

aram g frowrw fegeme #
Fa@ @€t ot a8 § 7 savaedt fasger
SEECEEOR LR SRR
# g & far #rd arwA AW
T FTAT g—AT = AR ) qEH
# | qET FT FAAEIE 9 A(F qAT A
faegar df w €& 1 g AR
F1 AYsr faw war & v 9 fa=r 70
Aify awg gu swvw At a5 T AT
T WA | IHHT TIEE F TEA F
- ST Fifgy | aaeron fr faes gwa &
w3757 W fergeama A7 ¥ WY S —
& 7% a7 5 3,000 FAM0T & frma
¥, 9400, quoo, 000, T T AHI—
foaa awg ¥ qu fgrgeam &1 9T WY
T 1T frg &7 9T 9T A 7 W
foest am war «f T, a1 wrer & ;e
& o a1 dftw me & fag a9 2 fear
wa, @t gE 9 78 faerard
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& oY fF @ 3n %, qF Afg N
T F3, TF F8 T IHT F AR 7=
T fergeam #7 &= w2 1 | o) o
I qHT IT qE A &1, a1 (BT I9F Ag
T qATC gararT g—H& fag qie
¥ fog o wr g—, 71 9% 7T o
Sucudl|

UF WA §€q © AT AG |
ﬂommml%fﬁ

FE qt T AN T aa g fw
f&T AiTwmEr § 9 ar 7 o farierd
gt ot @ fr 98 ame & sraraedt #t
qOAT T | FT OF 7 {0 Af7 ¥
FTR TET &0 9T, & 6T gET @ W}
gaQt Aifg &7 a7F SFaT w0 q=|{Ar
ey |

zafae @a & a7 am a 78 g
g} fa fgrgma a7 @t 7 darare
& @+ & fau 77 § oz fiow =
T g g | oA fier | ARy
W | ET 9 & wafaa foge
T & 1 98 qIAT F@r AE e
T AT qIEY AE o W E 0 fame
# T g 7 2 fr A T T
g, | I AR aF¥ WIX °9T F
gre 71X fFT weTer 6t qEra agw |
TE T S a7 @t ETC AT qwdr
£l A ¥ qadT 08 39 17 A
ugT ¥ TE g, AT 3 4NE uFw
8

I T & A gUAT Gt , ITAT
fearg am @Y 3 & g o & v
e UF G GyAAT F AN, FIE OF A
¥ A—AY A ux T @E wod oF
wror # gy av fE o#w ¥ oaw &
FOT UFT THF fegmm & Fawe
W@ FE & | FFR F A dwfaw
WTRUT FLA A §, A FAAAE FATT
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[¥ie Tw wART Arfgw]

¢, 391 78 *7 AW foar o fr 17
at @ AT FUF FT THT gL A
WA T w I g gHaAT fRET awE
® 3@ ¥ gzHr faAa Wy 1 aifE
& T G2 T 92, AT T1F 7 =
&1 fagar o oAt fawr 9 a%, IuF
T A AT |

wreaw wgeq: 37 faafaa & wraan
are femrs fa agr o el faer am
FT wava 7S faut @A g 1 W aga
Fm &7 & W w1 & fr o mar w7
garay fF g Ardr a1dt 47 94T

wETN qFNIW . FAT H TETaR
Fgrar ?

Mo TW WA ®ifgar @ gw qIim
¥ w7 I 9@ R E | AWSAT H e OF
wrag graT &, 9t F1 &9 IouT T faww
“zarw” A1 qAAE qE T4 & fFoard
Aoy @ ¥ =g AET zavaa, afew
o9 wAfEF I ¥ @TET | I I
srarg faeraTT |

q8¥e, q8¥s I7 98¥E ¥ WH-
qrer, st gfar & fa=nd 71 77 ¥ Ty
fagTT 4T, THY T FLFTL A T A 4 )
7% fagm J aamn a1 f5 &t faard
¥ Tu, =g A% @ s fegem
N TOF F T T AT Twar W)
Y, gFTHT ST THA F1 Srer faard
¥ & art feem ) afew s 9T w0
s 7Y frar @ & AR EE AW
g9 FAWT TW WA & zATT ¥ A
w o @ & | wfET WA FE AN
fifr ar 2y & arfaw

TR a0 Y /o wEA o, dfE
# & woTr gRg q9 FI SO § |
wee # at g s wA W A6 AT
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n mem

AT & | AR I 97 SQUAT A7 F K19,
Feife e @t & fr & &% areer
TETE

WUH WEAQ . OF T a1 IAT
w1 wF FaTqr w9 R g faae
o 7 ARz fyAe arrdr awa
AT | WA "R = frAw X Ao, A
I fraar qwm faamm ?

o T wAIET wifgar : 249 fyaz
AR FTAIZAATE 1 F AT AT
% 3T A fF g7 "7 7 fgqz gag
AT TSI NI |

weOR WEERE - AT TE T F HIT
G LR R

Shri P. R. Patel: We are discussing
the food situation perhaps once in
every session. And what do we gain
by it? My view is that it creates
psychological scarcity in the country.
Every such discussion creates a psy-
chological scarcity in the country and
whatever scarcity is there is increased.
Instead 'of having a discussion on the
shortage of food I am of the opinion
that the discussion should be on
what comes in the way of increased
production of food, and that would
be the proper way of solving the
food problem. Reference has been
made to the fact that the prices have
gone high. Undoubtedly, the present
prices are high. But it is not so high
as to put us into trouble. I would
refer in this connection to page 28 of
The Ecomomic Survey, 1963-64. There,
we find that taking base 100 for 1952-
53, the index of wheat price on
April, 1961 was 900, on January 26,
1963. it was B8-6, on March 30, 1963,
it was 860, on October 26, 1963, it
was 94'6, and on January 25, 1964,
it went up to 113. So, the increase
is there. But I would ask one ques-
tion. When the price of wheat came
down to 90, was there anybody to
shed a drop of tear for the agricul-
turist ? That question was not there
at all.
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1 would ask whether during the last
{en years or so there has been no in-
crease in the price of crude oil used
by the cultivatars for irrigation. The
price has almost doubled. What is
there in the Finance Minister's
speech to give relief to him? Has he
given any relief to the cultivators? I
would ask the hon. Minister of Food
and Agriculture whether he proposes
to give any relief to the agricultu-
rist who uses crude oid for irrigation
in order to have more crop. 1 think
he is not also going to give any relief.
The prices of other items like cement,
iron etc. also have gone high. Despite
that. the price of wheat came down
from what it was in  1952-53, by
more than 11 points, and later on, it
came down by 16 points. And yet
nothing was done in the matter. I
would ask whether that is the way to
encourage cultivators or enthuse the
cultivators to produce more. [ think
that the whole policy is defective. I
have referred only to wheat, and I
would not refer to rice in detail
because there too, the same argu-
ments will hold good.

So my humble submission is this.
Prices have gone high—this is the
only ery raiseq by interested persons.
Undoubtedly, wholesale prices have
gone high. But the cultivators are
getting much less than the wholesale
prices. So something should be done.
What should be done to have more
production? My view is that the cul-
tivators should be guaranteed a re-
munerative minimum price. But
that is not done, even though an
assurance was given in the Third Jlan
that that would be done. I would like
to know from the hon. Minister why
he did not implement that assurance.

Shri D, S Patil: Thatl is not the
function of this Ministry.

Shri 'P. R. Patel: 1f it is nojy the
function of this Ministry, then do
away with the Agriculture Ministry.
If the Agriculture Minister is not to
fight for the agriculturists, do away
with his Ministry. Here an assurance
was given. But nothing has been
done.
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We want more production. We want
io check prices. So our discussion is
confined only to having more pro-
duction and checking prices and not
taking practical steps to that end. d
would suggest that we must fix a
remunerative minimum price. Take,
for example, wheat. My hon. friend
said that Rs. 14 will do. I do not
want Rs. 14 or Rs, 12 or Rs. 16. I

_want a remunerative price. The Tariff

Commission fixes the prices of manu-
factured goods. Let any such Tariff
Commission fix the remunerative price
for wheat and other commodities. I
do not want more; I do not want
less.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): These commo-
dities do not come under tariff.

16 hrs.

Shri P, R, Patel: I know. But he
does not hear me. Let a Commission
do it. What I want to say is that
once we fix a remunerative price, let
that price be given to the cultivator.
At the same time, let us fix another
price which should be for the consu-
mer. Suppose Rs. 14 or Rs. 16 is fixed
as the producer's price, the consumer
price should be fixed at Rs. 16 or
Rs, 18, allowing Rs. 2 as profit for the
middleman. That is the way of solv-
ing the problem. Unless you give a
remunerative price to the cultivatoms,
there will not be more production. So
long as there is not more production,
the food problem will always be there
and we shall have to depend on im-
ports from abroad. This is a big coun-
try. If we have to depend on 1m-
ports from abroad, it is a disgrace te
us. My view is that if the cultivators
are given a remunerative price, we can
double our production. But proper
attempts are not being made in that
direction.

When we talk of production, we
want to meet the requirements of the
country. Let us consider it the other
way. Let us think in terms of the
requirements of the cultivators. If
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we look to the requirements of the
cultivators, they will look to the re-
quirements of the country. But we
do not do so. The cultivator wants
certain things. But do we supply them
to him? I tell you, Sir, that for a
single bag of cement, he will have
to send his application, go there,
come back and again go there. This is
just for a single bag of cement. In
this way, the cultivator is put to so
many difficulties,

1 will give two or three instances.
Very recently, I had been to villages.
I went to a village. Thol of Kadi
Taluka. There is an irrigation tank
at Thol. But there is no canal. So if
a cultivator half a mile away wants
water, he can take it if the water is
allowed to flow through all the flelds
coming in between. Even when waler
has overflowed the tank , the cultivators
would be requireq to pay the govern-
ment dues. After ali, the water has
overflowed the tank. ] saw a case in
Chandrasan, of Kadi taluka. Because
of heavy rain, the tank overflowed
and because of that, the Government
says, You pay our charges becaus?
the water has come from the tank'
Is this the way of helping the culti-
vators. The people of Chandrasan
have stopped growing paddy. They
say, ‘If this is the way of the Gov-
ernment, why grow paddy? Is this
the way of helping the cultivators?

I had been to Vihar. There is a
tubewell. Government has spent
money on it. Then canals were dug.
The engine and pump were inslalled.
Everything was ready and people
expected that water would come out
of it But the Government was
pleased to remove the engine and
pump and place it somewhere else.
Is this the way of helping the culti-
wvators.

These are small things which count
much. I hope this Government would
write to the State Governments (o
do something which would rather
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help the cultivators and increase pro-
duction.

Mr. Speaker: Shri Subodh Hansda—
absent. Shri Azad,

S\ WA AT WIWIT | WA qEed,
7 €@ A #7 3@ & fr v aw fg-
TEM & WIWIE 1A & &g a9 Qg
T gaf g7 §97 X 48 aTT FE A
g f7 sw 2w & feam &t gfaar &t
oA # @ gy, 5w 2w & gfw Afa
ard o Y &, dfF & weaanrar
ifa o ag=n g & a8 e fasgw a9
g !

T W & co Wy w fEwe @9
&\ Af ag e g wfafafaee
T FT arr #4915 @@t ™ oI T
wfus weea faqn srar @ 1 fearat &
T AN TN 1 TGg AT Tm SR W &
dfeze sfeesa a1 ww & =T & faw
wr gafa 98 27 2w &1 vaAfa gadr
i sg g e mir F rw vz
& 39 faq 39 goq gqw a1, wod faatas
ga #7 i acrg #7 O AT & W
LGESERIER CER A R
9% | OF a1 78 78T £ quT war s w7
areen ar § fora a1 §1 gy w97 faar
f& waqd gur g wr ) FET I
g gor f+ e & qroi F 1 qfg g @
R IW AT I AT | FH N AT
# F7 9 AL 2 W7 § aqifsy gwE
F1¢ ITT XX qUF TEY 97 | THAT OF
Fr7or 78 o1 a1 fF 53 feaz § arq 9%
ST AT FHE X §, IAN gH AET AR
fawarq g=1 w1 a1 7 99 8w 39 0
TE9 FI & a1 gewag: wfaar . g1 agr
afer AFEC A1 fF I9% N8 g0 43
¥ & $0 wa< 93w | #fEA Al wg
fafeaa groom & f& 37 @@ w1 9g<
T qzar g | @ W gwrw wieT
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TR T AT TR AT T G A
#fife o @ s AT, FNET: 9@
wfaaT< ot gw ¥ W v Aqw 7%
@] | AT FTOT T §, TART T
W )

ot faeet ¥ feew frmax #
AE FT WD 95 TGA 7T A7 FAF wT
TWFT L W 39 70 AT ET TR |
w8 ¥4 g, THA WIIH! @A 1l
ot | & e g e oo wd www A
F W7 AT a7 g favay & wiee
¥ wrft fam & waE 3@ R fr
@ T WA G w7 IqA 7 g1 A A
T fod 7w @2 @ ¥ 1 § ot wEey
® oA R § W Tg Tag fF
frew fewmT ¥ w@ IF #1 W9 9c
T 7 4T J AL FHA o ;A AT
®< &1 gewraqT Tt Of af § E
g & WL WIS Kot wee
3% ¥4 u9 A fary oo ? 9= gwer
ST qOT AT & At 78 faaw aran ¢
WITE 97 7T g @THT AT HAAET §
W AT W F g g A faeww &0
& wdY wgreq, 9% IUAAT wE T q4T
"qdT gfaa & et g g fF s
w3 # o 9 TO¥ 9w v 0 @
war g T 7 ouved qf | e w;w
e E? ¥ @ TF I A wT
EfF 1w 2w Y o Wz 3@ AW &
Wi Ao & 2w & g @ wiew
maafm dfo UFo ¥Eo %ﬁg
& | &1 fF g fr gwrd waTe %W
w7 wradr Afww Idr wwdET IW
T dmfas s« wd a1 SEA F,
WA BT #, 5 o uego Yoo Ty
XN AF W 20 H AT ST @ SHWOFT
WO §H I F A F UL W qwy
ERRCIIE R S G
st oifew & sfefwforae Werzorr frar
8, g FTMA T Felt 7 4T T A,
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afFa s et danfo 57 ar A wrr
21 1o 7 & gw A o sfw Aify
T IT AR 9 G qAwr  fow T
® WA @ AW & frEml v e
& | ag &% wgr gk a2
& fF o 7w 2w & fammi &1 arg 78
R@Y | WA FF FOYHG AT IO,
W aga il za & gee a4 § At ag
%e fegz gmar & | e w2 Fifeg
f o OF BT g T W o0 Fo
THT &, a1 ST AT ATAA FT X
T Ao AT IR TL AT g1
& 199 9T Wt WIT ¥ A7 Y To W TATH
o Aifera, g9 37 wfyw & wfgs Im
o %o WA grr wifgd | afrw 7@ F19
TG g | gEIC Wew wew ® fEEe
AT O & ®o ¥ =T &, fag a1
fFam qU G0 WA d9AT | T UM
fasaqm & qrw T graT & AR aq@
FIIHT &1 R0 To Wy awaT £ | X
qeT WTEdT § g & fages @
WG FHdrrg fFagr g 99
FY T, ¥ § I7 7 fogia, FAT1 8
37 71 afgwar, fog & war o 3
frrmi sy Fram @ § A
I 8 fagar < & faaifaal sga @
T 3T &L Ay AT /g &, 9
FINEAT F1 3o To WA T 2T & | §H
FT FTC1 98 g1 g fF 39 § gramw
T I99 FW g W & | @y & FH
g1 g1 WG &, TEST AT ¥ WY A
FHT T@T | TF T a1 AT I gl g
IgFT Sfaa € 7% SwE T EET 3
ZAE O @A Ft FHT I g1 @
&, gufery i wa %1 qom & fay #rd
fa=re A&t o omar &

Y S qTYR { qoem 6§ '
FfeT &1 39 weaet &1 Ifaa gow gl
wwwy | Wi faar w5 2 3fsn
WO OF JUE TG § wiE gW ey
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[+ wrraT A7 AraR)

tfE & F§ ofew ssEfaw #
wafagi &, 99 # ufefosar ag &
T A= Aff9e a1 & g9 ara $1 ATy
g & wds grgg 7w AT @A q
a7 7 e Afgar ArEgE A A3 R AN
¥Fagr 5 amenWEF co wfamw
fearal & foa &1 TeqAife Fr=z oW
g1 39 71 fem a3 Jifaw 1 39 & "ma
& gw S INEEr g 39 A 3T
a7 9T e famar afed | s
framal & q4 G0 #7 g  foar maw
qZT 9T 94 To  FT TG AAF (AT
a1 |@ R TV, ATEH A AT U, 1
ar v waar mfu® & Sfad o 5
ITAEAT  Hi I3 Y A4 SE| o
&) fee g 2 IaEr fem wr &7
&ifm 1 g 7d afag 2= 3fem afew
FAT qZ FLA A AT Q&7 AG FE
o gfs wa N 3w
gy 3, faar 7 & f5 =2z g e

BTN AER ¥ 77 ¥ TE A,
FUQ dea F a2 T3 wgrdaA A
WAL FAE WAy 6 g Im

wefaframr dae af & ofew
qNifar Arad & 5w afes

Aritfra fr a9 F §, wfaT)
B asar g fa fasr H sdfaw adn
fagen #Y wrdiifaa A @9 97 TG
gl @A TE A &, ®ife
TET FH A0 A § I F faeE
I F |2 wagar §, 37 w1 &) /v dan
¢, gro S T e @) afe
oF 9 wam ¢ fF ™ W A F=ar
# Ty Faw 7 ¥ fEac R
¥ dmaw gy o, faw s e
qg 3 fF 5@ Ferwe F qErd § Srae
T oo & @ wefmi #t =
Tq wr & ar wfas A § sfae
¥ agi o€ dvoqHT 71w ;€
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@A A grar &1 2w ety & A w7
A A AT & 98 &9 TaeR & feg
7 WS g | Fek A Irarg )
A AR o AT E, wE Aw F
g+ faifaat &t ar g &t Adig
WEA SITAT I qTFEIL & (wdT
4T F1 o fFEEt & w9 F@ 97
{7y #A@T I@ar g, a1 AT gA A
IgOAT & AW &waT. & o wFm fE
A e A1 greife Aagad azw fF
qz &, afeT A vgm g fe woEm
Fag 4, #ifs FAW A7 F Iz a3
AfT wooA & HAT & FFAT AR
g fF wo & e o wrAmd L.,

qEQR HENIT : WIET WS | 2N
¥ F A ERA A ARAE 199§ q%
o #fgd, ag qArfag a3 2 &
feft & #z Far2 #, et wrqifam
o T FATLH FG AT |

St WTAd WY AT g At -
g fia 3 owmAamFAEfE
T aE A Kamw FFATE

oA WEWEA : & mgAT  a9al
gaarar § 1 Fraeft A F a7 F A
# o o o foar ar, 9 age
aw drs st 47 )

Y HTAA W FTATT LI WGRA
fwfmrsmw ¢fFf w 3w &
Ty ®1a¥ A SN AT @
[ R

weaw Agd : frdr F %, v
# Ofrm ar e # nFw 4v oAT
drt qr W Fy TG FEn Afed |

5} WA WY AAR © o4 WG
sy ¥ wEr Ar W T
gz 7@} a1, Afew W AT ARRT
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f& 3w # =dw a7 4 ¥ IR S AR
g

Hoamam ¢ fr oo 3w & s &
T 94 q3 I @ & we wif o
Fraar & Brer g1 o & smuan g 7 ag
aga 3§

g d & A T war g fE A v
faadt So9 @ aa g Y & 9W &
Fzart Fi, faaoor &1 sfaw s §
2T 7§ T8 2w A Y safas
R s s fErar &
&N o fedr o S X Afar
vt & fagfa faw & #ar, ol § o
FEgar |, TA AW & fawara faer wmo &,
far st dge & faar faelt @g
F T W T IIF &1 v Y, wfaww a@w
&, WL IT & gAY 97 gy fam
W | 7T agT & Frowe # aer fam
fod afemr &, 1 = 0, faen feft
HF F FAA g0 IIN AG FRAT |
e ag 78 81 781 & | @E awy qT AR
TEIAT | AT AR F TR H A
I7 7 &, 39 F gra A1 Hfee fzar o
TIr 98 W 3 Y faw qrar 1 3w
fan sraeagar za @ 71 & fF Ffe
" ot 7@ W F g7 Afer dfafada
T Ja7 FT | A1 HT 00 FIIT ¢ I
T WM F {000 FAIT grAT AR |
THT 77E 79 2w ¥ qfew® aF< # ana,
faza o gr¥ aesr & fww @AW
SE 1 g7 AT F7 Fear ST A g
#gr o7 gfa ®r IeNEA 7 WFAT
S ot g1 @ g 39 F famow fEw

g =rfEd

™ weli ¥ arg & mrem F7av §
e st oft awg 4 frar ¢ AR TR
&7 A1aT 1 HT & i #71 4T v aqer
w4t oY awe geit
Shri Muthu Gounder (Tirupattur):
Sir, we discussed this subject more or
2268 (Ai) LSD—T.
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less in detai] about two months back.
At that time also, the same rcason,
adverse seasonal conditions, were given
for shortfall in food production. Be
it five years ago or 10 years
ago or 100 years ago, the
adverse seasona] conditions were al-
ways the prominent feature of recur-
ring feature. In some parts of the
country at least, such conditions had
always existed and they should not
he the excuse for the shortfall in food
production. After fifteen years of
rule, if you are pot able to handle
these things properly and produce at
least enough of food for the consu-
mers, you should admit frankly your
failure in the food front.

In Tajore district of Madras State
there was a disastrous cyclone in last
December; it damaged more or less
fifty per cent of the standing paddy
crops, ripe for harvest; at some places
75 per cent of the crops were damaged.
If there was 50 per cent damage in
Punjab, I think the State Government
gives full remission of land revenue
whereas in Tanjore district they are
stil] contemplating. A ryot who cul-
tivates paddy in Tanjavur especially is
not sympathetically vieweg either by
the State Government or by the
Central Government. Whatever is
suggested either from that gide or
from this side, if you are serious in
bringing down the prices, or, if you
are serious about producing more,
then, we have to produce more at
less cost. That will be the only sal-
vation. Fair price shops or fair dis-
tribution will be only secondary.
Therefore, we have to produce more.

As far as wheat is concerned, our
Government is able to get imported
wheat from some foreign countries.
But rice is not available everywhere.
The rice market is tight; in the inter-
‘national market, the rice is tight.
Further, every Indian who is accu-
stomed to take rice is accustomed to
take only the Indian rice and that too
fine though not.superfine rice. It is
not only hard to get imported rice but
it is very hard to consume it. There-
fore, the only way is to produce rice.
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[Shri Muthu Gounder]

About wheat, we can import it. We
have got no other way but to produce
more, as far as paddy is concerned.
So, we have to produce more but then
produce more at lesser cost. Then
only we can give it to the consumer at
a reasonable price. That is the prob-
lem, and we have to study the things
only after accepting this in principle.

Now, to produce paddy is always a
costly affair. I have taken some sta-
tistics from three or four districts in
my State—Tanjavur, Tiruchirapalli,
Salem and Coimbatore. The cost of
cultivation is rising or increasing by
Rs. 50 per vear per acre of paddy
field. This is more or less a peculiar
phenomenon there, and I fing this
increase everywhere there. We have
to put down the cost of cultivation.

The Tanjavur ryot is not able to
change over to ‘other crops. He can-
not cultivate other crops; he cannot

have rotation of crops because he is
not able to get water for all the 12
months of the year. Just like other
ryots, he cannot cultivate sugarcane or
plantains because for cultivating these
crops he may require water for all the
12 months. He is hard hit on account
of having to produce paddy crop only.
Other ryots just like Shri Karuthiru-
man in Coimbatore district or like
me or other persons of other districts,
are able to have commercial erops and
are able to get something.

16.23 hrs.
[Mgr. DEPUTY-SPEAKER in the Chair]

But the ryots or the landowners who
are cultivating only paddy, especially
in the Tanjavur district, are not able
to cope up with their agriculture.
Therefore, if at al] we do anything
materially, we should see that the
cost of cultivation comes down. For
that, I want to suggest something ins-
tead of criticising too much. I want
to suggest one or two things. I think
the Government will be glad to im-
plement some of them. It is not diffi-
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cult to remit completely or do away
completely with land revenue ag far
as paddy field is concerned. No
land revenue should be collected for
paddy fields which is under paddy
cultivation for ever. Then, the Gov-
ernment should supply fertilisers at
half the cost. It is already supplying
pesticides ang insecticides at half
the cost. There is no harm in
supplying fertilisers to the padyy culti-

vators at least at salf-cost. It is
possible, and the Government also
has got enough funds. Instead of

spending their funds in varicug ways
by issuing booklets ang by giving
lectures, it is better to seg¢ that that
money goes direct to the farmer,
because the farmer is getling much
less remuneration on account of the
cultivation of paddy. He has got no
other alternative bul 1o cultivate
paddy. Therefore, we have 1o help
him in this way. As far as the ryots
who are cultivaling paddy are con-
cerned, we must help them by giving
them pumping sets either run by
electricity or by oil-engines. We have
to give at least Rs. 50 per acre of
paddy ecultivation. It is no wrong.
The price of dieself oil has gone up
like anything, and the cost of electric
motors and spare-parts has gone high.
Therefore, there is every reason to
give a paddy cultivator at least Rs. 50
in cash as a dole or as a grant. We
should have to give him some incen-
tive. Otherwise, he cannot pull on.
He hag already begun to take to other
commercial crops. Therefore, to give
encouragement to him to cultivate
paddy crop, we have to do that.

We suffer a lot in getting cement.
We dig wells in low parts and we take
the water to upper flelds by construct-
ing an overhead tank and through
cement pipes, for which we require
hundreds of bags of cement. The
State Government and district autho-
rities are very liberal in giving cement
for construction of luxurious houses,
but they do not give enough cement
to the farmers. They should give
enough cement to the ryots. Only by
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doing all these things, we can get
better yield and produce more, thus
lessening the price to the consumer,
who is already hard-hit. The cnst of
cultivation is very high and it should
be brought down. These are some of
the ways by applying which we can

FH 0 F T T F g gl
T F7 AT E | W A A FEq &
A 37 a7 vA AFY famr wmAT | waEhE
HATA 97 Tl TGN F7 TFA! AV FgIA
F @rE 3 | 07T F fFar &1 21 &7 arg

bring down the cost of cultivation.

it for ATCEgM . IMEE WEIRA,
®T FEMA FT XA AT WAL F A
AT AE FEAT AEAT § 7 €2 F wva
Fazgafrvgadt 1 2 F Awq
aza 7wz fafamr v & AfEw
st 7§ wzaz fezad vw feew wram
F an | & 53 fafaes ama w0
Tl g fF 97 &2 33 21 oam F7
g, #ifE 3730 AT mfRfzaa dfad
¢ A I o T A 3 iR
qITET G TET F I E

fgma g d 3w g fs gart
@A AL FU OHFAT A4 HT FHIIT
TATH AT Fdal § g qw7 fF
qM T 1 WA 2 | A ATSNA ErAT
g fd & wim & o2 1 H o
4 ¥ AW RTT AT A9 &9 ZRAT |
o1 fFEa 7 wedr 1Y T W §c
T 79 A4 2 W AT AT AT SATET
2 | Z8FT &0 fem A faeer o
oY weer Afaw giw 3w W@ ae
afaw | Famn s fF 3 fafemm A
§G @EIH @ FA! AN A AAE A
qaraTe & g€ 1 Afew o 1 g9 =
FG T, WA ARFT W FEFC
AT AT B0

# sawt qarn =g g fFow
W A 30 T Gz qfp A wE §
| T g | dlefae g g
afa Wiw #T R EFR A wo T He
fFam o womge &, ot &=, o g
SHATAT 8, IRET TAT 9T H|TA HHIC F

HIIHT A3 ® 991 Fomm | 2w faw
T F1 F7A E 30 T wWA ALY fwAr
a1 AfEE m;ﬁfzfﬂ’r( o
Afgar Fgd & 38 T WA fFay s
&1 7HA FaT f grem § @ serfreAy
mzzdz fa o | 99 wAT A FEr '
T AW & ATHEE, fW AT 8, AT
7 w1 f @@ AT AW E 1 TR
ATfEAT 7 F21 f o A oA & W
AT A AT wEA w19 faar s oA s
FzAr 20 fF 3 8 TS aAE 8

TR A F1 g7 T A%E fdAr o
AT 2 fF oo wd= & 31 wwA A
ZHET T Arfs | ghEr | fif e
T ATTRT AT FET ARA £ | WO
ot faawr Afew avFT Wl SEedT
FoarfeaT 3 7 aw7 & T 1 @A
Fifem AT 1 EvAr a9 ITH AfET
§ difam | o ww § & g few w
Zrfae 1 & wgar g & A oF A H g
foard & fadr us gore ®=way 2 F &Y
TAREY dEmE E1 awdAT & | 5P faatee
&9 ¥ 9@ 919 AT" #T FETE E )
I [T TF TF A 1 UF 0F AT
srar foard & fa @ ot derare gy
2 TFAT & | TN qfeEiiE ¥ aeew §
oy IaFT AT Fifaw | AfFT W
St aTT FEd § IAE W A & A 5
X & & et famr oA &

gAY =% fafae @t 4
IRW #7717 w3 fafaeex & ot @@
fear 3a% wiFe a8 7€ § | WIUF AE-
qOF ATIFT 1§ vEd § # 5T #Y
TG HiHE 27 & | OF HEE # q9q
Ffaw | a1 &1 3 qE FTH FE ABY Ar
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[« fara ATmor]
IR ZIEC | WA ATA A1 AT TZ R
fF At awad &7 T § 1 AT
et sifm sw 3R/E T
IAF AT A § | & agT AE FA
e § & wre soee faar @
M § a1 qg A€ A Fr agar g
FIRAT 1 7% | GO fFAAT § "
& WA AL HIGIEEAT ST & ATEl
&1 o414 | 7@ &7 for £ T o ag 2@
f& ag wra 3f9d & %W avaq & ag
Frad fraEt &1 A o o w9 9w &
T 7A F1 W4T @ afvw 9z W@
f¥ A F1ag am fas 1 3z feamm
I ATHT, AEE WX FIFAT FAT A
T H g 99mar §, g€ wifs § T
@t #¢ ot #om 2 Ol 3w & e
GETA AT FIAT § AT GF TAF
FwEl F WY 9T AT AHE
af AT Z W AT T F1
fa= q@T & 1 " fEAET #1 I
w&77 % fau Frfz 78 faem & oo
W mATH § AT F7 97 7T E AT A
azi Za1 2 f A1z o4 # fAo g
qq= AEd A @ f@ar 7w dro €ho wvo
grza A a9 fqur 1 @ 92 #1 azEE
FM@OIATF | FHATTT F A
& =F oAl § IAfA wuE a2 Ay
Tt @a7 AF7 349 2 fF oo omoand
H 97 T WY WA &7 a3 97
guTS &IffwT | 4 WS FM FEIA
dro Ao Fo Fgt w5 ! AZ AT FT
HYoHqTE 0F M0 W?’Jrﬂﬁﬂ faam Eﬁ?"
STET q7 g g ¢ omft oF FdAr A
& 7 grAtfs mige=e fawm & o
qHET @ AT ¢ AfEA sEM o Frg
FFE §37 agl Ao s goa
sz 99 ot fr @y 5 fafer w
9% ¢ 3% Fgr A 3wT ma & ar
. TEaTst g W g A wew ¥ omwer
= 771 & o fF 107 a8 @@ ne-
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€ g g aE A ® Y fax
G A ¢ v w o
FOT A9 ® FaT g ! o3a fag &
FeN1 ST § fr dgE St @w F
&I T A A [ 57T 78 Ao AR
s Agt 9wt &, sfaa a4 & wew
FAR o7 AEY T L A13 9 & &9
&1 W foqrag 7 §T 1 TEE AT F
faegw farew Fr anfed, I F@T
FIfET WX I8 HF ¥ §T7 7 FT qAFAT
g | oft wer AR FeewdE weEd
& mra faqga At avaag & 5 *rf

fraraa =t frew &1 = faaerd amg . .
Shrimati Yashoda Reddy (Kurnool):
Sir, the expression “dam care” may
be removed from the proceedings
because it is not parliamentary.

Q% HTAAA @€ - {F i
g

st fmr oot W AT W
TG AT T4 A7 & AT A7 qra oY
aar ZiEm & fF 9 g7 39 0w g
97 TFTET NG i AT TiAGTHT FTIE
IXFT WAL H TCE AL | R AGT AL
qa1 AT AT FC F Afrw gH A
gATE FSAT & @IHT AFTT HET giET
W EH A AR TAE | AT AT H
gr a1 #71 afrfwe qer 2 1 591 FEa
FT AT 47 a7 FF@A ®1 AfF7 ¥
IV FE F 9T | qE ATAW HIAFS &1
@ AT AT AT F HAAT 9T
TE=t IIET A ag wraEr A
fe g @t =1z 77 Wfz 9% @F |
qET # UF FEH ¥ gAL WG I WA
AT FT TR IST AT MG | FATAT
W9 4 FEGET FET a9 (F 18T
FIATH & Fel GATT FATS TIAETT
w1 w0 T T 9T

ot et fag : & Hraw mga &
arFfraa & fad Fgr g g v g
q% 3@ TET F1§ FEIT AL & |
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wft fora AT < AE AT AE 02
Erie o |

grer fa=re #1 ag @7 § Fgan
Z a1 & a8 7 adiv 4df ® avan &
FFC FY AAAA TAN gER, T
g 7 wiez 2 fF faami &1 zadm @
gt & A8 @ afz fa=ar o 2 &1
awn 77 7Y fawa & & /0 Fg fF
grét foar? =i * it gw W
qi §ra9 ¥ W9 UF OF AT@ €0
& Afa =17 gw Gfera 37 T3 09
F1 fean T4 BF ga%1 a7 %4 fagam |
wror & e g g fr A faard
AT § e fEaTat 1 M qar §9%
F7Al § A¢ eATF TAAGHE AAHA,
IAGT WHAT 48 W GCHTT A E GSY
#T & & 34T 9T @H g1 A g Wi}
37 aF 149 2 7% o § | e 24
AT HZ AT FLA T 7 TAqG A
F T FTH FfaU WX ITH FfE
f& #m & 9T §& F@ A IR
e F71 481 @R &, ATFT € 9T R
Tt FegrT FrE FTH AG @ | A9 A
g% swatal & #9 & I WA
1 Fifew 2 Afaw f7 o 7w wafw
¥ I g4 ¥ 31 TE FRar At IART
AF ¥ grg gEr 93 WX WA
93 #1 afqd JEr GO | TE F
¥ & IAF W AW A7 q@ WAL
T &1 g ¥ AH &7 | AT HIAT
AL Fi 2rg2e G AL FIA AR
7 =u wERN sEErT #1 WEn A
T ¥ &TH ALY qOA | 48 §HA K1 ATT
gl @, W T | 7@ HOF Avei q &
ferwa & fr g@ <@ & fruss @191
# wqdY st ®FE W E | WT A
g TW Ad & | AT A1 HET HIAT
e dtar FTAT AR &, W AGAT
awAfas wvd mud F fq o
# e qea AT R 7 € AR
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51 g & faeg wemd & | T
A1 WET geATATH! FTAT AR F |
afe & IFFT q@ FE FATAN
ar aar wremg # € weoArs &
wr fram § At g8 wwAl # feari
#1 ux afafafa g | & svgan g 5 faw 1
# sifos =g Ig9< &1, § 9=
& wrer ¥ 93 A1 A F a4 wodr
foeedt auT FT 74 | WX gw faamm
AR g ZR AL A I G EAT AT
f gEt g A ag AT ft gAmwa
gt PHfE  Zw q01 T WTOHT T2 T
¥ 1 7z ¥ a1 & 73 afag, aga
o feeslt & a2 % FCETET T
Tsfafa o 4% 3@ @ ww F1 AR
T AW 1 WA g1z A1 a8 F9R
T fram & 2% ¥ ot afay &
gt fF o 37 Franal 8 fos 913
o7 gt qiEd #oargEa w1 0
T W=t & | § g W7 # S s
R ot Aifem fagr mm & ag w=a fear
T @ Sae AT fagr €% AR oy
TTE ¥ AT FT F 1A FE

st ®o Wlo FTAW @ IaTemAr
o ¥ g A A ¥ sE A ¥
AT {A FT qH AT THAA gE fF
q Wt W WA F WA dAgnn 9%
s & fema & ww e & qm
FH % I3 & AT F A q@y o
WEAR AR A A A T AL 8 |
# " wAY St F oawmsw #Y
R T AT S A 2 &
@ fF 3% 39 & ol &t 7 femr
i gad w7 afggd & 3
Ferg fs s@a & am W @ & AW
IFFT AET o & 1 gD wEg IR
Fo1 & @ & amw off foqra €2 & ma-
aifre aga €F @ & | IFA  w
t—
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[afr o Hlo ﬂiﬂ:]
“Wheat prices have shown a

continuous and steep rise since
September 1963. The Index Num-
ber of Wholesale prices of wheat
which was 89.7 on 24th August,
1963, has increased to 122.0 in the
third week of February, 1964.”

T O7E § S0 & ITH a5 1F 7|
TS § ST F &9 4 | I@T 4g 74T
f& g & W% fafaes 7 faed
e wmw  fzgn, f9 @ 9w e
dFT 7T Y w97 9fg 99 & e @
STa9 % IW a¢ T4 | A% € IA
w3 a2 F7 far @1 3w S
FEm ot 1t | geEAT 3T =W F
qed WAT St 7 agA SATRT AW AE
fea afgw gort &g w4 ot § arare
yoor fag | qgET WEW S SR
faa a1 21 &< 1 9 fagar a1 1 THF
WA A I ATHC qAFGAT § AT
fear a1 ag ®ar AT & fawA AW
e wifz @ a3 g § & e fE
A A FEr A TEEE q1 w9
grat # 3 &Y Fifara 78 & Ffew e
& W AT G H1¥ ITH G497 dear
& gawT femma =W oo gral §O§
fam ) Faromar g e am § AT
Y gwHAT F1 q fomm 1 afFa & w50
fF 3= 37 gFmT 71 9z A8 forn afes
wsg 0% ¥ 9A%r g7 fear ) 9=
A FarfE sErae 97 JAE-
@Y J7 T9 q77 7 I K7 0T AAT Y
qar A g Wy §, v rwr
f& mre ewwy oAv EF w=A fmr oman
& arFt T8 99 F NF T g A
asTa go vq fawa fasa 7 =<
aFd & a1 3= AT fF wsgT 47 g
ff o= § qEidl F1 @w &
T AR I TET AE AW I Hifz
ot & = &1 o g ® O fAm
T W TE ALE & AT A IAF

faamw &= faar smg o @eERT 9@ oW
FSTT F1 AU AUFTC § SF7 ATFETET
a7 FRTIAATE! &1 § IHFT fqqwor sear
% 57 fam 1| gg @z %1 fava & 5 grr
T HORIT G, qANTET FOH A g
qT2 FT T HIF G170 § G107 F7 o
97 3T FAYT IAA AHA AT [FAT |

A S &% aE 8 g1 TG
fe fral & am @z o ¥F EATATRT
§T I9F §I4 WAl gTdd ™
& ardt & #/iv a8 fag 9 F1 99w
far srar @ fr gredw agA adft A
g afFa & o= AueT I=T 71 T
T § @ded & fau amar g ar qn
o, 31, a1 17, o fEEr # o aEw
@At & A & F#18 wAl a1 fFew
feara & a1 e @l W@ g
IS qIAT FT WG § 4T 7

WEAAET & W FE gATIEE
#1 a1 g7 gé, gurETE F1 afoaar
@ g1 AT a1 g A &1 < |y gd
01T T a8 www ¥ gww gi fw
M A A EY AT we AT @
afew 9@ 7 Fav ¥ a7 faEa Sqar
A ST " fET @1 SET A2 ag Fed
Tt f& W ag wA # agriew
aAeEre §1 49 8 W gaes §
ST FAT FX AT AFA § AT 9T H A7 @
g1 Ari #1 fawamw e 9 @R
o ag gued @ & frag @
FgA EU AT FY Vb | e ey
g

IWT gAW F AR WA A A A
fﬁﬁﬂﬂﬁ"ﬁ%ﬁﬁ"’ﬁ’ﬁm’.ﬁ?e,ooo
Z AP 91, ©5 AT A WAl Jqa-)
3 HE # 91T { AT IR AW ST RN
A F A | Afed & = wgEg
¥ g wrgen g & wfa sAw sz
F1 foetr faear ? gaeww & @
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AT 41, Wi " AGF IET o
wifggr =T gue "7gi @ @1 f& g
weI ¥ wA §, I A fFoagi
97 OFH F OF SAT § AT TG F
FEA FA o g | qA wH AG fF
qdf foeti &, gEmae # #e gEdr o
¥ G w0 WM A SR A
ald v oFg fegw s &% 7 gg A
WA F FL g | gEIR @
St ¥ 3@ i w1 wfaw F7 f wfw
FYfF oo 4, FFT 99 § 79 w6A
aez gf | fram sarzr e TR W
feaet  wgmer A<t IFF) 9Y 3EE fA
JeH aAemar f ¥ s W we
AIAT Er 9T TF | WL WifE F A
T T 41 AT g w4, FaEr 7w A=
aF " w7 FfFT A7 F7A0 & FF gAy
A FEF AG 91 ) g AW A AE
qATA AE IS AT | gAA Fg FATH
T e a1 ff a7 AW O 7oAy
¥ | ARt F1 AT A2 faem, S
F1 @Y TE e 6l 7 oym 3
¥ qIg I Frwe 13 & @@ anfaa
w4 & fom fF gaay O oA 97
T A 37 a9 & A, & 9 wAwar
fF a8 9 o2i = 3w 21 g
oA o A ¢ omfaw feam T
g ? 7 wAar wgm & s @A
AT A AL, RARER AT
A s #1 UFA F IIIW
§ quafydi &1 yreT W FEA &
g fregae fdar 7 @@ A
e faun feda are gfemr w= a0
WarT 7@ fEar adae A 3T gfagw
¥ FFaian, faziq & g@r &
fasrs smaa o, 99 @ WA
9FT FT JA T HY@Ei ¥ A=T w7
faar | & @ wof AR & T g
f& wrer & wwer ¥ gATEE, -
|l ofy & wwow ¥ #oFEET A
w1k frrgardt gf, wn wee wRw §
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FrE froearer ome § A8 7€ 57 a4
TrereqT ® wgl 9 f werw F71 + feafa
dar g & v & oy f aey & faad
Al A FE G —

“no onc to be allowed to die of
starvation.”

T8 o gaw fay i€ Frr frewn
fer mr 7 SR ot @ e
f ag aa &=  far agi o2 @l &1
qIET F1 Al § | wEW &1 FUA
BT A€ F ¥ FW q@ TC IT I
& TreaTT ®, 9L 92W § 1 A i,
g Sl H gt R wmaw
wwre #1 ofdfeafs e &, & qo
g  f& wfer agr gavesEl
7 swrERi &1 44y gom & w7
fe ey oF € foret fr T feag
fedar s $fem &= & g frowmT
fear wman ?

AT-ATL T AGAH FATAATE AR
I9% %% A FT W WA fEy A
E—fr gn @ A} # FEEEr F
a1 @ & | ¥ qeAr =g § f& wmfex
F9 OF 9 FIATE! BT AT | {FATEL
¥ wITAE ag FEAT AT, T AT & 9=
2%, fr ww faew &1 aowrc & Y
5 wa 5 amr W g 5 omwen
wen faw a1 @R faw &1 @EdEE
Agt famr smam, afew & wrwmoifea
w¥T ¥ oarfaq &Y o, F1-wredfed
AT IAw @ HEN, HOFEAr
seaT g fr w #rwmifea |-
TS IAFT A KA G G T
F4T IAR0 F o | WS OF OF UIH
o #YT oF OF @7 fAw ¥ faw @
%‘wwmmmﬁ,&qmﬁ
Yo UFo-¥eo & MF T, W1 far FTATT
v FY gEEl § fay Z , 4r g
g 71, ot fr o faew w7 famm smar
g AoTAE TR FT ¥ gt W
a1 qA47 FT FE-ATAC F AT AT
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[ qo o TR

g T ESIACACAET GGG T FTAR
# 2 @A g, WK et AERy agi aw
N TRAE FEE

qrs wAar 3w afrfeafa & gadr
qumA g 1% & fF a7 St & fF ar
AT T OFAE ®OH A AA
A A gFET F1 92 fomn I ww
IT AT Fi o HWEe HTo F
wrgd froeme fe s wAr 2, A
for w@rast &1 a1 agf faar =
FFAT g 7 H IO 9IW FT FA40 &
s g F agr # faorgr A g &
Fgar Ae g 5 zaw #rf owAfas
fa<a At & 1 ST 93w W AR
9T A AR &1 UE W oF FE
gL FI IA AOET E 1 4E IH OF
E'HTzl 400 ﬁﬁTﬂngt[,?{ncc
Fer #{Q qr 2ooo FAMEI aafgn,
IAFT 77 Q0T el ax oz |
dfad & | W ag Wi ImEr A fae,
& Fg A g & oot q gFA
qZ W &, I9F AL AT qH w4 AT
YT F AEZ T FE EO, AG X
HAR 9 FAdT &7 wfuwrw grw 1 &
2w 5 7 fom ag 3 smw1 I
aear g 1 & =T ATGT A1 AT KT FT
T Y FEAT | AT FIA AT AW
o wrdd | & wgan § fF AeY wew
FEH 9T WL BqA T A9 H A &
& A2 AW ¥ ave ¢ 1 AW FY T
% OE) ¢ fF & srga § fF we W
MY, &1 (ET a7 F98 ) waw ¥ W,
arad ®YT A 1 vA § W, 7t ag
wfew, afem oY qeem™ # @ &2 )

HEHT &1 06 Y qUrAATE 4.1 I
s w8, AfET g 3@ & wifa
FATAATE &1 A7 F {70 @R w1
TG ¢ | ATf@T I\ AW # aursare
&% wrm 7 gt qwEi g awe w1
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aATT O W AR gW f& s
A & foqo 3w &1 TEmT '@
foar mar & g AEE S & &Y
oIz 9, 3 gW Fi T | WA W
SETH WAl 1 g FT WIS OHT ATAN
gem g fF @ mewer & e agrge
e ft W E A/ gy A A A w
A i few gwr & W1 TR
fagr=it a¥ Fewr F7A arAm E |

-

g% wWRAlg aIrm o fAgra 9
AR

st §o Wlo FANI : TF IAC AT
qgq & A< A A4 § 3H gEISAIR
& ars ¥ &g wF AgY @ 1§ #waa
i f& amm wemm #1 = 3fen
& &7 awAT g afsa fww O & a7
AT WEAAm wdr W1 F e
WA A1gA g |

Yo T wAWgT sifgm ;o mAAT
FTeq gy WY AAE T4 fR &I wv
WTgegl T FT U |

st ®o Wlo wAWI : H =TT §
f& zra T e faw w7 fae
gre # wTgStEl #( a=Td |

Fa w77 ¢ 5w o Ay
oI wgAS g &, FW F wW IEET
A1 @ frar | g AR gER @
et & fafre ziw fqd o, ofe
TR face w1 wR frami
&1 Wt A T WA | W feaEl Y
W qIT I @ § W IR W
ot FeT 1 Ty & W & awwar g fw
qg TG § | IEH A AT H w®E
e wrs gEaew a7 #7 fgma gy
ifer R & wwwar § & ww ag
FarETe & fawm § oo |
# 1 @ gew1 qg Faw verr wifed
fedw s Ifeqr &a & wagg AW
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arn ® froeET 378 F oawm S
FErd F A e F1 fromr fEr
ST 1 wEE w1 e faee ® v
qOA T X A | TH g9 FerA A1
AL FTE HIT W § 1§ =g
g & su% guie #7ar =nfew

AT welt St A & fAgEa s
foF a8 wiwel & AT K g@ A6 F0 A
IFAT FL AW F wE qffeafa &1
TR AR W@ | AfET gW F9 aw
switer, it 8 gEt Wi ®
qrFisr @A 7 flo THo-¥so F1 TF
ST FATE AW F AT @ §, IAE qH G
T wEgw g g f& aww F§ Am
S gfear avodt &7 oy ¥ owme
EATL &AW #Y aWIH WIS SHaedT HY
a5 T | gAfAw & svean g frogw
gy W F Freafas w4t § e
aqfad 4 & fag w50 FomT A1few

Mr. Deputy-Speaker:
Karuthiruman.

Now, Shr

Shri Tyagi: May I have yuvur per-
mission to say one word? I shall not
speak for long, but I would just say
one sentence, if you would permit.

Mr. Deputy-Speaker: 1 have called
Shri Karuthiruman now.

Shri Karuthiruman (Gobichettipa-
layam): On the occasion of this debate
on the food situation in the country,
I would like to bring to the notice of
the hon. Minister that his statement
contains only a reference to the fair
price for the consumers, but, unfor-
tunately, there is no reference to a
fair price for the farmers. If we want
to solve this food problem, it is very
necessary that we should ensure a
fair price to the farmers. Whatever
be the number of fair price shops that
may be opened, if we are going to
depend upon imports, then it is rather
a disgrace for our country which is
mainly an agricultural country, that
it is not producing enough food.
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From the statemcnt itself we find
that the shortage of foodgrains in
1962-63 has mainly been due to the
Central Government’s announcement
of the so-called support price. The
support price that they had announced
to the farmers in 1961-62 was Rs. 16
per maund of rice. As a practical
farmer of this country, I have pointed
out so many times in this House
already that that would not even
meet the cost of cultivation per acre
of paddy land. In the Tanjore dis-
trict, on about three lakhs of acres,
those who were doing two crops were
able to raisc only one crop, which
meant a shortage of about 3 lakhs
tons. The shortage has been there
because of the fact that the so-called
support price is not remunerative to
the farmer and he cannot even meet
the cost of cultivation with that
amount. As a practical farmer,
I might mention here that I myself
have converted many acres of my land
from food crops to non-food crops,
because the price is not remunerative
at all. So, I would submit that we
should take some practical steps to
see that a fair price is assured to the
farmers.

Many hon. Members have said that
the price should be such that it would
be a fair price. But they have not
mentioned what the practical fair price
should be, because as a political slogan
they can go and say that the prices are
rising and rising, without mentioning
what the fair price for the producer
should be. The support price is pos-
sible and recasonable only when there
is excess in production. But when
there is shortage in production, what ie
required is a fair price. This should
be realised by the hon. Minister, Sup-
port price means that we are having
excess production and we have got
more foodgrains. It is only when the
prices fall that there should be a sup-
port price. But we find that the reverse
is the case. We give a support price
whenever we are short of foodgrains.

Further, the cost of production has
also risen by about 1000 points. It has
been =aid that the cost of living index
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[Shri Kamthimman].

has gone up from 100 to about 300 or
500. In this connection, we should
examine how the cost of the require-
ments of a farmer has gone up, such as
that of bullocks, cattle feed etc. A pair
of cattle was selling at about Rs. 250
before, but now it is selling at Rs. 2000
per pair. Groundnut-cake which wag
selling at Rs. 2.50 (I am referring to
the pre-war rate in 1939), is now sell-
ing at Rs. 30 per bag. Cotton-seed
which is very vital for cattle feed, and
which used to sell at Rs, 2 per bag in
the pre-war days is now selling at
Rs. 20 per bag. So far as the wages
of farm labourers are concerned, the
pre-war rate was 4 annas and 8 annas
for woman and man respectively, but,
now the wages are Rs. 2 and 4 for
woman and man respectively per day.
Now, the tendency of the labourers is
also to do less work.

Shrimati Vimla Devi: Equal pay for
equal work for both men and women.

Shri Karuthiruman; I am pointing
out that the wages are Rs. 2 and 4 res-
pectively for woman and man. That
means that the cost of production has
risen almost ten times. Unfortunately,
that is not taken into consideration at
all. T do not know on what basis this
price of Rs. 16 per maund of rice has
been fixed.

Coming to the import of grains, 1
may point out that I learn that for the
import of one maund of rice we have
to pay Rs. 20 to Rs. 24. If only we
could allow the same amount to our
farmers, I am sure that within one or
two years, we shall be able to wipe out
the deficiency which is there, and not
only that, but we shall be able to in-

crease the production by 50 per cent or .

aven 100 per cent. When we are pay-
ing Rs. 20 to Rs. 24 per maund of
imported rice, why should we not give
the same thing to our poor farmers?

1t is said that the shortage in pro-
duction has been due to adverse
seasonal conditions. I would point out
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that that is not so, but it is due to the
unfair way of looking at things when
the farmers are concerned.

Besides, what are the incentives
given to the farmers? Take, for
example, our Five Year Plans. We
have generated so many kilowatts of
energy, but only 30 per cent of it has
been given to the poor agriculturists
Only 30 per cent of the -electricity
generated is given to agriculturists,
whereas T0 per cent. goes to industries.
In Madras State, in 1962-63, agricul-
turists were given 25,000 pump sets,
but, unfortunately, in 1963-64, only
5,000 pump sets were given, and they
have diverted all the electricity to
the industrial sector.

In industry we take into considera-
tion the cost of production, invest-
ment, and all these things, but, un-
fortunately, in the agricultural sector,
we do not care to take all these things
into consideration. That is because
all these plang are urban-biassed.

We raise the cry of rising prices.
First of all, we should examine who
arc affected by this rise in prices.
According to statistics, about 70 per
cent of the people live in the rural
areas, and they are not at all affected
by any rise in the prices whatsoever,
because the labourers are paid in kind.
Even in the cities, the industrial
labourers and workers are not at all
affected. Only the Government ser-
vants of the lower grades, and some
people who remain in the urban areas
doing nothing and living only for
consumption, are affected by this rise
in prices. Only for their sake, are
we to sacrifice the poor agriculturists?
Let them take the statistics, they will
find that only five to ten per cent of
the population in the entire country
living in the cities are affected.

Shrimati Yashoda Reddy: Whether
it is five or ten per cent, they are the
most important part of the population.
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Shri Karuthiruman: Yes, t(nat five
per cent is most important but at the
same time we say this is a democratic
«country. There is no rise in prices in
the true sense of the word. These
hon. Members do not know the condi-
tions in the rural sector. I challenge
them. If they can produce rice at
Rs. 16 per maund, I shali bow before
them, and even resign my member-
ship of Parliament and go out. Let
them do it in practice and prove that
it is possible to produce a maund of
rice at Rs. 16. Then I will bow to
them. Until then I cannot agree with
them. As far this five per cent of the

people, they may be subsidised. 1
will come to that.
1 congratu'ate the West Bcngal

Government for announcing very
reasonab’e prices to the producer. If
the same price is given to all produ-
cers, 1 say there is a possibility of
their producing more. The Wesl
Bengal Government have announced
Rs. 15 per maund of paddy and Rs. 20
per maund of rice to the producer.
and at the same time, they have fixed
the price of rice to the consumer at
Rs. 24.50. That policy should be fol-
lowed by each and everv State Gov-
ernment. If they follow this, and if
the farmers are assured Rs. 20 per
maund of rice, or Rs. 15 per maund
of paddy, they will be satisficd.

But, when I approach our Chief
Minister, he says that it is only the
Centra] Government which fixes the
price. When we approach the Cen-
tral Minister, he says it is left to the
State Government. The producer is
kicked like a football from the one to
the other, and we are unable to
understand who is responsible for fix-
ing the prices, the State Government
or the Central Government.

After the announcement by the
West Bengal Government, when the
Chief Minister of Madras approached
the hon. Minister here. T understand
he was told that it was a different
question. How ig it different? Why
not make it applicable to Madras? All
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the States should be treated on an
equal footing, and I request the hon.
Minister to follow this.

In the end, I may just mention a
small story. A couple were travelling
in a car, the car broke down and had
to be sent to the workshop for repairs.
It was repaired and the charges came
to five dollars. The wife asked the
husband: what is this, merely for
striking at some place or other, they
charge five dollars? And she got the
reply; for striking, there is no charge,
but to know where to strike and how
to strike we charge the five dollars.
So, there is no use merely stating
that a fair price should be assured
to the producer. We should know
how to do it and when to do it. By
giving a fair price to the producer,
and allowing the trade only a margin
of ten per cent between the producer
and the consumer, this problem can
be so'ved. I want a categorical assur-
ance from the Minister in reply to
the question: what is the fair price
to the farmer? Until Rs. 15 per
maund of paddy is guaranteed to him,
it is impossible to produce more.

JT it avn g wgRA, A< AT
7 T AT F1 ac # @ ¥ fow
faeT 98T | WA T a1 &7 a1 T
gt & fiF ©F qaTe w1 W AR 7 I
T ¥ gw & fon, F= §w &
quar qff AT & F, IFF FAC
weAfHS TURT AT T A 99T, a1 I
T ST | AR TR T A AT A
% 7t 7@ o @@ 1 @A A g fFEa
T 30 A L | AT I AHIANE
w=T , & ST ZT A AT SR g
e ¥ AT T AAET FT ALY TEAAT
7t #rf AT @Y nit fE Tw aw
¥ Wt A & Wi 3T A @
7, éra At T AT F I7 T AT
m%g}ﬁ#ﬁﬁﬂﬁﬁﬁﬁ'mqﬁ
T & T T | FE WIS 3 & AL
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g @ 2w e ifew 0w
T & AT 9919 &F TAE &7 (AT
faen TEw, TwEmE, TA0T TR
FE! HT & THATE G | IOE q”
SHAT F FA7 A1 /& FT FFL AT, IH
I F& T W TY ATATAT,
AT gAaTETETEd # Zifaat & oaw Ay
FomFT F1 wgErAd go fegema &
T s F0 fza w@E A 7o
ST FATUT | WY & §O3H aE
qt ®rg oY AT 7EY A wAY | zww X
W #1 A A FEAT 1 Tg ATE
A AT wd gTEER # oow
fem &1 S q7 g foma s s
F1 fe7 w@rE A7 A FE FWET LW
1 FAA IHHT TF ALY qHT |

¥ qoE | qOTS | W g § e
TF HHTET AT & | qgF 9 AgH et
& g9 W& AR FT FFT WG WA
W yfam oo o s e
gafese gfaa 3% fiz Trar | §
wgT 5 7 a9 & 1 98 T 70 F a8
ST FRfem §T 7R F ) 7oA & o #
wfem T @ O ¥ qer fr | &
MR IIFAFTETTITR T
&3 gy 6 AT #v A1 e g AT
afeq sae feem & e 7 &
et g fF Fom FHA 0F T @
afea =T F1 9w A | FHA TE
o g A o W mAveT Srfgmr ¥
eqfert F1, SEATAD FT, AT OF TG
AT AR A fE wmoaEA
T At e mfne & uF agT 49
oTAT AT ¥&r SF W wfvw &, IEw
fodr w7 & O fraoer s 2 & 6 97
F1 fTet favg @7 | % &% A T
aat FY mrde @ fam v E §
& ag soa oY 32 7 5y qEE § A,
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QU T91 F1 OAq & fqy @, r 5q
A F o 7w 0 gfem g
TIA 8, TN TF qASww, q2L ey
¥ famwT=r &t 1 " T ¥
FEAAT a7 =27 f Ffaw T & |

Mt @t IEE a9d Fr A0S
wiforer A A &)

=t femm qzenaw ;A1 fafAst &
TuTaT &1 sEs faenT s v 4

=t gwmER e (faae)
e famrears s w1 &

o qrTeY : A7, gAY An o 5w
3% WA § | ag o Fgenar =y g,
AT TG E | TR AT E | AAET T
T FT AT ¥ |

& ot fEmwe ¥ w9 w0 g
g f& mrwr 2t 3 Frv A faat q= i
FY T 7Y faeeT &) a9 @ famama
917 34 41 30 Fo WA TEH &7 WA,
A9 FT 32 To A WA, AIAL T 3o,
3% o WY WIA § | WM qg AU AT
7% FE & | AIIL WEA FF I 6
THLE ATAT K% o 1, Ig 90 L%
ar e To 7 vy # faw w@r g 1 fvx
30 §o W AIATE ¥ qF &% & F41 fawy
qTET | AHAE WIHT AT e IY
£ &N A W gUA AW FT ATHI.
A 30 To TA H GG, TAF "AH
&1 ¢ 1 87 | w wEEw A owwd
® 7% & A fAred ¥ a1
WA AT | TE FAF T HIL WL
ZAT & a1 AT e W AegT 9T
TN FF IAH( WY i 9§ A
¥ w fema A wogE wTRT Y
&%, Aew giar § 6 avwrT wy
I AT @ wr mar g R owEw
wwY & wrer N9 9| F3 8T & ) @
707 JATL A Forar = AT | g AV
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fasr &0 wmrer wmar § TR Y TH
fremaz gt & 1+ e AR &Y Aa
A% § a1 F1 FET § HAG H1 WIS
T &T | IAKT GeerH Geel TRH F4l
gt faar A

17 hrs. o

A7 aq @ ¥ 31 fFew &1 gEA
Fad!r & a1 g7 «1 & qoere @ fifq
HE A1 & | UF qTH AH(T & AR
T &1 GHA FFAT § AT FAU A
ARG AIAT AT GHA FAT41 |
MAGEATE | FHFT AFAT AT A& fF
qg HAE &M R & SR
gifmare & @ i a3 aedt 3w
F wEEA FvAT wEN R FAT
AFACE | AT AN FAC L 7 w0 AR
gz & f& gedr gEET & aeAr wgAr
gFAl # v & =5 agt fawar )

# fagga wem fF 997 & 09 #
gaTe fae & oo qgr 41 | 39 §HE
4% H I¥ A%ET 4 I3 A T AT
g 2@T AW 9 AfEF @ 31
T Fgr wFA T2 W@ g, AfFA A
IART FET EN AL wEAAT | TS
AITHT ALA AATT TART ALH(T ATAAL |
S At w7 7z 1 afsd gErt At
qERA & AGT T4 AT ETAT G |
FAIT 9ATd F WEA weAT G AT A
IAF[ FAOT AT AZ & R Ag AAET
& 39 9T I0T AEN F qAT WAL

. T AFFAT I @ & | wfwT qarT =
fag wigs & v di Fr§ 07T WA
ALY & | IAGT AT TZN AT FIfEQ AT

Iaremer ngrRT, & wrasr fazwa &
w7 FT4T A g fF awedm # o
e o qEme agwasa § faa
TEA qTF § | gL A qi=d g
HEE 03X & | AW ATHIT qW A
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aiEr 78) fagradY fF g7 wwen &
gl & @ & fag g2 ) e fa
feari & qeaay &7 9T =AIfRC, AR
faradt arfew, =T s A2 4 @
aF &Y gréY faaré drand ST #Y A
el oy oFe &F 78 | F I
ar foem fgare & o#1+ qgar g arfor
T e ¥ @ 7F fowr g #
qframy & TFwiw T g w7 T A=
nFTT 9TAT £ |

IR AEAW : AT HT FH FT |

st o : F @ =1L A fawar
AT FAF Z AT gZ /YFT fAar )

7zt S19 BT qrfFETT & oA
At ¢ d1 33 79T 7L aw § | AfFA
& Fgar argAr g fs

q3 w7 gifg drarEr

JTT 5T W@ "L T 2, A6 & A
AT g, FTT0 AEN & 1 OF A0 wAA AW
¥ =hmwma #mtt TRT F0 FTOR
g T 7F94 | {19 A7 qifsaE w1
qFTae A & fau ag wiedt 2 fe 2
F AT T LT T | & FF FFAT A FgAT
argar g & ag fagras sedt &0 g9
T § fF wgr 9¢ A gFE 9z q9 §
gai HATH KT AT AT F1 FET
ZHIR AL 49l AT WIT [ATAE
qr fagra #:37 &. 9¢ @19 & fF 7f
gare TamE 1§ 1 Afwa 3z fage
fHay A a% Jam « ¥ @7 & A6
Fga1 argar & & g s feeg-
A & a0 feas fegs s ma 3 @Y
Y AedErer qrad § 1 g qTE al
gaTa ArIra ®§ wer & A fasfolt ¥
fz vy § AR @ T geurfagd
A9 qIT HT AT 4¢ W F (A0 FAF
1T & 1 W a0T F1 QI AT AA
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TEHAT & | TH gra § Y &7 "=
Tag @A & 02 e T 9 & 917
T TIETHT F T AT B FAAT |

JqTAN WERTY : T HT &H FY |

st am@ : oF I AR FF 2|0
ATEAT £ | FET Yo HiHal FHA GI04 {
wdY 2 agi AR 39 & {A0 a@wey faan
AT 2 | wfE IHE FEAT 1A w7
T 1 §E Ha4s 7 AT 7 qHhAT £ fF
f&q fFa T & 999 Hwd) WA
FTE g 04T 1 ATg AIE ATE &7
o F4i A F79

siwet wewt arg (fawremame)
¥ qag 7 77 W 1 9% F|@gA IR
ara 2\ faa faeY qeaw 517 § A
¥ &1 aHz FY I17 #E g AT A A9
2 & 3w FEA oAEA g fE feem
¥ oz {9aT 29 441 gF a2 1 9w
1 qWegT AT 7 AFL FA FT AFAT |
ora A1 @gdl § A F W wem 3

2 wa@arii ¥ 7q 37 3 Afwq mE O

FART ZH AT FiAYT

zaaT & FRT  FgAT AT Z fF
framr & FAAT) fawr A0 F7 w17
FA | A1S 9% Aver ara o Afwa $1E
afg adi gr oY & 1 ¥ HEA aF
&Y anirear ¥ f& T wed( #61 gr @Y
gragfadiondd g asag weai &
@A § 79 TE aEaE o § 1w
#1 &t gre Nfon, 7 A= AN A
f& ag aadT 7@ g1 @I & |

& foim gar® ¥ W1 F, W 93,
g TAHI % qeEE & A H
THA T AL 27 AW IETTH1 f3am
§1 419 779 AT 27 37 § | AfFT T
/-9 S F AT AGE T A AL
fampraa 2 1 Y SFT SATET IR T
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# A% weg ALY [, Sl A qEar
2 g1 & AW ¥ weg Agr A, {@r
FEY & | FOE AT qgT AT AT
ST &, ag feaT wmar & 1 79 fawraa
? & az oygn sgrerax nEfRfwedea aT
&9 FT fZa7 5141 £, FW TGIEM@T |

# 3} oF fwm g AT dar=ry FTA
gl A Q) AT W ¥ AW
AT ITHY AT F ATH W19 A A
TG FH 1 AHAT 8 !

gAY Zw a@gA A3 §, X
TR VY FIT AW G EF O | IAET
g W 7@ 77 &1 At faamr 0
o7 qZ AR ArEA

fema ¥ @i w8a g IAET A
qaswz A0 | T WY OAT F4A AL
fama =w g wiw fEa agAa
qYOA & | IAET AUAT G FT IF
=y 7@ faeAn | w1 IAET IEA
F 9 F v 3T A A A
A &1 A@aifE @ g 1 2w ;A
fFATEl ¥ WA T AT AT E 1 AT
T T TOAT, & IRRL HEATA FA0A
F {7 v Frvamn a & fa &
2 FE TFA A0 A 20

FATL TET AT T Ao A1 R E )
FAIL AT B ATIS(A ATTE SoEE #7
TH ATA 9gd A ted # IgaRd
gWT 9T TH T IAFI a4 F1 KHA
$30 FUT 41, A1 fF W 92 FT {=o
FIE T R | TH QAT 1 AR
g fFar s A AT & A g
#fwq QT 7€) g 1 I8 ®e 9T 1
f& ¥ s 7 wmo foor @@
AT N & WY FH QA AG g

sra feana w1 T & g S
g8 feqr wrar wifgn a7 a8t fem
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ST | IHT IET H WEW HAI A
HUTET A AfwA v fwera mowr
TR IAEA § 2 94T § TAR! WL
AEY ®1 AN, IS qATE AATGT ALY
famr  smaET

# Ry oy FAF 9% @dT FAT §
7 g0 At F1 faardt g1 FfEa
TET FY ALE ALFTC F( AT AEN E
WET A &9 #7  ¥ A7 AE § IART
qra fwAdi g A% IaF Agfead
gt & 1 @fEA a7 AW nqEET 77
A SrAT 0 WS & W 9i @de
A afwmrarz & fearT qgr oEw
/T 7 7o mgfama & 3w oA’
ATAT AT AT F IR0 IA AT AHA
F1 07 A1 faemn | FEFA TH a9 A
2 f& wiv o7 femet & ofy oger aren
IYeIT HIF BT T | A GEHIY W1 THEY
arFfe® wEIAT TH W F 9o FiAWE
feramat 1 e T § Al i ®
WA oA 4% HoFm & fgi #7v
T FAT & 98T gy Al £
FHA OFET &7 AT W1 F agifE
Tl T Ay 7 § fAg 39 I
F1 FTAEAI BT AAT ] | IART HIAY
T & Fifwa aw W A fae 2
T & IF 7 w e d¢ fasar
2 1 sf% qfewfagi o sram a=i
¥ qrw duT S ATy gEfew A
feamal #Y oF ara o T gy & A%
I e qafaan far ad@ic gawr
FEAT A A% T & frar s & o
17 39 fedwem & 1 f& & st
A G g

T g7 freml ®Y wfas
#fe gaed & fag Wt W1 @giEen
T SrETeA faemr wifge ag @@ fAer
9T | OF &7 avET &7 A St
N T & A gER A G A9 T Er
ol mfz ga=r faar W omar @ =

PHALGUNA 12, 1885 (SAKA)

Food Situation 341g

g wEAAy o fedfeem & fw
a1 ¥ gY qrT AT g2y 9 € wr | fEmA
¥y awa @ 9 | FfOInIr age
¥ fau fa=n? o &@m &7 & g
Y faand aaear %1 w7 wfuw e
Z | faewi ¥ oS WA ¥ awnw
7, q1fAF &E A0 | FT 7 fower
to gt ® It ZAM FIIE T R A
sfis &1 s fagoi & wmar § afz
78t vwn faag £ swaeqn F37 § qar
feamal & &3 79 5§ amE gl a1 AT
To &0 wAS F ATAA R faEw a1 gy
AZT ATFAT TTAT |

o femar #1139 39 wEEar g
afea za= felt F1 e 38 s &
AFET RO OF AT ¥ F A
gAY ag Tt & S 3947 a9AT # W
ITEI BT ATHE F qeAT &7 g |
gret fwETE1 F1 a1at § qrav, 7@ fa=ar
g A7 IR AT g oAud A
d7 &% 27 2 1 F "edT Q1A Mwe
%T 0T miEAes fafwed & ow
S & &1 3% e s & fF wrd g
¥ fam qu 97 7 Fvafas gae & aa
s | fan g # exawar & fAw 9T a7
TOAT T T & AT SAET FT ST 8
fF zma fom e fafred & ame
ST | AT g g g fE F &=
e fFEA 9T & 99w a%rT @Y
foey & e w8 v@r Ffemd &1
AR qTAT W W I AEE A
arar AgY & 1 ar F fau gEE FaT
wrar & fF oo gre fernd A
A9 OF § GAW g1 GHAT | FG 7T &
aqeTey & feq WO a7 98 @9 ¥ o1
drs #T qfeaw 3 7 T 9L 5T
% fqmg & @ @ a8 v @,
qg % g FH ATEEEN € ! I€®
W I #1 ¢ fF I ohfees @ @
F5 A% gafgdt mfz & s AT 6
A § W giawrE 36 w9 &
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7T 14 § AT feaml aF ag dar TE
TZT T § AL FY TEE fAu ®
F19 3z fen

mu

O 9239 & FEd 9T ¥ AT 0F
wigem T & w21 & ¥ 3% w9 awadr
g o & 3 wr Frdae af § A%
FEF " FoT IEET WAA FT AL
g 1 Jgi wA= F oE fFe a8y
ATl gl 97 qHES qg g fF 4]
saifgz ol ar earnfi Far a0
F7 TIH AT IUAT T E | AT SH
7% O WA o AW 9% W e | 48
aEfa wea qifafzas s & gqfa
% fao mamz =ift s Wk
FATET WAL & | T AW &1 GFO A
faee w331 F7 WwAT Io AT FIAT
T 3 W FAT FOLT IEW | qEA
TS T &1 d9q g wAr AnfEe
o &gt ¥ ayat &1 Aq44r @ir F@0
forerad @ sfag ar § 3a€ @0 #779
F fau afs7 saw vz =ifze | s
H o AT F1AS qT A A T
ar=r qdfmfaal ¥ ozwry OT AFAET
ﬁmmfar%ﬂ‘r(m“ﬁfw-ﬁfihzqﬁ
AT & ATEe fRar 9 @ g AT
zasr IfRT  pnfaar @ -‘-|‘§T far
721 &\ G 99 OF g0 &% gAT A1 |
feadEl & "9 F1 99T § FEHIT
|9 77 IGFT GETA T HGAT IAF
ooy afzame 2 gF7 £ 1 Faw 47 A8
H&a 4rfz frﬁ'a'-'nwa:fﬂmu’t?
LA F AT 07 € g & FH 9T
Tmrd & wYT mre o ag faw el &
zr fami| f avg. o07 T QYY) ag
Ffa w& @ T fer ) wE &
qrafast &0 TR 7L Glaar F1 w@wd
F7AT 2 fey i arwt F1 wfesai A1
I IEF] S ALY ST § | W fmATAt
&1 HquAY A & F o qrer @i
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WY 7Y faear & 1 @z & fao & &
T2 WY IQ AL fa=eY @ 1 ag A1 394,
fefeaeity & Iaer awwrT &1 fopa
Foar aifgn | a8 @7 @1 fasw @
f& e o &1 ¥9g 1T A F AR
off I7IY wAEET AT TG § @A a4
gd & 1 o A o wfaT dama § W
ST9 qIHT TEAT § @ AT IfEq aAw
g F IFAET RO | @ ww Afgw
AT a% 97 AGY €2 AqFA |

UF FEETEMT 40 99 W &
foresti |l Y #i wgdr Faselr sy
T oA FfFEA wry IAE aw A
o L o e g € 97 fwoma
Fr forealt At 21 W g 1 qE WA H
z7 A2t fran, &7 7 frean, avard
wifz $7 ot 7@ faear 20 famrar
F1 HTIE @ET  F FAET 0 AT AF
Zr @ 2 ¥ saay afafafe 7 &
AT ATH FT AL FAT ATE ATHA T
& g A & myen F7A g b AT wer
WA 1 2MFEA KA, IAX WA AT
fedaz & 3a%r 3z Zzrasr A7 fpamt
F1 3951 2% FraTEEAT &1 9 I
TWT 9T AW FI9 &7 sqaeq Fa,
3931 Ffa 3mEA & faa gqraeaa |81
FAT & AIETEA [ 7 wre oA R
Tar &1 qa g7 fawamm @ fE e
TH W AT GTATA F ATHA A AT
TATH | F1E F97 A8 I35 7@ |

IATEA WENAT - WA ATTHT HHG
HATT &1 T

et west ang ST WY A7 AT
4 & ot i fae & sarEr agY aret

g |
Shri Swaran Singh: Mr. Deputy-
Speaker, Sir, I am grateful to the hon.
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Members who have participated in
this debate. At the commencement of
this debate I did not make a statement
as I had galready laid a copy of a
statement on the Table of this House,
giving the factual position with regard
to both availability of foodgrains and
also the level of prices. As was not
unexpected, the debate has covered
not only the present food situation in
sarticular relation to the prevalence
of price of wheat at a higher level,
which 1 presume was the main provo-

cation for asking for this discussion,

but the debate has also covered other
points relating to other foodgrains;
and the long-range question of steps
that should be taken for stepping up
agricultural production has also been
touched upon by many hon. Members
who have participated in the debate.
I was somehow conscious of this deve-
lopment, and that is why I had sug-
gested that the same purpose would
b> served when the Demands relating
to the Ministry come up for discussion.
But, as there was a general feeling in
the House that there should be a
debate, I readily agreed.

T am happy that T bowed before the
wishes of the House., because the
overall impression that has been left
on my mind is that there is a very
clear, and if I may add, growing
appreciation of the complexities of
this position. Hon. Members have
given a great deal of thought to
matters both which require short-term
attention in the near future and they
have also given valuable advice on
other important aspects.

Sir, with your permission, I would
like to place g few facts with regard
to the wheat position in the country
so that the House and the country
might judee the facts in their correct
verspreticse. T have alrcadv mentioned
in the tatement that last vear, that
is, in the vear 1963. there was a pro-
duction of 11'1 million metric tons.
The normal criterion that is applied
for arriving at a fizure of the market-
ahle surplus is we generally take
about one-third of the total produc-
tion as the quantity which comes to

2268(Ai) LSI—18.
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the market. Hon. Members have
themselves mentioned that a large
number of pcople in the rural side are

dependent upon agriculture and,
therefore, they also make arrange-
ments for their food requirements

from the produce in the village and
do not normally come to the market
to get their requirements,

Shri Krishnapal Singh: Wrong,

Shri Swarap Singh: It is true that
difficulties arise, as they have now
arisen, and they have to go to the
market but, generally, not more than
about gne-third of the total foodgrains
production comes to the market. This
has been the conclusion that has been
arrived at by various experts and also
by the cnquiry committee that went
into the whole question. On that basis
the total availability in the market
would be one-third of 11,1 million me-
tric tons which comes to about 37 lakh
metric tons. Now, Sir, it is interesting to
note that—I was looking into the
figures of the total imported wheat
that was supplieq for the require-
ments of the consumer—for the last
vear it comes to about 38 lakh metric
tons through the fair price shops, also
in the form of atta which was produe-
cd by the mills and also in the form
of wheat that was distributed through
the various fair price shops and the
like. It shows that in wheat we ere,
deficient so far as our requirements
are concerned. The total preduction
that we have been able to achisve
even in the best years has never been
enough to meet our regquirements.
Sti'l 5 question may arise as to why
we are trving to encourage consump-
tion of wheat even in those areas that
are generally rice-consuming areas.
The answer is a simple nne and has
heen provided bv some hon. Mem-
bers who pointed out that rice is a
rommodity which is not easv to nro-
cure aven in the international market.
Tt is well-known that rice surpluses
in the world are thrown un bv comn-
tries whicrh themselves are developing
eonntries.  Thev themselves are ex=-
nosed to nressures of nopulation and
they are alzo finding themselves in a
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position where the surpluses of rice
are showing a tendency to diminish
year after year. On the other hand,
wheat in the world is produced in
surplus quantities by those countries
where the surpluses are large and they
are not subject to population pres-
sures. If in the ultimate analysis
there is shortfall in our agricultural
production to meect our requirements
end to make up that deficiency, the
country has to import foodgrains. TIi
is a practical proposition to think in
terms of wheat rather than in terms
of ricee. That has been the picture
for the last several years.

17,23 hrs,

[MR. Speaker in the Chair)

Now, 38 lakh tons of imported wheat
was supplied into the market through
a system which is fairly well-organi-
sed, I do not want to enter into the
arguments; many hon Members have
pointed out that there are defects and
deficiencies in the functioning of fair-
price shops and the like. Those
things should be attended to and the
supervision should be tightened. But
the fact remaing that almost the entire
quantity of the imported wheat is dis-
tributed through channels which are
subject to distributive discipline and.
therefore the actual products are
finding their way to the consumer.
It is this basic fact of the shortfall in
the availability of wheat that has to
be kept in mind in assessing the
pasition and in thinking of measures
that should be adopted.

As soon as we found in the month
of November and also to a certain
extent even in October, that the prices
showed an upward tendency we took
steps and impressed upon the States,
which we thought would be affected.
to draw more upon the central reserve
of wheat, This advantage was taken
up very quickly by certain States and
in this connection the name of Punjab
State comes to me as the uppermost.
In gther States it was not fully appre-
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ciated, as T now see in retrospect. that
a difficult situation lies ghead with
regard to the availability of wheat,
and they took some time before they
started organising in a big way for
receiving imported wheat and to make
arrangements for its distribution.
Although the position in Punjab also
continues to be difficult jn the sense
that prices of indigenous wheat rule
at a high level, let us not forget that
a major part of their requirements
today is met by imported wheat, and
they have organised themselves for
opening fair price shops and depots
for the distribution of wheat and
wheat products such as atta and the
like,

UP took action a little later.
Therefore, the position that faces us
and that faced us in UP, is that the
actual pumping in of wheat and
wheat products there did not keep
pace with the requirements with the
result that certain difficulties were
created in certain parts of that State.

At this stage, T would like to give a
few figures. It is not my intention to
tire the patience of the House by
giving figures, but these figures might
be significant and might jndicate the
order of the supplies that were made
available from the Central stocks,

Shri Harl Vishnu Kamath (Hoshan-
gabad): They are very necessary also.

Shri Swaran Singh: in January,
1963 Punjab got roughly 14,000 tons
in the form of attg and also in the form
of grain. As against this, in January,
1964, they got as much as about
45,000 tons, In the case of UP. in
January, 1963 they got 29,000 tons,
whereas this year they got as much as
99,000 tons in terms of atta as well as
wheat. In the case of the other
States, the quantities are not large
But even Madhya Pradesh in the
month of January this year got 17,000
tons whereas last year they got only
about 4,000 tons in the month of Janu-
ary.

The figures for Rajasthan are signi-
ficant, and 1 would like to mention
them because some hon, Members
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have rightly drawn the atiention of

the House to the scarcity
conditions that prevail there. In
January, 1963, they got only 07

thousand tons, that is, about 700 tons
because Rajasthan in normal years is
generally comfortable in  regard o
foodgrains, both in-rabi as well as
kharif, This year Rajastan had lo
have as much as 18,000 tons.

Then, I come to the month of
February. 1 have got the figures up
to 15th February, because it takes
some time before the figures are
compiled.

In February last year, Punjab got
17,000 tons, but this year they hav:
got 29,000 tons. Last year, UP got
29,000 tons while this year they havc
got 57,000 tons. Even in Madhya Pra-
desh, the quantity that they have got
is about 9200 tons this year as rom-
pared to 3700 tons last year. In regaid
to Rajasthan, during the {fortnight
ending 15th February, 1964, they
have got 12,000 tons as against only
400 tons last year.

Shri Hari Vishnu Kamath: On a
point of order. This is an important
matter and it merits the attention of
at least a quorum in the House. There
is no quorum in the House at present.
We would like the hon. Mirister i
speak at least to a quorum if not to
the full House.

Shri Swarn Singh: When the situa-
tion becomes casy, people forpel that
there is any great urgency.

Shri Hari Vishnu Kamath: They
are having a tea party outside. It ic
not proper.

Shri S. M. Banerjee: We are dis-
cussing the food crisis, and even the
quorum is not there,

Shri  Nambiar (Tiruchirapalli):
That is only to encourage the food
debate, so that Members may be

strong enough to face the pronlem.
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Shri Hari Vishnu Kamath: They
should have fixed the party at 6 O
clock.

Mr. Speaker: The bell is being
rung—Now there is quorum, The
hon. Minister may continue.

Shri Swharan Singh: So far as the
figures with regard to the country as
a whole are concerned, in the month
of January we supplied roughly about
4} lakh tons of wheat in the form of
wheat grain and atta. The actual
offtake during February, 1964 is
likely to be at a higher rate, although
we had only 29 days in the month of
February. This is the position with
regard to the availability and the
arrangements that had been made to
meet this shortage.

The effect of all these steps has
been the fact that prices of wheat
which at one time were touching an
unprecedented high level have shown
a tendency to relax. I did make this
information available to the House
some days ago and I would like to
state the position as it obtains today.
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The rise in wheat prices occurred
almost throughout the country, parti-
cularly in Paunjab, UP, Rajasthan, Ma-
harashtra and Delhi, The steep rise in
price is attributable to the decline
of 9 lakh tonnes in wheat production
during 1962-63 as compared to 1961-62
and also to the reports of damage to
the 1963-64 wheat crop by the long
cold spell in northern India and
inadequate winter rains. It is, how-
ever, significant that during the last
few days, wholesale prices of wheat
in a number of reporting centres in
the wheat producing States have
shown a tendency to decline. Some
idea of this quantum of decline can
be had from the fact that in Punjab
in certain markets it has come down
by as much as Rs. 10 per quintal.
Even in UP, it rules at a level
lower than what had prevailed some
weeks ago. Same is the position in
Madhya Pradesh where the fall has
ranged from Rs. 4 to Rs. 9 per
quintal. In Rajasthan also, there is
a fall of Rs. 4% per quintal.

ot s s ¢ TER A a1 A
gas & I am faa &1 fe wrew
AT T FAT §, T2 AT A1 AT A9 |
IT ¥ ot Far A oarg § ?

st TW AWF arEA T A= HiET

T A g

Shri Swaran Singh: Hon. Members
quote these figures and statistics when
they suit them and build up a case;
but when they are cited to bring in
a certain realism into the debate,
objection is taken that they are not
realistic.

Shri Kashi Ram Gupta: The same
thing applies to you.
Mr. Speaker: These are wholesale

prices. Has there been any decline in
the retail prices as well? That is
the question.
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Shri Swaran Singh: This is a well-
known phenomenon with which
everyone of us should be familiar,
that when they talk of rise in prices,
they quote the figures which are in
the wholesale market (Interruptions).
When a rise in prices takes place, it
is reflected in the market quotations
which appear in every newspaper
every morning. When a fall takes
place, it is also culled from what
appears in the newspapers. We have
also got market intelligence. It is
based upon that that I am making
this statement.

o TW wART wfgm : wF
M A1 ATEH W9 @7 EAT &, &l ag
AT § | WY WERT @ wEard
v s@d ¢ | foewl g W o ama o
LESE A

Mr. Speaker: The
giving in.

Minister is not

st wvi fog o =re Ademn maET
FAT qITE A AT F7 AZG @A | TR
*} AT 9 AT 39T T4T § 5 AT
AZ qA § A FH g A9 H @R
§ for o & 1 9g FE AT @ | s
o & FH T vEar g 1

o W wAET Wifgan : nOE
foaar gw a ¥ A8 wnaw aqfw
9T ST ST @A Adl & |

Shri Swaran Singh: I think this
type of interruption does not help us
at all.

It is a fact that the level of prices,
both in the retail and in the whole-
sale market, has got a close relation-
ship, Any rise in the wholesale level
of prices is reflected in the
retail and wvice versa. As to  the
quantum and whether it takes two
days or three days to seep
down to the actual retail shop,
these are matters about which
there can be difference of opi-
nion, but there should be no differ-
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ence of opinion and no
controversy on this economic fact. It
is well known, and about it I thought

there was no scope of any dispute or
controversy.

It is very interesting that those
hon. Members who wanted to criticise
us forget entirely to take notice of
this deciining trend in wheat prices
which, to my mind, is the most
significant feature of the last few
days in the wheat market. This is a
period which is very bitterly a lean
period, because the crop has still to
arrive in the main surplus arecas of
Punjab. and alse in Rajasthan and U.P.
The crop will arrive after about a
month or so. In castern U.P, it may
arrive in another two weeks, but in
Punjab and Rajasthan, it will not be
before the middle of April. This
lowering of the price Icvel and arrest-
ing of the upward trend is directly at-
tributable to the off-loading of wheat
and wheat products from the Central
Government stores, and this only
shows that the stocks which are avail-
able with us, when they arc pumped
into the market and made available at
concessional prices. do have an impact
upon the prices,

Personally, I am not fully satisfied
wifh the result, because of consumer
resistance, and partly because of thc
type of propaganda that gencrally goes
on condemning the quality of imported
wheat, That, I think, is also partly
responsible for keeping up consumecr
resistance, Shri Banerjee said that a
speech of the Chief Minister of West
Bengal pushed up the price. and that
a statement of the Agriculture and
Supplies Minister of U.P, also pushed
up the price, but I have no doubt
that our speeches also some-
times, when we take an unrcalistic
view and criticise, not knowing the
full implications thereof, do have an
effect upon the psychology of the
trader gnd also uplift the psychology
of the consumer,

Let us squarely face the position
that there was a shortfall. I am not
talking now of the long-range prob-
lem, we can discuss that separately,
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- but let us iry to manage our affairs

with a sense of realism, This shortfall
can Dbe made up only by
pumping in  additional supphes
ol imported wheat; if, at the same
time, a parallel argument is built up
and maintained condemning that, al-
though the offtake is that much, still

“the psychology continues, and people

coniinue to quote higher prices for
They are com-
pelled to bring down the prices only
when the circumslances compel them;
when they see there is no offtake then
the prices have to come down as they
have actually come down during the
days. I am not
grudging any criticism or the like.
But let us weigh the effect of our
criticism, the tone of our criticism, the
manncr in which we present it. Are
we not playing into the hands of those
who want to make maximum profit
by statements of that type and are we
not ourselves contributing to the firm-
ing up of our consumer resistance—
which to my mind is unfounded—and
this resistance for keeping it at an
artificaliy high  level—the  price
of indigenous wheat—although the
price quotations are there? But
those hon, Members whg  have
been seanning the market arrivals of
indigenous wheat wil]l bear me out
even if I were to say that the actual
market arrivalg are very, very small
because, allhough the price quotation
of indigenous wheat is at a higher
level, the actual guantity that is the
subject-matter of that high price
level is comparatively small, because
the requirementg of the major part of
the urban population which is the
main population that draws upon the
markel resources or market arrivals
during this lean period are, by and
large, being met by imported wheat.

have assured the States affected
which are the main wheat-consuming
States—Punjab, Rajasthan and Uttar
Pradesh and also Madhya Pradesh—
that jt will be possible to meet their
full requirements of wheat, and they
are gearing themselves up to arran-
ging the distribution even in the re-
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motest parts, and that has already had
a powerful impact.

Before I come to the prospects of
the next year, I would like to say
something about the rice position in
the country. As the House is fully
aware, there was a shortfall in pro-
duction last year. In spite of that,
we have been able to tide over the
position more or lesg smoothly except
in West Bengal and for a short dura-
tion in Orissa. Even there, cerlain
steps were taken by the West Bengal
Government in the months of October
and November, 1963, and the position
was brought under control and disci-
pline in about two to three weeks'
time. The House will be glad to
learn that the level of prices that now
prevails in West Bengal and in Orissa
in this part of the year and the level
that actually prevailed over the last
two to three weeks are definitely
lower as compared to the level of
prices that prevailed on the correspon-
ding dates of the last year, that is,
1963. That should be a source of
some satisfaction and even some hon.
Members have referred o with some
satisfaction about the steps taken by
West Bengal Government to get the
price of rice under control,

Then there are two other rice zones,
that is, the western and the southern
zones. The position in the western
zone which comprises Madhya Pradesh
and Maharashira—and part of the rice
also goes to Gujarat—is this; the price
level that obtains immediately after
the harvest is a shade higher as com-
pared to the level of prices that pre-
vailed on the corresponding date of
the year 1963, The same is the posi-
tion with regard to the southern
States; although the actual level of
prices which were prevailing in the
western and southern =zones prior to
the arrival of the current crop has
really been very much lowered still,
to take a correct view, it will be pro-
per for me to mention that the prices
do continue to be at a level
which is higher compared to the
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level of prices that prevailed on the
corresponding dates of the last year.
Some of the reasons have been men-
tioned on other occasions and I have
also had occasion to say something
about them ang so it is not my inten-
tion to go into them in great detail.

Shri Nambiar: In the Southern
region the rise is not marginal or
small; it is sometimes more than 50
per cent.

Shri Swaran Singh: 1 do not think
it is anywhere of that order.

Te W wARe aifgar @ 7

FrHAT TATT AgE E1 AET &

sit &o fag © 70 oA g fF A
HRT Al AT54 FT JF ALT £ |

o TW AART Aifgar a7 7R

a1 ar gd &1 T ag| g1 ST |

Shri Swaran Singh: To my mind
the position that obtaing today is
partially due to the comparatively
lower price at which we were procu-
ring rice both in Andhra Pradesh and
in Madras. Let us not forget that
the trader or the miller, if he parts
with a certain part of his crop at a
price which is at a low level he has
naturally a tendency to load it on
and add to the other quantity which
he sells in the free market or which
he sends to an adjoining Stole, Part-
iy due to the producer resistance also,
it is like this. He saw the high price
in the pre-harvest period and there-
fore, he is not coming into the mar-
ket with the same speed with which
he used to during the earlier years.
The figures with regard to the mar-
ket arrivals in those parts fully bear
out the two points that I have al-
ready mentioned But tht House will
be glad to know that even this trend
has been reversed and the prices have
become gencrally steady. I have no
doubt that the prices will come down
even more.
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For this we are taking two steps
in this direction. In areas wherps we
thought that the quantum of levy
was at a high percentage, the quan-
tum of levy is being reduced as in
Andhra Pradesh, about which the
hon. Jady Member gaid. We are also
examining the proposal to fix the
procurement price on a more realis-
tic basis. I hope that a decision in
this respect will be announced before
long.

It will be wrong to imagine thatl
the price that the Government fixes
for procuremtnt has any great influ-
ence upon the prevailing market price,
The reason is quite obvious because
even in a surplus State like Andhra
Pradesh we could not have procured
more than 90-95 thousand tons till
to date. That bears a very small pro-
portion of the market availability of
rice in Andhra Pradesh and a much
smaller proportion to the tota] pro-
duction. ..... (Interruptions.) The
procurement price, if it iz unduly
low, does leave scope for the dealer,
miller and those who are in the trade
to load that component of the rice
which is free from levy, with the loss
that they have incurred on this
component which has been procured
at a price which is markedly lower
as compared to the prevailing price.
I hope that these two steps that are
sought to be taken, one which has
already been implemented and the
other about which a decision will be
taken soon will be further factors
which will be conducive to the reali-
sation of the objective of bringing
the price even lower

At this stage, T want to mention
another aspect about which thera ap-
pears to be difference of opinion bet-
ween two sections of the House. Some
fecl that even the prevailing market
prices even in the surplus States are
not sufficiently remunerative for the
Erower and at the same time in some
other centres they say some effort
should be made to bring down the
prices. After all, we have to sirike
a balance between the two points,
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Shri P, R. Patel: Why don't you
fix a remunertive price?

Shri Swaran BSingh: We are dis-
cussing the food situation in the posi-
tion in which we find ourselves, as
to what are the long term measures.
This is my assessment of the position
with regard to the availability of rice.
On the whole, the rice crop this year
is definitely better as compared to
last year ang the position, therefore,
is not likely to be difficult.

Along with that, there are other
steps which have to be taken. There
are two important measures which
have been agreed upon in the Food
Ministers’ conference, One relates to
more effective control of the whole-
sale trade. According to the new
licensing order and the new condi-
tions of the licence, there will be
provision for m more effective check
on them, because the new licensing
order will enable the Government
even to requisition stocks at a price
which might be declared by the State
Government as the maximum price
which can be fixed for that State.
There are other provisions alsp rela-
ting to a careful reporting of the
slocks. Margins can be prescribed
It is very necessary to bring the
wholesale trader under this discip-
line and to bind him down to these
things. It is only thereafter that we
can effectively introduce any control
in he matter of prices,

My friend opposite said, let us first
decide that this is the price and we
will think later as to what should be
the steps which should be takep to
enforce that. Experience has
shown .

o T wARgT wfgm o wemr
WEYed, AT T 3 at & A6 # g
f& &3 i T8 Far

Shri Swaran Singh: I have never
interrupted the hon, Member when he
spoke. He always says such hard
things. Sometimes he should try to
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understand the problem. My way
may not be as effective as his, but I
have a certain duty to perform. He
should try to understang the problem
rather than rise in that manner,

o Tw wAET Mfgan : A Y
FIRX @A F A A FErqT ) F X
Il F fat vx g wey S oA
g ar | & FEr AT fF S el & A
¥ il F I T F1 atar w0 | 7@
Esfam it ag 9w g

Shri Swaran Singh: This was pre-
cisely the point that I was mention-
ing. T am very sorry that Dr. Lohia
has not tried to follow it. 1 have said
two important things in relation to
the new licensing order. I have men-
tioned about fixation of prices which
can be cnforced. I have also said
that a maximum price can be fixed
beyond which the wholesaler cannot
sell and at which price he may be
compelled to part with hig stock. If
this is coupleq with the already
announced policy with regard to the
floor price that answers completely
what is in his mind. He has said that
the wariation in the prices at the
post-harvest and pre-harvest period
should not be beyond a certain limit.
If we have a floor price and a maxi-
mum  price which is intended
to be declared—we will aiso fix
the - margin—that is a complete
answer to the variation of the price
between a certain lowest and highest
levels., That was precisely the point
which was trying to cover.

What I was saying was, that it will
be wrong from a practical point of
view to make an announcement that
this is the maximum price and we do
not take any steps to enforce that dis-
cipline and do not have the necessary
mechanism or the necessary proce-
dures for actually fixing the responsi-
‘bility upon the various people,

Mr, Speaker, I have no doubt that
every one will appreciate that it is
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necessary to have this type of
arrangement before we can actually
enforce the actual maximum price as
compared to the floor price. Floor
prices, as the House is no doubt
aware, have already beep announced
and they are there in the field for
quite some years. With regard to the
main food crops, last year, in the
State of Uttar Pradesh, the Govern-
ment had to step in when it was
reported that in a certain market
wheat was selling at a price lower
than the floor price, and as soon as
the Government stepped in for
nrocuring wheat at the floor price
the market price assumed a level
where purchase in any large quantity
was not necessary. It is, therefore,
necessary that we should bring  the
wholesale trade under this distributive
discipline by enforcing these new
lirenses, and it is only thereafter that
we can successfully implement our
determination to maintain a certain
margin between the minimum price,
which is the floor price, and the maxi-
mum price that should be charged.

This has actually been tried to a
certain extent and with some success
in Woest Bengal. With regard to certain
items steps are being taken even in
other Siates, although the States
took some time to fully implement
this new licensing order. Already
Andhra Pradesh has introduced this.
1 have been informed that Uttar
Pradesh hacs also taken a decision and
it has already announced its decision
to enforece this new licensing order.

These two measures which emerg-
ed as a result of the Food Ministers’
Conference which was convened here
last weck, to my mind, are signifi-
cant. Their determination to en-
force a certain maximum price and
also this new licensing order that is
to be enforced

Shri Nambiar; ' By enforcing these
if the prices of foodgrains go up,
what will happen? It has happened
in the south.
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Shri Swaran Singh: Shri Nambiar
knows more about Railways. He has
not tried to follow what I was say-
ing. 1 never said that by enforcing
this order the prices have gone up.
He has completely missed the point.
1 can answer something which
I think is relevant.

Shri Nambiar: I am missing my
rice now.

Shri Swaran Singh: You should
take a little more of wheat also now
that you are in Delhi.

18 hrs,

Sir, I am fully conscious of the fact
that the next rabi crop is not as good
as I wish it were. At one time
I thought that with a reasonably good
rice crop and with the prospects of a
good rabi crop we would have almost
completely got over the difficulties
which harassed us last year. But, Sir,
the frost conditions, unfortunately,
which gripped a good part of North
India, have damaged the wheat crop,
the gram crop, and the harhar pulse
crop in Uttar Pradesh. This is a new
situation that has developed. This
was also partly responsible for creai-
ing a sentiment which has pushed
the price of indigenous wheat, al-
though I maintain that there was no
justification for doing that, Some-
times, in a complex situation when
we are out to find a quick answer,
we can commit the mistake of not
understanding the position clearly, It
has become quite customary to say
that controls, distribution or the levv
are responsible for all these difficul-
ties, as was mentioned by certain hon.
Members opposite. But the House
should remember that wheat has be-
haved in this manner although there
was no control either on its price, or
on its distribution or movement, when
it was absolutely free all over the
country. Seo, you can see that this
type of situation we had to face, al-
though there was no control. There-
fore, one should not be dogmatic or
critical of a particular measure and

2288 (Ai) LSD—8.
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should not try to find a ready answer
for all our difficulties. As was
pointed out by some hon. Members,
it is a complex problem which is
inter linked with a number of factors.
General price level, rate of develop-
ment, rate of expenditure, quantum
of deficit financing, all these are fac-
tors which contribute to the emer-
gence of a price pattern and it will
not be correct to take the food prices
along in isolation.

Then, again, the prevalence of a
slightly more remunerative price at
the post-harvest period when the
greatest advantage of this will go to
the grower should not be grudged
with the same vehemence as the
pushing up of prices during the lean
period. We should take adequate
measures to see that the phenome-
non of the prices being pushed up at
the lean period is not repeated, and
for that licensing, maximum prices,
pumping in supplies from the gquanti-
ties that we succeed in procuring and
also from our imports will be the
instruments which will be effectively
utilized to prevent a recurrence of
that phenomenon. But we should
no! be too much upset if the prices,
particularly at the post-harvest period
when the advantage goes directly to
the grower goes up g little. We should
not look at it in the same light as we
are prone lo consider the situation
when the prices get pushed up during
the lean period of the season.

Before I say a few words about the
long-term measures, I would like to
say very briefly our approach to this
problem and the way we propose to
deal with this. To sum up, so far as
the prospects of 1964 are concerned,
while the position of rice crop has
been satisfactory, that of wheat, mil-
let and pulses has been a matter of
concern to Government and it is clear
that more stringent measures would
be required in the current year te
keep the situation under control, The
recent tendency is of both wheat and
rice prices to respond to the measures
that have been taken. It is signifi-

. *
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cant that between October 1963 and
February 1964 rice prices have fallen
much more than in the corresponding
period of 1962-63. While this is a
matter of some satisfaction, it cannot
be a matter of complacency, Wheat
prices in the last one week have also
shown a reaction to the measures
adopted and in most of the difficult
areas they have shown a declining
tendency. This tendency also should
not induce any sense of over-confi-
dence but should emphasize the need
for wvigilance and regulation of the
type that had yielded results, It must,
however, bge borne in mind that
short fall of production and pressurc
of inflation cannot be met only by
regulation, particularly in a commo-
dity where the demand is inelastic
and is unlikely to show any reces-
sion. Even attempts to curb consump-
tion cannot be ag successful as  the
economic situation might demand.
Controis and regulations can, there-
fore, only reduce the pressure of
other economic forces. This has been
conceded by the Foodgrains “Enquiry
Committee and also by the Planning
Commission. The aim of controls
and regulations must, therefore, be.
on one side, to protect the producer
against any fall in prices which might
act as a disincentive to production
and, on the other, to limit the rise in
prices during the lean period over
the immediate post-harvest prices.

With a view to achieving this
objective, the following measures are
under consideration and I would like
briefly to mention these. Firstlv, o
review of procurement prices is being
done with a view to bringing them
in line with actual post-harvest prices
that have prevailed over a number of
vears. This should meet the demand
that the present prices do not secure
a reasonable remunerative return 1o
the producer and also avoid the many
other problems not only of procure-
ment but also of the effect of pro-
curement at artificial prices on the
market and general level. Secondly,
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it has already been decided to make
the regulation of trade more effective
by making the licensing conditions
more rigid. I would not go into the
details of this because I have said
about this already sufficiently in de-
tail. Thirdly, the question of pro-
gressive taking over of the manage-
ment of rice mills is also receiving
consideration, The Food Ministers
have agreed to give a detailed consi-
deration to this problem and we are
meeting in another two or threc
months to take final decisions.
Fourthly, in order to avail ourselves
of better rice crop situation, we have
decided to step up procurement bet-
ween States and the Central Govern-
ment which may exceed 1 million
tonnes. That is nearly double of
what was procured last year, Simul-
taneously, steps are being taken to
increase imports of wheat  under
P. L. 480. The lesson of the recent
crisis is that until stocks are ade-
guately built up, both of wheat and
rice, and production is stepped up,
imports are inevitable. The Gov-
ernment has already under consider-
ation a programme of these imports
with a view to building wup of the
min‘mum buffer stock required to
deal with the situation  with which
the country has been faced both last
vear and  this year Fifthly, the
question of fixing maximum prices of
cereals, particular]y rice and wheat,
is also under active consideration, the
intention being that even during the
lean period the prices would have to
be allowed to exceed only upto a
particular level over the post-harvest
prices. This is necessary not only to
assure the producer that tirade is not
going to be allowed to make undue
profits as also to overcome producer
resistence. Stringent action would
be taken against the trade if it seeks
to contravene these limits, Along
with the regulation of margins it
should provided sufficient protection
{o the consumer also against anti-
social activities on the part of pro-
fiteers and black-marketeers. Lastly,
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suitable credit control will also be
devised to prevent traders from gc-
quiring facilities to support hoarding
and profiteering. The House will be
inlerested to know, as I have already
mentioned in my statement, that even
this year the Reserve Bank has de-
creased the percentage of the crediti
that is available for paddy and rice
traders. I think it is 90 per cent on
the level of advances in 1962, The
normal advance, I think, is at a level
of 35 per cent of the value of food-
grains. These are the various steps
and measures that have to be taken
in order to meet the position with re-
gard to the availability of food and to
bring discipline in the distributive
svystem.

There are two other points about
which I will make a very brief men-
tion. I am conscious of the fact that
already we are late. One is about
the long-range steps to be  taken.
With the limited time at my disposal
now, it is not my intention to spell
out in detail the various steps that
have been taken of late, both at ihe
Central level as also at the State
level, {o step up our efforts for agri-
cultural production. The hon. Mem-
bers must have kept themselves in
touch with what transpired at the
zonal conferences with the Chief Min-
isters and the Ministers in-charge of
Agricultural and other Rural Deve-
lopment subjects. I have come back,
after these meetings, with this over-
all impression that there is definitely
a growing realisation at the State
leve]l of the importance of agriculture
and the various activities also have
been coordinated both at the minis-
terial level as also at the administra-
tive level not only at the State Capi-
tals level but even below the line,
namely, at the district level and also
at the block level. They have taken
concrete steps to constitute appro-
priate bodies functioning at the Min-
ister’'s level, at the secretariat Jlevel
and also at the district level so that
the various activities are co-ordina-
ted there. I do not want to say what
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we have done at the Centre becausc
that is a matter which has been men-
tioned here more than once,

Secondly, there is the feeling that
the availability of those input factors
which are necessary for the growers
for stepping up production has to be
assured in a smooth manner and at
reasonable prices, and wvarious steps
huve been taken in that direction.
Agricultural production is 3  matter
which is a long-term one, and il
takes time for these things to yield
results, but I think that the direction
in which we are moving is the right
direction.

Apart from that, there is this con-
clusion that our efforts have to be in-
tensified in certain selected areas to
produce quick results, and, therefore,
the intensive development idea bas
been extended to districis outside the
original districts that had been selec-
ted for the package programmes. The
samc pattern is not sought to be re-
pea‘ed there, but the idea itself is
such as is bound to yield results in
the short-term. Very detailed dis-
cussions have taken place with the
representatives of the State Govern-
mentis in earmarking the areas, in
locating the requirements to step up
production of the various agricultural
crops in those areas ang also for the
provision of other input factors
which are necessary to enable them
to achieve the higher rates of pro-
duction, These matters will also be
the subject-matter, T presume, of de-
tailed discussion when we come to the
discussion of the Demands for Grants
relating to the Food and Agriculture
Ministry.

There is one other matter which
remains about which mention has
been made by Shri Bagri who has not
done me the honour of even  being
present 1o hear the reply, although
he had stated that he had staged one
or {wo walk-outs in order to be able
to secure the attention of the House
on g discussion of this type.
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Shri Swarap Singh: Certain parts
of our country faced difficult condi-
tions on account of the failure of the
normal rains and the like. 1 think
that Rajasthan is the worst-hit, and
already in several districts, the
Rajasthan Government have actually
declared scarcity conditions, 1 had a
discussion with the Chief Minister of
Rajasthan who was here yesterday,
and he has acquainted me with all
the steps that are being taken by the
State Government to provide relief,
both short-term and also long-term,
so that the unfortunate hardship that
1s being faced by those people is
mitigated to the maximum extent.

I am also conscious of the fact that
parts of Punjab, and particulariy the
tract adjoining Rajasthan, in which
the constituency of Shri Bagri is also
included, are faced with difficult con-
ditions, The Punjab Government
have already taken steps to provide
foodgrains and fodder and also to
arrange other supplies to mitigate as
much as possible the rigours of a
calamity of that type.

Shri Kashi Ram Gupta: What about
Shri Bagri's demand that the hon.

Minister himself should wvisit that
area?
Shri Swaran Singh: I am not

opposed to visiting any area and I
shall certainly welcome the idea, but
I may state that my colleague Dr.
Ram Subhag Singh has already visit-
ed Gujarat, and I think he has taken
certain steps, detailed  information
about which has already been sup-
plied to the House.

Shri P. R. Patel: May [ know whe-
ther he has visited Kutch? Did he
visit the famine-areas or other areas?

Shri Swaran Singh: In these mat-
ters, much as the hon Ministers here
would like to go to every place, let
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us not forget the basic thing that we
should leave it to the State Govern-
ments to tackle these rather difficult
situations because they are more in
touch with the problems and these
are problems which fall within their
jurisdiction. We should be there to
help them with all that may be neces-
sary or that is due from us. But the
instrumentality of the States for pro-
viding relief is the only method
which is a correct method from the
practical and also the constitutional
points of view,

There is this recent unfortunate
phenomenon on account of the fronts
conditions in Punjab, Madhya Pra-
desh, Rajasthan and also UP. About
this also, there has been discussion in
the State Assembly of UP, in Rajas-
than and in Punjab and steps have
already been taken by the State
Governments, either in the form of
remission of land revenue or of post-
ponement of other government dues
or in the matter of providing relief
of other nature. 1 feel that the State
Governments who  themselves are
responsible to the State legislatures
are extremely conscious of the dithi-
culties that they face and they are
taking every step that is required to
be taken to alleviate the suffering .f
the people. 1 have already assured
them that whatever is due from us
by way of supplies or the like, we
will certainly try to do our best. In
this, I think we have the support of
the House because this is a situation
where we should try to go to their
rescue and do the best that is possi-
ble to be one so that the rigours and
difficulties that they face may be
minimised as much as possible,

Shri Nambiar: The operation of the
rice mills has created a situation in
the south which the Minister himsel!
agrees has added to the price increase.
May I know whether Government is
contemplating taking definite steps
to take over these rice mills which
are directly responsible for fluctua-
tions. He only said that this is under
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consideration. May I know what is
under consideration? Is it to take
them over or not to take them over?

Mr. Speaker: When it is wunder
consideration, how can he say?

Shri Nambiar: Which way they are
considering?

Shri Swaran Singh: I might clarify
and say that I have not said that the
rice mills are directly responsible for
all the fluctuations. There are othe:
factors also.

8hri Nambiar: Is he taking them
over or not? This is the question
which is agitating the minds of people
there,

Mr. Speaker: He has said that it is
under consideration,

o TR wAET fgm ;- swome
e, & A fad o ¥ m oWt ww
g § e = el wvm o= & woft
TRNTT A WG FATH F I & SAT-I9
£ 3 AW frewamd, wifE
arer ff wreft gw  feerlt S@w a7
7 A wf &Y #1E avww qEr v

oW WERT | TE 3H TR
91T T #7 FE TFTq 74 § | Al
Trem g § 39 ¥ 3frdsw e
qe3q fafe ¥ &Y 1 39 & s #
fafreet oga & w1 & 7 a1, A=
i o7 YT w5 w5 daer w90

o T wAge fiemn o frse
TIH1 T Y a1 | el AR H s
AT wrfed RET 3 dZET T ¥
ot | w Sifsw, Mg &wT o1 fiy
AT aF IA-A9E FW0 | FA@ AT
¥ | ¥ o o Y A w1 -
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Shri Himatsingka: The greatest
factor which stands in the way of
adequate production of foodgrains is
want of rain in time. Is the Minister
giving some more facilities by way of
minor and medium size schemes for
irrigation?

Shri Swaran Singh: It is a fact that
apart from the major river valley
projects and big irrigation schemes,
great attention is being devoted to
stepping up our activity in respect of
minor irrigation schemes, and certain
additional allocatons have already
been made to certan States,

ot qure fag (d=a7) - T A
freev arga famme &1 =9 aw@ & w1
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Mr. Speaker 1 shall now put Substi-
tute Motion No. 1 to the House
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The Substitute motion No. 1 was
put gnd megatived.

Mr. Speaker: I shall now pui Sub-
stitute Motion No. 2 to the House.

The substitute motion No. 3.was . put
and negatived.

Mr. Speaker: Substitute Moetion
No. 3.

Shri P. R. Patel: [ withdraw.

Mr. Speaker: Has he the permission
of the House to withdraw his motliont

Hon. Members: Yes.

The Substitute motion No. 8. was, by
leave, withdrawn.

1821 hra.

The Lok Sabha then adjourned till
Eleven of the Clock on Tuesday,
March 3, 1964 /FPhalguna 13, 1883
(Saka).

GMGIPND—LS 11—2268(Al) LSD—12-2~64—9%0.



